
Trade Marks Journal No: 1858 ,   16/07/2018           Class 30 
 

 

3815954    05/03/2018
[International Registration No. : 1297796]
Skinilean Limited
35-37 High Street, 2nd Floor (above Santander) Shoreham-by-Sea, West Sussex BN43 5DD United Kingdom

Proposed to be Used
IR DIVISION
Protein snack bars consisting primarily of cereals; high protein cereal bars; flour and preparations made from cereals; 
bread pastry and confectionery, biscuits; cakes; rice based snack foods.

7401



Trade Marks Journal No: 1858 ,   16/07/2018           Class 30 
 

Priority claimed from 04/05/2017; Application No. : 2017717796 ;Russian Federation 

3872591    20/04/2018
[International Registration No. : 1370613]
Obs¿hestvo s ogranichennoy otvetstvennostyu "Premium style"
1-st Magistralnyiy tupik, 5a, RU-123290 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Confectionery; chocolate; sweetmeats [candy].

7402



Trade Marks Journal No: 1858 ,   16/07/2018           Class 30 
 

 

3873050    11/12/2017
[International Registration No. : 1408399]
QINGDAO TAESHINA CHOCOLATE LIMITED BY SHARE LTD.
2801, Building 3, No.28, Jingkou Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Chocolate spread; tea; chocolate; candy; chocolate garnish for cake; chocolate covered nuts; honey; pastries; cake 
frosting [icing]; nut flour.

7403



Trade Marks Journal No: 1858 ,   16/07/2018           Class 31 
 

3877503    01/05/2018
[International Registration No. : 1409342]
The Science and Technology Co.,Ltd.
Room 106, Block A, Building 21, Ecological Valley, No.38 Huanghe Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Grains [cereals]; shellfish, live; poultry, live; fruit, fresh; vegetables, fresh.

7404



Trade Marks Journal No: 1858 ,   16/07/2018           Class 32 
 

Priority claimed from 19/02/2014; Application No. : 3111687 ;Spain 

2842949    20/05/2014
[International Registration No. : 1212092]
FREIXENET, S.A.
Joan Sala, 2 E-08770 Sant Sadurní d'Anoia (Barcelona) Spain

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Mineral and aerated waters and other non-alcoholic beverages; fruit-based beverages and fruit juices.

7405



Trade Marks Journal No: 1858 ,   16/07/2018           Class 32 
 

3860375    20/02/2018
[International Registration No. : 1405088]
Xopia Life Inc.
Suite D, 2106 Gallows Rd. Vienna VA 22182 United States of America

Proposed to be Used
IR DIVISION
Energy drinks containing ginseng.

7406



Trade Marks Journal No: 1858 ,   16/07/2018           Class 33 
 

 

Priority claimed from 12/11/2013; Application No. : 1278656 ;Benelux 

2840186    06/05/2014
[International Registration No. : 1212528]
HAVANA CLUB HOLDING SA
5, rue Eugène Ruppert L-2453 LUXEMBOURG

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
To be associated with:
1327718, 1661003, 2131393

IR DIVISION
Alcoholic beverages (except beers).

7407



Trade Marks Journal No: 1858 ,   16/07/2018           Class 33 
 

2840213    18/06/2014
[International Registration No. : 1212099]
ACCOLADE WINES NEW ZEALAND LIMITED
22 Liverpool Street, Riverlands Rd4 Blenheim 7274 NZ

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers); wine.

7408



Trade Marks Journal No: 1858 ,   16/07/2018           Class 33 
 

 

Priority claimed from 02/03/2018; Application No. : 4433468 ;France 

3871968    21/03/2018
[International Registration No. : 1408274]
COGNAC FERRAND
191 avenue du Général Leclerc F-78220 VIROFLAY France

Proposed to be Used
IR DIVISION
Liqueurs, eaux-de-vie (brandy), spirits, distilled wines, cognac, Armagnac, calvados, gin, whisky, brandy, vodka.

7409



Trade Marks Journal No: 1858 ,   16/07/2018           Class 33 
 

Priority claimed from 17/05/2018; Application No. : 87926423 ;United States of America 

3872625    23/05/2018
[International Registration No. : 1408629]
La Gritona LLC
3733 Seneca Ave. Los Angeles CA 90039 United States of America

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).

7410



Trade Marks Journal No: 1858 ,   16/07/2018           Class 33 
 

3873675    07/06/2018
[International Registration No. : 1354444]
The Vintage Malt Whisky Company Limited
2 Stewart Street, Milngavie, Glasgow G62 6BW United Kingdom

Proposed to be Used
IR DIVISION
Wines, spirits and liqueurs; but in so far as whisky and whisky based liqueurs are concerned, only Scotch whisky and 
Scotch whisky based liqueurs produced in Scotland.

7411



Trade Marks Journal No: 1858 ,   16/07/2018           Class 33 
 

3877502    11/12/2017
[International Registration No. : 1409347]
QINGDAO SHUIMU THREE STONE INTERNATIONAL TRADE CO. LTD.
No. 113 south of yongping road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Fruit extracts, alcoholic; wine; alcoholic essences; rice alcohol; baijiu [Chinese distilled alcoholic beverage]; sparkling 
wine; highland barley liquor; yellow rice wine; alcoholic beverages; shaojiu [Chinese distilled alcoholic beverage].

7412



Trade Marks Journal No: 1858 ,   16/07/2018           Class 33 
 

 

Priority claimed from 05/12/2017; Application No. : 2017-159905 ;Japan 

3877536    31/05/2018
[International Registration No. : 1404510]
Suntory Holdings Limited
1-40, Dojimahama 2-chome, Kita-ku, Osaka-shi 530-8203 Osaka Japan

Proposed to be Used
IR DIVISION
Vodka; Awamori [distilled rice spirits]; sake substitute; Japanese white liquor [Shochu]; Japanese sweet rice-based mixed 
liquor [Shiro-zake]; sake; Naoshi [Japanese liquor]; Japanese Shochu-based mixed liquor [Mirin]; western liquors in 
general; alcoholic fruit beverages; Japanese Shochu-based beverages [Chuhai]; beer-flavored alcoholic beverages 
containing neither malt nor oats; beer-flavored alcoholic beverages containing malt or oats, except beers and low malt 
beers; Chinese liquors in general; flavored liquors.

7413



Trade Marks Journal No: 1858 ,   16/07/2018           Class 33 
 

3880113    20/03/2018
[International Registration No. : 1409058]
«Beluga Market», LLC
Proletarskaya street, 40A, Zvenigorog RU-143180 Moscow region Russian Federation

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer; aperitifs; arrack; brandy; wine; piquette; whiskey; vodka; gin; digesters [liqueurs and 
spirits]; cocktails; liqueurs; alcoholic beverages containing fruit; spirits [beverages]; distilled beverages; mead 
(hydromel); peppermint liqueurs; bitters; rum; sake; cider; rice alcohol; alcoholic extracts; alcoholic fruit extracts; 
alcoholic essences.

7414



Trade Marks Journal No: 1858 ,   16/07/2018           Class 34 
 

2847235    12/06/2014
[International Registration No. : 1218873]
NICOPURE LABS, LLC
5909 NW 18th Dr., Gainesville FL 32653 (United States of America)

Address for service in India/Attorney address:
P.M GEORGEKUTTY
PMG ASSOCIATES EF7-10, VASANTH NAGAR PALARIVATTOM COCHIN - 682025

Proposed to be Used
IR DIVISION
Electronic cigarette liquid (e-liquid) comprised of propylene glycol.

7415



Trade Marks Journal No: 1858 ,   16/07/2018           Class 35 
 

2838489    28/03/2014
[International Registration No. : 1212683]
MEIZU TECHNOLOGY CO., LTD.
Meizu Technology Building, Technology & innovation Coast, Zhuhai City Guangdong Province China

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Advertising; accounting; demonstration of goods; systemization of information into computer databases; import-export 
agencies; procurement services for others (purchasing goods and services for other businesses); sales promotion for 
others; employment agencies; organization of trade fairs for commercial or advertising purposes.

7416



Trade Marks Journal No: 1858 ,   16/07/2018           Class 35 
 

2840287    18/02/2014
[International Registration No. : 1212006]
AGRI-SUPPLY COMPANY
409 US HWY 70 East Garner NC 27529 United States of America

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Wholesale distributorships featuring harrow blades and coulters, hydraulic cylinders and accessories, disc harrow 
bearings and supplies, tillage supplies, landscaping supplies, rotary cutter supplies, hay supplies and pallet forks; 
wholesale distributorships featuring hardware and agricultural supplies.

7417



Trade Marks Journal No: 1858 ,   16/07/2018           Class 35 
 

Priority claimed from 01/10/2013; Application No. : MI2013C009007 ;Italy 

2846685    31/01/2014
[International Registration No. : 1215013]
GRUPPO COIN SPA
Via Terraglio, 17 I-30174 VENEZIA MESTRE (VE) Italy

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Advertising services; business management; business administration; office functions; presentation of goods on 
communications media, for retail purposes; retail sale services and on-line sale services of cosmetics, perfumery, soaps, 
essential oils, incenses, scented wood, potpourri, lotions and preparations for the care and treatment of the body and 
hair, dentifrices, sachets for perfuming linen, bath oils, jewellery, costume jewellery, horological and chronometric 
instruments, grease for footwear, grease for leather, candles, perfumed candles, hand-operated kitchen tools and 
utensils, cutlery, side arms, razors, lamps and lighting fixtures, apparatus for heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply and sanitary purposes, paper, cardboard, printed matter, book binding 
material, photographs, stationery, adhesives for stationery or household use, artists" materials, paint brushes, 
typewriters and office requisites, instructional and teaching material, plastic materials for packaging, printers type, 
printing blocks, furniture, mirrors, picture frames, decorative objects made of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, and of plastics, household or kitchen utensils and 
containers, non-electric cooking pots and pans, combs, sponges, brushes, articles for cleaning purposes, glassware, 
porcelain and earthenware, decorations made of crystal, glass or porcelain, textiles, bed and table covers, lace and 
embroidery, ribbons and braid, buttons, hooks and eyes, pins and needles, artificial flowers, hair ornaments, carpets, 
rugs, mats and matting, linoleum and other materials for covering existing floors, wall hangings (non-textile), games and 
playthings, gymnastic and sporting articles, decorations for Christmas trees, smokers" articles; services related to the 
management of department stores, shops and outlets; business management advisory services relating to franchising; 
arranging, implementation, management and supervision of customer loyalty schemes, customer reward schemes; 
customer incentive schemes, including via the Internet in class 35.

7418



Trade Marks Journal No: 1858 ,   16/07/2018           Class 35 
 

Priority claimed from 05/03/2018; Application No. : 302018000008668 ;Italy 

3856996    12/03/2018
[International Registration No. : 1405747]
JATO S.R.L.
Via Ca' Ricchi, 7 I-40068 SAN LAZZARO DI SAVENA, BOLOGNA Italy

Proposed to be Used
IR DIVISION
Retail, wholesale and on-line services for: clothing of leather, clothing of imitations of leather, dresses, jumper dresses, 
waterproof clothing, clothing, bandanas [neckerchiefs], caps [headwear], berets, underwear, boas [necklets], teddies 
[underclothing], braces for clothing [suspenders], galoshes, skull caps, leotards, footwear, stockings, socks, shirts, 
short-sleeve shirts, bodices [lingerie], hats, top hats, coats, belts [clothing], money belts [clothing], tights, headgear for 
wear, bathing suits, neckties, pocket squares, scarfs, gabardines [clothing], boot uppers, jackets [clothing], stuff jackets 
[clothing], skirts, gloves [clothing], ready-made clothing, knitwear [clothing], jerseys [clothing], kimonos, leggings 
[trousers], hosiery, sweaters, skorts, vests, trousers, ear muffs [clothing], parkas, pelisses, shirt yokes, pajamas, cuffs, 
tips for footwear, stocking suspenders, sock suspenders, brassieres, sandals, neck scarfs [mufflers], shoes, shawls, 
sashes for wear, overcoats, petticoats, half-boots, boots, fur stoles, heels, tee-shirts, ankle boots, dressing gowns, 
wooden shoes, key cases, vanity cases, not fitted, trunks [luggage], travelling trunks, bags, bags [envelopes, pouches] of 
leather, for packaging, chain mesh purses, purses, handbags, travelling sets [leatherware], umbrellas, fur, business card 
cases, credit card cases [wallets], card cases [notecases], pocket wallets, music cases, attaché cases, cases adapted for 
cellular phones, leather cases for cellular phones, hair barrettes, bobby pins, hair clamps, bows for the hair, rings 
[jewelry], split rings of precious metal for keys, charms for key rings, key rings [split rings with trinket or decorative fob], 
earrings, ear clips, ear studs, bangles, bracelets [jewelry], watch bands of metal, bracelets made of embroidered textile 
[jewellery], necklaces [jewelry], tie pins, pins [jewelry], lapel pins [jewelry], jewelry pins for use on hats, ornamental pins.

7419



Trade Marks Journal No: 1858 ,   16/07/2018           Class 35 
 

Priority claimed from 09/10/2017; Application No. : 2017/29215 ;South Africa 

3878062    05/04/2018
[International Registration No. : 1410078]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Providing information in the fields of business, commerce, and consumer products; retail and online retail store services 
featuring computer hardware and software, video games and accessories, computers and computer peripherals, mobile 
and telecommunication devices and accessories, A/V equipment and accessories, personal digital assistants, webcams, 
books and electronic books, clothing, bags and backpacks, consumer electronics and accessories, general consumer 
merchandise, consumer goods, household goods, pre-recorded DVDs and CDs, electronic data storage devices and 
accessories, downloadable audio and video recordings, gift cards, toys, jewelry, leather goods and accessories, sporting 
goods, office equipment and furniture, novelty items, digital media, and virtual, mixed, and augmented reality products 
and accessories; retail gift shops; business consultation and marketing services; promoting the goods and services of 
others via global computer networks, procurement services for others; the bringing together, for the benefit of others, of a 
variety of goods and services, enabling customers to conveniently view and purchase those goods and services from an 
Internet web site particularly specializing in the marketing of the sale of goods and services of others.

7420



Trade Marks Journal No: 1858 ,   16/07/2018           Class 35 
 

3879366    14/05/2018
[International Registration No. : 1410014]
The science and Technology Co.,Ltd.
Room 106, Block A, Building 21, Ecological Valley, No.38 Huanghe Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Commercial administration of the licensing of the goods and services of others; business management assistance; 
advisory services for business management; providing business information via a web site; business organization 
consultancy.

7421



Trade Marks Journal No: 1858 ,   16/07/2018           Class 35 
 

3879973    24/04/2018
[International Registration No. : 1409240]
Shandong Boda Special Cable Co., Ltd.
No. 5, South One Road, Dongying District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Advertising; commercial administration of the licensing of the goods and services of others; sales promotion for others; 
import-export agency services; procurement services for others [purchasing goods and services for other businesses]; 
presentation of goods on communication media, for retail purposes; relocation services for businesses; provision of an 
on-line marketplace for buyers and sellers of goods and services; marketing.

7422



Trade Marks Journal No: 1858 ,   16/07/2018           Class 36 
 

Priority claimed from 27/11/2017; Application No. : 1890175 ;Australia 

3872050    05/04/2018
[International Registration No. : 1408140]
Pinnacle Investment Management Limited
L38 71 Eagle St BRISBANE CITY QLD 4000 Australia

Proposed to be Used
IR DIVISION
Financial services; provision of funds services; investment services; financial management services; funds management 
services; providing information in relation to finance and funding; consultancy and advisory services in relation to 
finance, funds and financial investments.

7423



Trade Marks Journal No: 1858 ,   16/07/2018           Class 36 
 

Priority claimed from 10/10/2017; Application No. : 87640484 ;United States of America 

3877788    10/04/2018
[International Registration No. : 1410161]
CBOE EXCHANGE, INC.
400 SOUTH LASALLE STREET CHICAGO IL 60605 United States of America

Proposed to be Used
IR DIVISION
Financial exchange services, namely, providing securities exchange services and financial market data relating to the 
trading of digital assets.

7424



Trade Marks Journal No: 1858 ,   16/07/2018           Class 37 
 

Priority claimed from 18/10/2017; Application No. : 87650601 ;United States of America 

3877579    09/04/2018
[International Registration No. : 1409116]
Exactech, Inc.
2320 NW 66th Court Gainesville FL 32653 United States of America

Proposed to be Used
IR DIVISION
Servicing, repair, and maintenance of medical hardware used in the orthopedic field.

7425



Trade Marks Journal No: 1858 ,   16/07/2018           Class 39 
 

Priority claimed from 16/12/2013; Application No. : 13738566 ;China 

2847398    10/03/2014
[International Registration No. : 1213025]
YUANTONG EXPRESS CO, LTD
435 Guiping Road, Caohejing Hi-Tech Park 200233 Shanghai CN

Address for service in India/Agents address:
LEGASIS PARTNERS
38 A/B, JOLLY MAKER II, 3RD FLOOR, 225 NARIMAN POINT, MUMBAI-400 021.

Proposed to be Used
IR DIVISION
Transportation logistics; packaging of goods; ship brokerage; marine transport; car transport; air transport; storage of 
goods; courier services (messages or merchandise); arranging of travel tours; car rental.

7426



Trade Marks Journal No: 1858 ,   16/07/2018           Class 39 
 

 

Priority claimed from 16/11/2017; Application No. : 87687330 ;United States of America 

3872641    11/05/2018
[International Registration No. : 1407847]
Radia, Inc.
1035 Pearl Street, 5th Floor Boulder CO 80302 United States of America

Proposed to be Used
IR DIVISION
Air transportation services for cargo.

7427



Trade Marks Journal No: 1858 ,   16/07/2018           Class 39 
 

Priority claimed from 24/10/2014; Application No. : VR2014C000913 ;Italy 

3873044    29/03/2018
[International Registration No. : 1239298]
FERCAM S.p.A. (or FERCAM AG)
Via Marie Curie, 2 I-39100 BOLZANO Italy

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of goods; travel arrangement; delivery of goods and parcel delivery; packaging 
services.

7428



Trade Marks Journal No: 1858 ,   16/07/2018           Class 41 
 

2841578    12/03/2014
[International Registration No. : 1212819]
REPTON SCHOOL
Bursar's Office, Repton School, Repton, Derby Derbyshire DE65 6FH United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Education; providing of training; entertainment; sporting and cultural activities; educational services; school services; 
secondary education services; boarding school services; correspondence courses; educational residential courses; 
teaching, tuition, training and instruction services; arranging and conducting conferences, seminars and exhibitions; 
arranging and conducting examinations; physical education and sporting training; providing and operation of sporting 
and recreation facilities; publication of books and texts; information and advisory services all relating to the aforesaid 
services.

7429



Trade Marks Journal No: 1858 ,   16/07/2018           Class 41 
 

Priority claimed from 19/02/2014; Application No. : MI2014C001579 ;Italy 

2843896    11/04/2014
[International Registration No. : 1211702]
UNIVERSITÀ CATTOLICA DEL SACRO CUORE
Largo Gemelli, n. 1 I-20123 Milano Italy

Address for service in India/Agents address:
R.K.DEWAN & CO.
78, PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
To be associated with:
2789664

IR DIVISION
Education; providing of training; entertainment; sporting and cultural activities.

7430



Trade Marks Journal No: 1858 ,   16/07/2018           Class 41 
 

Priority claimed from 07/11/2017; Application No. : M-17-1575 ;Latvia 

3877546    22/02/2018
[International Registration No. : 1408999]
ABA MARKETING GROUP, SIA
Kalku iela 7 LV-1050 Riga Latvia

Proposed to be Used
IR DIVISION
Music composition services.

7431



Trade Marks Journal No: 1858 ,   16/07/2018           Class 41 
 

3877627    01/05/2018
[International Registration No. : 1409561]
The science and Technology Co.,Ltd.
Room 106, Block A, Building 21, Ecological Valley, No.38 Huanghe Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Teaching; nursery schools; organization of competitions [education or entertainment]; organization of exhibitions for 
cultural or educational purposes; amusement park services; health club services [health and fitness training]; holiday 
camp services [entertainment]; tutoring.

7432



Trade Marks Journal No: 1858 ,   16/07/2018           Class 41 
 

Priority claimed from 09/10/2017; Application No. : 1878688 ;Australia 

3879296    01/03/2018
[International Registration No. : 1409904]
AgTrain Pty Ltd
PO BOX 782 WAHROONGA NSW 2076 Australia

Proposed to be Used
IR DIVISION
Career information and advisory services (educational and training advice); design of educational courses, examinations 
and qualifications; dissemination of educational material; advisory services relating to education; education information; 
education services; educational institute services; management of educational events, being the arranging and 
conducting of events such as workshops and seminars for educational purposes; provision of education courses; 
provision of education services via an online forum; provision of facilities for education; publication of educational texts; 
consultancy services relating to training; provision of training; provision of training courses; provision of training 
facilities; training; training consultancy; arranging and conducting of lectures; arranging and conducting of seminars; 
arranging and conducting of workshops (training).

7433



Trade Marks Journal No: 1858 ,   16/07/2018           Class 42 
 

Priority claimed from 12/11/2013; Application No. : 86116035 ;United States of America 

2750902    02/04/2014
[International Registration No. : 1204201]
MCGRAW-HILL GLOBAL EDUCATION HOLDINGS, LLC
Two Penn Plaza New York NY 10121 United States of America

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.
30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Providing online non-downloadable adaptive learning software featuring interactive self assessments, study guides, tests,
and simulated science labs for educational training and interactive digital textbooks, all in various disciplines in primary 
education through higher education.

7434



Trade Marks Journal No: 1858 ,   16/07/2018           Class 42 
 

Priority claimed from 20/11/2013; Application No. : 2013/94495 ;Turkey 

2842260    22/11/2013
[International Registration No. : 1214098]
CRBN INOVASYONLAR VE TEKNOLOJILER TICARET ANONIM SIRKETI
Büyükdere Cad. Yonca Apt. C Blok No:151 Kat:7 D:45 Zincirlikuyu Istanbul Turkey

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Scientific and technological services and research and design relating thereto; industrial analysis and research services; 
design and development of computer hardware and software.

7435



Trade Marks Journal No: 1858 ,   16/07/2018           Class 42 
 

2856092    16/05/2014
[International Registration No. : 1213192]
KABUSHIKI KAISHA MITUTOYO (D/B/A MITUTOYO CORPORATION)
20-1, Sakado 1-Chome, Takatsu-ku, Kawasaki-shi Kanagawa 213-0012 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Technological advisory services relating to computers, measuring apparatus and instruments, industrial machines and 
computer programs; providing information on technological advice relating to computers, measuring apparatus and 
instruments, industrial machines and computer programs.

7436



Trade Marks Journal No: 1858 ,   16/07/2018           Class 42 
 

 

Priority claimed from 06/03/2018; Application No. : 87822515 ;United States of America 

3877488    28/03/2018
[International Registration No. : 1409462]
LeggUp Inc.
120 Newport Center Drive Newport Beach CA 92660 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for matching professional coaches with prospective learners 
and facilitating the coaching process therebetween.

7437



Trade Marks Journal No: 1858 ,   16/07/2018           Class 42 
 

3878049    14/05/2018
[International Registration No. : 1410060]
The science and Technology Co.,Ltd.
Room 106, Block A, Building 21, Ecological Valley, No.38 Huanghe Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Creating and maintaining web sites for others; research and development of new products for others; creating and 
designing website-based indexes of information for others [information technology services]; software as a service 
[SaaS].

7438



Trade Marks Journal No: 1858 ,   16/07/2018           Class 42 
 

Priority claimed from 10/10/2017; Application No. : 87640189 ;United States of America 

3878307    09/04/2018
[International Registration No. : 1409913]
Atomwise Inc.
1087 Mission Street San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Conducting scientific, pharmaceutical and agrochemical research and data analysis for others to screen for and identify 
molecular interactions, compounds and toxicity detection; providing scientific, pharmaceutical and agrochemical 
database research services for others; scientific, pharmaceutical and agrochemical artificial intelligence research 
services for others to identify molecules and compounds for drug discovery and chemical development.

7439



Trade Marks Journal No: 1858 ,   16/07/2018           Class 42 
 

Priority claimed from 05/10/2017; Application No. : 87635480 ;United States of America 

3878975    02/04/2018
[International Registration No. : 1409858]
Suzo, LLC
Suite 1820, 150 3rd Ave. S. Nashville TN 37201 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for managing sales of digital assets and tokenized assets.

7440



Trade Marks Journal No: 1858 ,   16/07/2018           Class 42 
 

Priority claimed from 05/10/2017; Application No. : 87634739 ;United States of America 

3879256    04/04/2018
[International Registration No. : 1409865]
Riverbed Technology, Inc.
680 Folsom Street, 6th Floor San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Computer consultation; computer software consultation; computer technology consultancy; information technology 
consulting services; consulting services in the design and implementation of computer-based information systems; 
maintenance and upgrading of computer software; technical support services, namely, troubleshooting in the nature of 
diagnosing computer hardware and software problems; computer technical support services, namely, help desk services 
for it infrastructure, operating systems, database systems, and web applications; technological planning and consulting 
services in the field of computer hardware systems, computer software, and computer networking; planning and 
development of electronic communications networks; planning, design and implementation of computer technologies for 
others.
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Priority claimed from 07/07/2014; Application No. : 86329717 ;United States of America 

2838987    11/07/2014
[International Registration No. : 1212120]
THE HABIT RESTAURANTS, LLC
Suite 140, 17320 Red Hill Avenue, Irvine CA 92614 (United States of America)

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Restaurant services.
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Priority claimed from 17/10/2017; Application No. : 40201720338W ;Singapore 

3873641    21/02/2018
[International Registration No. : 1408624]
CAPITAL LINE UNIVERSAL PTE. LTD.
6 Temasek Boulevard, 09-05 Suntec Tower Four SINGAPORE 038986 Singapore

Proposed to be Used
IR DIVISION
Booking of hotel accommodation; hotel information; hotel reservation services; hotel services; hospitality services 
[provision of temporary accommodation]; providing banquet and social function facilities for special occasions; providing
hotel accommodation; providing information, including online, about services for providing food and drink, and 
temporary accommodation; provision of information relating to hotels; provision of information relating to the availability 
of accommodation; provision of information relating to the booking of accommodation; providing online information 
relating to hotel reservations; providing temporary accommodation; provision of conference, exhibition and meeting 
facilities; provision of facilities for conventions; resort hotel services; bar services; bistro services; café services; 
catering services; cocktail lounge services; hospitality services [provision of food and drink]; preparation of food and 
beverages; provision of food and drink; restaurant information services; restaurant reservation services; restaurant 
services; snack-bar services; takeaway food and drink services; wine bars; wine club services [provision of drink].
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Priority claimed from 19/10/2017; Application No. : 017369802 ;European Union 

3877525    13/03/2018
[International Registration No. : 1409169]
Wok to Walk Franchise B.V.
Leidsestraat 96 NL-1017 PE Amsterdam

Proposed to be Used
IR DIVISION
Restaurant services; take out restaurant services; services for providing food and drink.
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3877793    22/05/2018
[International Registration No. : 1410159]
The Yellow River into the sea travel Co., Ltd.
Room 319, Building B, No.69 Fuqian Street, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Canteen services; hotel reservations; temporary accommodation reservations; hotel services; restaurant services; self-
service restaurant services; holiday camp services [lodging]; rental of tents; providing campground facilities.
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3877572    02/04/2018
[International Registration No. : 1409805]
UPMC
U.S. Steel Tower, Suite 6082, 600 Grant Street Pittsburgh PA 15219 United States of America

Proposed to be Used
IR DIVISION
Medical testing services, namely, next generation sequencing test for diagnosis and treatment of thyroid cancer and 
thyroid nodules.
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Priority claimed from 02/11/2017; Application No. : 87669525 ;United States of America 

3870293    30/04/2018
[International Registration No. : 1408201]
Reddit, Inc.
548 Market Street, 16093 San Francisco CA 94104-5401 United States of America

Proposed to be Used
IR DIVISION
Online social networking services.
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2743731    24/10/2013
[International Registration No. : 1201370]
VISTA OUTDOOR OPERATIONS LLC
262 North University Avenue Farmington UT 84025 US

Address for service in India/Attorney address:
TRADEMARK JURIS
412 - A, KIRTI SHIKHAR, ANSAL TOWERS, DISTRICT CENTRE, JANAK PURI, NEW DELHI - 110058

Proposed to be Used
IR DIVISION
Cl.9;Tactical gear and tactical equipment for military, law enforcement and defense applications, namely, protective 
clothing; protective eyewear; protective sunglasses; protective goggles and masks; protective helmets; gloves for 
protection against accidents and injury, namely, protective gloves, hazmat gloves, water operation diving gloves, assault 
gloves, viral barrier gloves, rescue gloves, rappelling gloves, and glove liners; protective clothing, namely, flame 
retardant balaclavas, slash resistant balaclavas, thermal balaclavas, tactical vests, modular tactical vests, rapid entry 
vests, mesh vests, armor bearing vests, rescue vests, medical and paramedic vests, combination ballistic/flotation vests, 
load-bearing vests; harnesses and slings used for keeping clothing and tactical equipment in place; protective elbow 
pads, knee pads, shin pads and guards for military, law enforcement and defense workers; disturbance control gear, 
namely, hard shell riot suits and soft shell riot suits; hand-held tactical and protective shields for use by police, detention 
centers, correctional facilities and the like; bags for tactical gear and tactical equipment.

Cl.13;Firearms accessories, namely, holsters, pistol holsters, holster belts, duty belts, shoulder holster harnesses, leg-
mounted harnesses, leg-mounted holsters, slings for firearms, straps for firearms, covers for firearms, cartridge pouches, 
packs, and carriers, ammunition magazine pouches, packs, and carriers, ammunition pouches, packs, and carriers; cases 
for guns, and weapons; pouches, carriers, and keepers for firearms for affixation to belts, vests, and backpacks.

Cl.18;Backpacks; small backpacks; backpack pouches; rucksacks; waist packs; hip packs; lumbar packs; pouches for 
hydration units sold empty; all purpose carrying bags for tactical equipment; duffel bags; harnesses; chest harnesses; all 
purpose carrying pouches and bags sold empty for attachment to backpacks, vests, belts, and carriers; garment bags for 
travel; satchels; travel bags; all-purpose sport bags; drawstring pouches and luggage.
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Priority claimed from 01/07/2013; Application No. : 011945169 ;European Union 

2751450    26/11/2013
[International Registration No. : 1203823]
ICEBERG LUXEMBOURG S.À.R.L.
6, rue Eugene Ruppert, L-2453 Luxembourg (Luxembourg)

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; software for tracking and 
providing information to consumers regarding food and beverage, cosmetics, and pharmaceutical supply chains, 
processing, ingredients, and nutritional value; downloadable software in the nature of a mobile application for tracking 
and providing information to consumers regarding food and beverage, cosmetics, and pharmaceutical supply chains, 
processing, ingredients, and nutritional value.

Cl.40;Treatment of materials; processing of foodstuffs for use in manufacture; providing technical information in the 
field of food processing; providing technical information in the field of pharmaceutical manufacturing, cosmetic 
manufacturing, household goods manufacturing; providing information in the field of processing of food, beverages, 
cosmetics and pharmaceuticals.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; providing a website featuring on-line non-
downloadable software that enables users to access information related to food and beverage, cosmetics, and 
pharmaceutical supply chains, processing, ingredients, and nutritional value; software as a service (SAAS) featuring 
software that enables users to access information related to food and beverage, cosmetics, and pharmaceutical supply 
chains, processing, ingredients, and nutritional value; design and development of computer hardware and software; 
providing a website featuring non-downloadable software that enables users to access information related to food and 
beverage, cosmetics, and pharmaceutical supply chains, processing, ingredients, and nutritional value; design and 
development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; providing information in the field of nutrition and ingredient.
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2759510    15/04/2014
[International Registration No. : 1205626]
JULABO GMBH
Eisenbahnstrasse 45 77960 Seelbach Germany

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.7;Electric beaters for technical schools; electric household appliances and household and kitchen utensils.

Cl.9;Thermostats, in particular immersion thermostats, heating circulators, thermostats for immersed viscometers, 
calibration thermostats, cryostats, in particular for research and industrial laboratories and for quality assurance; 
temperature regulators for measurement, controlling, regulating and monitoring heated equipment; testing apparatus; 
electric beaters for laboratories.

Cl.11;Apparatus for heating water and foodstuffs, electrical cooking utensils; highly dynamic temperature regulating 
systems, namely heating and refrigerating apparatus; heating and refrigerating apparatus for industrial applications, 
water baths and shaking water baths; apparatus, instruments and machines for cooking and heating, electric cookers, 
stoves and ovens; electric hot-pots, heating plates.
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Priority claimed from 24/09/2013; Application No. : 13 4034588 ;France 

2779114    12/03/2014
[International Registration No. : 1208993]
EVOLIS
ZI Angers Beaucouze - 14 avenue de la Fontaine F-49070 BEAUCOUZE France

Address for service in India/Agents address:
KAN & KRISHME
B-483 KNK HOUSE,MEERA BAGH,PASCHIM VIHAR,NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
TO BE ASSOCIATED WITH 1577810.

Cl.9;Computer peripherals, namely printing, encoding and lamination apparatus; printers for plastic cards and papers; 
computer programs, recorded computer programs; downloadable software, computer peripheral drivers and handlers for 
printing and encoding apparatus, software for processing, managing and creating cards, software for managing printers, 
software for encoding cards with magnetic strips, integrated circuit cards with and without contact.

Cl.37;Installation services, namely commissioning, connection, configuration of printing and encoding machines; 
maintenance, servicing and repair services for printing and encoding apparatus.
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Priority claimed from 25/02/2013; Application No. : 30 2013 019 170.6/07 ;Germany 

2785383    22/08/2013
[International Registration No. : 1210142]
KUKA AKTIENGESELLSCHAFT
Zugspitzstraße 140 86165 Augsburg Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery, small items of metal hardware, pipes and tubes of metal; transportable buildings of metal, in 
particular scaffolding for installation construction; goods of metal and metal building materials (included in this class), 
junctions of metal for pipes; foundry molds; clips and clip elements (of metal); metal molds for forming metals and/or 
plastics by a procedure of deep draw forming.

Cl.7;Machine tools; machines for gripping, moving and positioning of structural parts of machinery and/or tools; 
machines for machining of parts of machines and motors and engines, in particular for machining crankshafts, 
crankcases, cylinder heads; forming machines, in particular deep drawing machines and machines for forming by means 
of differential pressure; machines for joining metal sheets, plastics and other materials, in particular welding presses, 
riveting guns, jointers, folding machines, screwing machines, pressing machines, machines for applying adhesive, 
sealant and coatings, welding machines, in particular resistance-welding machines, projection welding machines, spot 
welding machines, electric arc welding machines, friction welding machines, inert-gas welding machines, welding 
machines using the principle of an arc moved magnetically, laser beam welding machines, laser beam cutting machines; 
transporting and conveying machines, in particular conveyor belts, plate conveyors, roller conveyors, chain, sliding and 
oscillating conveyors, pneumatic and hydraulic conveying apparatus; machines for working and processing of plastic 
fibres and carbon fibres; machines for working, and manufacture of solar elements; robots (machines) for separating, 
connecting and commissioning, palletizing, cutting, jointing, lacquering, coating, gluing, welding, milling, deburring, 
grinding and polishing; robots (machines) for transport businesses and amusement parks; service robots (machines), in 
particular for cleaning and monitoring tasks; robots (machines) for use in the medical field, in particular for positioning 
and guiding persons in diagnosis and treatment, for positioning and guiding medical treatment instruments, as for 
instance surgical instruments, and for positioning and guiding limbs within the framework of rehabilitation measures; 
mobile platforms (machine parts), in particular for moving industrial and service robots, machine parts, in particular 
motors and engines (except for land vehicles), couplings (except for land vehicles), workpiece holders for the aforesaid 
conveying equipment and installations, tool changers, rotating, turning, lifting and transferring equipment and 
mechanically driven apparatus for holding, tensioning and gripping workpieces, hydraulic drives, mechanical apparatus 
and equipment for joining and coupling machines to each other, operating equipment for the aforesaid machines, 
accessories for the aforesaid machines, in particular welding cylinders, welding presses, welding electrodes, holders for 
welding electrodes, mechanical turntables and revolving drums, mechanical filler wire feeding equipment, hose kits, 
welding torches; welding tongs, electric motor-powered welding tongs; mechanically operated spot drilling apparatus; 
installations principally consisting of the aforesaid machines and/or robots; installations for the processing of metals and 
plastics, in particular for the manufacture and assembly of vehicle bodies, chassis, drivetrains, engines, transmissions 
and individual parts therefor; welding installations, principally consisting of the aforesaid welding machines, transport 
and tensioning equipment and industrial or welding robots for carrying out welding work, in particular on vehicle 
components, household equipment and mass produced products; riveting installations; workpiece simulation equipment 
integrated into the aforesaid machines; electric welding equipment; mobile platforms, particularly for moving industrial 
and service robots; electronic control systems for machines.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating, controlling and 
distributing electricity, in particular for controlling and regulating machines, in particular of manufacturing installations, 
robots, mobile platforms and tools; testing apparatus and instruments, in particular test rigs consisting thereof; 
computers, in particular for controlling, regulating and simulating manufacturing installations, robots, mobile platforms 
and tools; computer programs (recorded), in particular for controlling, regulating and simulating machines and tools; 
computer programs (downloadable), in particular for controlling, regulating and simulating manufacturing installations, 
robots, mobile platforms and tools; meters; measuring and/or testing machines; workpiece simulation equipment for 
machines in class 7.

Cl.12;Vehicles and parts thereof, in particular body components, doors, tailgates; apparatus for locomotion by land, air 
or water; transport vehicles and conveying equipment, included in this class, namely suspension conveyors, field 
conveyor vehicles, field conveyor apparatus, as far as contained in this class; automatically guided vehicles, in particular 
for moving industrial and service robots; transport carts, particularly for moving industrial and service robots.

Cl.37;Maintenance, servicing and repair, namely maintenance, servicing and repair of the aforesaid goods (except 
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software); repair information, in particular remote diagnosis for robots; installation work, including the assembly, 
installation and commissioning of machines, machine parts and manufacturing installations; rental of robots.

Cl.41;Provision of training facilities for robotics and automation; providing of training in robotics and automation in the 
form of attended seminars, online training (web-based training) and/or virtual classrooms (campus) for various target 
groups, by means of which people can obtain specialist qualifications in robotics and automation, particularly installation 
planners, programmers, machine operators, service technicians; educational examination services, namely provision of 
practical specialist tests and awarding of certificates for the successful completion of training in robotics and automation.

Cl.42;Design of computer hardware and software to customer specifications; installation and maintenance of computer 
software; calibration and function testing of measuring apparatus; technical consultancy in relation to the development of 
technologies; engineering, in particular for the planning, design, development and construction of automated production 
installations, planning and development of assembly installations and assembly plants and the conducting of technical 
function testing, including test runs for the correct commissioning of such assembly installations; materials testing; 
construction drafting, technical project studies.
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Priority claimed from 28/08/2013; Application No. : UK00003019889 ;United Kingdom 

2788734    28/02/2014
[International Registration No. : 1210962]
BOLTIGHT LIMITED
34 High Street, Aldridge Walsall West Midlands WS9 8LZ United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH
LEX ORBIS 709/710, Tolstoy House 15-17, Tolstoy Marg New Delhi - 110 001

Proposed to be Used
IR DIVISION
Cl.6;Parts of hydraulic bolt tensioning apparatus, namely hydraulic nuts and hydraulic bolts.

Cl.7;Hydraulic machines, tools and apparatus; hydraulic power equipment; hydraulic power tools; hydraulic power 
apparatus; machine tools for tensioning and releasing of bolts and of fastening devices incorporating bolts; bolt 
tensioning apparatus; power wrenches; hydraulic bolt tensioning apparatus; parts and fittings for all the aforesaid goods.

Cl.37;Rental and hire of construction engineering equipment and tools; machining services provided on a construction 
site, or during repair or maintenance of buildings, structures or process plant and equipment; installation services 
provided on construction sites and commercial premises; machining services relating to bolts provided on a construction 
site, or during repair or maintenance of buildings, structures or process plant and equipment; on-site installation, 
tensioning and torquing services relating to bolts; maintenance and repair of construction engineering equipment and 
tools; rental and hire of hydraulic bolt tensioning apparatus; maintenance and repair of hydraulic bolt tensioning 
apparatus.
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2789155    25/02/2014
[International Registration No. : 1210709]
TESSONICS INC.
597 Ouellette Avenue Windsor, Ontario N9A 4J3(Canada)

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;DVD players; ticket dispensers; accumulators, electric; accumulators, electric, for vehicles; actinometers; alidades; 
altimeters; ammeters; anemometers; high-frequency apparatus; testing apparatus not for medical purposes; remote 
control apparatus; electro-dynamic apparatus for the remote control of signals; monitoring apparatus, electric; sound 
recording apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis 
apparatus; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus, except 
for artificial respiration; breathing apparatus for underwater swimming; apparatus and installations for the production of 
x-rays, not for medical purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; roentgen apparatus not for medical purposes; blueprint 
apparatus; blinkers [signalling lights]; stereoscopic apparatus; telephone apparatus; facsimile machines; 
phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; 
acidimeters for batteries; aerometers; barometers; anode batteries; galvanic batteries; batteries for pocketlamps; 
batteries for lighting; solar batteries; batteries, electric; balances [steelyards]; betatrons; binoculars; electronic tags for 
goods; magnetic tape units for computers; computer memories; encoded identification bracelets, magnetic; vacuum 
gauges; electrolysers; variometers; scales; weighbridges; camcorders; video cassettes; video telephones; video screens; 
viewfinders, photographic; plugs, sockets and other contacts [electric connections]; micrometer screws for optical 
instruments; viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; switchboxes [electricity]; current 
rectifiers; jigs [measuring instruments]; gas testing instruments; gasometers; galvanometers; heliographic apparatus; 
hygrometers; hydrometers; weights; holograms; plotters; loudspeakers; range finders; densimeters; densitometers; 
optical goods; detectors; galena crystals [detectors]; smoke detectors; slide projectors; dictating machines; 
dynamometers; floppy disks; sound recording discs; disks, magnetic; optical discs; disk drives for computers; DNA 
chips; electronic notice boards; identification threads for electric wires; locks, electric; bells [warning devices]; alarm 
bells, electric; signal bells; acoustic conduits; mirrors for inspecting work; probes for scientific purposes; buzzers; 
buzzers, electric; measures; pressure measuring apparatus; simulators for the steering and control of vehicles; inverters 
[electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; measuring instruments; 
mathematical instruments; levelling instruments; interfaces for computers; ionization apparatus not for the treatment of 
air or water; spark-guards; coaxial cables; fibre optic cables; cables, electric; calipers; calculating machines; pocket 
calculators; decompression chambers; cinematographic cameras; electronic pens [visual display units]; holders for 
electric coils; identity cards, magnetic; video game cartridges; encoded magnetic cards; protective helmets; cathodes; 
choking coils [impedance]; coils, electric; electromagnetic coils; computer keyboards; solenoid valves [electromagnetic 
switches]; wire connectors [electricity]; electronic agendas; mouse pads; magnetic encoders; calibrating rings; compact 
discs [audio-video]; compact discs [read-only memory]; comparators; computers; notebook computers; capacitors; 
contacts, electric; branch boxes [electricity]; distribution boxes [electricity]; connectors [electricity]; junction boxes 
[electricity]; accumulator boxes; lasers, not for medical purposes; neon signs; thermionic tubes; thermionic valves 
[radio]; amplifying tubes; magnetic tapes; videotapes; surveying chains; rulers [measuring instruments]; optical lenses; 
magnifying glasses [optics]; magnets; mouse [computer peripheral]; manometers; protective masks; materials for 
electricity mains [wires, cables]; material testing instruments and machines; diaphragms for scientific apparatus; metal 
detectors for industrial or military purposes; metronomes; rules [measuring instruments]; mechanisms for coin-operated 
apparatus; micrometer gauges; microprocessors; microscopes; microtomes; microphones; modems; monitors [computer 
hardware]; animated cartoons; terminals [electricity]; junction sleeves for electric cables; cases fitted with dissecting 
instruments [microscopy]; headphones; surveyors" levels; verniers; sound recording carriers; magnetic data media; 
optical data media; sheaths for electric cables; identification sheaths for electric wires; weighing machines; furniture 
especially made for laboratories; shoes for protection against accidents, irradiation and fire; objectives [lenses] [optics]; 
fire extinguishing apparatus; electrified fences; limiters [electricity]; clothing for protection against accidents, irradiation 
and fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for 
use with computers; spectacle frames; oscillographs; plumb lines; mirrors [optics]; spectacles [optics]; sunglasses; 
goggles for sports; signalling panels, luminous or mechanical; radio pagers; electronic pocket translators; transmitters 
[telecommunication]; transmitters of electronic signals; switches, electric; gloves for protection against accidents; 
pyrometers; planimeters; plates for batteries; silicon wafers; compact disc players; cassette players; films, exposed; 
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laboratory trays; semi-conductors; polarimeters; circuit breakers; converters, electric; telerupters; food analysis 
apparatus; diagnostic apparatus, not for medical purposes; distance measuring apparatus; teaching apparatus; time 
recording apparatus; distance recording apparatus; surveying apparatus and instruments; weighing apparatus and 
instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry apparatus and 
instruments; measuring apparatus; measuring devices, electric; observation instruments; precision measuring 
apparatus; instruments containing eyepieces; audio and video receivers; prisms [optics]; printers for use with computers;
magnetic wires; wires, electric; conductors, electric; computer software, recorded; computer game programs; computer 
programs [downloadable software]; record players; processors [central processing units]; electronic publications, 
downloadable; control panels [electricity]; radar apparatus; vacuum tubes [radio]; voltage surge protectors; light dimmers
[regulators], electric; cell switches [electricity]; relays, electric; safety restraints, other than for vehicle seats and sports 
equipment; x-ray photographs, other than for medical purposes; rheostats; refractometers; refractors; saccharometers; 
light conducting filaments [optical fibers [fibres]]; signalling whistles; sextants; inductors [electricity]; fire alarms; 
signals, luminous or mechanical; sirens; scanners [data processing equipment]; smart cards [integrated circuit cards]; 
connections for electric lines; connections, electric; sonars; sound locating instruments; lighting ballasts; resistances, 
electric; spectrograph apparatus; speed indicators; alcoholmeters; protection devices for personal use against accidents; 
audiovisual teaching apparatus; optical glass; glass covered with an electrical conductor; anti-glare glasses; personal 
stereos; stereoscopes; sulphitometers; hands free kits for phones; spherometers; integrated circuits; printed circuits; 
counters; tachometers; television apparatus; telescopes; portable telephones; theodolites; thermometers, not for medical 
purposes; thermostats; transistors [electronic]; transformers [electricity]; protractors [measuring instruments]; battery 
chargers; electronic power transformers; telephone receivers; quantity indicators; electric loss indicators; light-emitting 
electronic pointers; clinometers; amplifiers; particle accelerators; sprinkler systems for fire protection; electric 
installations for the remote control of industrial operations; steering apparatus, automatic, for vehicles; balancing 
apparatus; video recorders; sound reproduction apparatus; tape recorders; data processing apparatus; oxygen 
transvasing apparatus; theft prevention installations, electric; time clocks [time recording devices]; optical character 
readers; dosimeters; chargers for electric batteries; sound alarms; sounding apparatus and machines; couplers [data 
processing equipment]; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for 
magnetic tapes; acoustic couplers; anti-theft warning apparatus; alarms; readers [data processing equipment]; heat 
regulating apparatus; bar code readers; optical lamps; cameras [photography]; photometers; photovoltaic cells; 
chromatography apparatus for laboratory use; chronographs [time recording apparatus]; cyclotrons; chips [integrated 
circuits]; switchboards; distribution boards [electricity]; projection screens; radiology screens for industrial purposes; 
fluorescent screens; screens [photography]; exposure meters [light meters]; ducts [electricity]; galvanic cells; 
epidiascopes; ergometers.

Cl.10;Apparatus for use in medical analysis; galvanic therapeutic appliances; apparatus for artificial respiration; 
apparatus for the treatment of deafness; physical exercise apparatus, for medical purposes; dental apparatus; surgical 
apparatus and instruments; resuscitation apparatus; dental apparatus, electric; physiotherapy apparatus; bed vibrators; 
hot air therapeutic apparatus; diagnostic apparatus for medical purposes; insufflators; traction apparatus for medical 
purposes; radiotherapy apparatus; apparatus and installations for the production of x-rays, for medical purposes; 
radiological apparatus for medical purposes; hearing aids for the deaf; hearing protectors; hernia bandages; dental burs; 
hot air vibrators for medical purposes; vibromassage apparatus; gastroscopes; hemocytometers; dialyzers; orthopaedic 
articles; surgical implants [artificial materials]; inhalers; injectors for medical purposes; incubators for medical purposes; 
obstetric apparatus; electric acupuncture instruments; cutlery [surgical]; heart pacemakers; catheters; compressors 
[surgical]; armchairs for medical or dental purposes; lasers for medical purposes; lamps for medical purposes; ultraviolet 
ray lamps for medical purposes; furniture especially made for medical purposes; breast pumps; urinals [vessels]; medical 
guidewires; pumps for medical purposes; thread, surgical; knives for surgical purposes; scissors for surgery; ambulance 
stretchers; boots for medical purposes; orthopaedic footwear; clothing especially for operating rooms; blankets, electric, 
for medical purposes; ophthalmometers; ophthalmoscopes; slings [supporting bandages]; gloves for medical purposes; 
cushions for medical purposes; heating cushions, electric, for medical purposes; belts for medical purposes; belts, 
electric, for medical purposes; aerosol dispensers for medical purposes; arterial blood pressure measuring apparatus; 
esthetic massage apparatus; massage apparatus; veterinary apparatus and instruments; medical apparatus and 
instruments; sprayers for medical purposes; receptacles for applying medicines; spirometers [medical apparatus]; 
thermal packs for first aid purposes; thermometers for medical purposes; trocars; x-ray tubes for medical purposes; 
protection devices against x-rays [roentgen rays], for medical purposes; filters for ultraviolet rays, for medical purposes; 
radiology screens for medical purposes; electrodes for medical use; electrocardiographs.

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agencies; commercial 
information agencies; publicity agencies; cost price analysis; rental of advertising space; business auditing; 
computerized file management; demonstration of goods; opinion polling; marketing studies; business information; 
commercial information and advice for consumers [consumer advice shop]; business research; marketing research; 
business management and organization consultancy; business organization consultancy; business management 
consultancy; professional business consultancy; organization of exhibitions for commercial or advertising purposes; 
organization of trade fairs for commercial or advertising purposes; business appraisals; data search in computer files for 
others; sponsorship search; business management assistance; commercial or industrial management assistance; 
presentation of goods on communication media, for retail purposes; economic forecasting; auctioneering; sales 
promotion for others; publication of publicity texts; radio advertising; distribution of samples; direct mail advertising; 
advertising; on-line advertising on a computer network; advertising by mail order; television advertising; compilation of 
information into computer databases; business inquiries; systemization of information into computer databases; 
commercial administration of the licensing of the goods and services of others; administrative processing of purchase 
orders; public relations; procurement services for others [purchasing goods and services for other businesses]; 
outsourcing services [business assistance]; business efficiency expert services.

Cl.42;Computer system analysis; chemical analysis; architecture; authenticating works of art; recovery of computer 
data; graphic arts design; computer virus protection services; technical project studies; engineering; installation of 
computer software; material testing; bacteriological research; biological research; mechanical research; physics 
[research]; chemical research; research and development of new products for others; technical research; calibration 
[measuring]; consultancy services in the field of computer hardware; computer software consultancy; architectural 
consultation; quality control; vehicle roadworthiness testing; updating of computer software; maintenance of computer 
software; conversion of data or documents from physical to electronic media; providing search engines for the internet; 
data conversion of computer programs and data [not physical conversion]; computer system design; rental of web servers; 
computer rental; rental of computer software; creating and maintaining web sites for others; surveying. 
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2789558    16/04/2014
[International Registration No. : 1211002]
HSP EPI ACQUISITION LLC
1401 Crooks Road, Suite 150 Troy MI 48084 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for management and retrieval of merchant lists and 
merchant information including discount offers and electronic consumer coupons for immediate or future use by 
consumers.

Cl.16;Books, booklets, and non-magnetically encoded printed coupon and discount cards all which entitle the holder to 
receive discounts on dining, hotel accommodations, consumer merchandise, travel, movies, sports, theater, and other 
leisure activities sold separately or as part of a unit.

Cl.35;Advertising and promotional services, namely, promoting the goods and services of others through the 
distribution of coupons, and discount offers which entitle the holder to receive discounts on dining, hotel 
accommodations, consumer merchandise, travel, movies, sports, theater and other leisure activities; providing 
advertising service through the distribution of advertisements, coupons and discount offers for display on Internet, 
namely, in websites, e-mails and multimedia messages; providing via on-line computer services a membership program 
entitling the participants to receive discounts on dining, hotel accommodations, consumer merchandise, travel, movies, 
sports, theater and other leisure activities, and providing in connection therewith an on-line directory of information about 
the discount program and participating businesses.
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2789670    13/03/2014
[International Registration No. : 1211060]
HYBIO PHARMACEUTICAL CO., LTD.
Hybio Medicine Park, No.37 Kejic, Str. 2nd Shenzhen Hi-Tech Industrial Park China

Address for service in India/Agents address:
ADITYA & ASSOCIATES.
405, KAPADIA CHAMBERS, 599, J.S.S. ROAD, MARINE LINES, MUMMBAI - 400 002.

Proposed to be Used
IR DIVISION
Cl.1;Protein [raw material]; industrial chemicals; biochemical catalysts; chemical preparations for scientific purposes, 
other than for medical or veterinary use; chemical reagents, other than for medical or veterinary purposes; chemical 
substances for preserving foodstuffs; biological preparations, other than for medical or veterinary purposes; plant growth 
regulating preparations; synthetic resins, unprocessed.

Cl.5;Chemico-pharmaceutical preparations; drugs for medical purposes; medicines for human purposes; diagnostic 
preparations for medical purposes; dietetic substances adapted for medical use; veterinary preparations; pesticides; 
biocides.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; commercial administration of 
the licensing of the goods and services of others; sales promotion for others; retail or wholesale services for 
pharmaceuticals; retail or wholesale services for pharmaceutical preparations.

7458



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 12/09/2013; Application No. : 3021805 ;United Kingdom 

2789852    12/03/2014
[International Registration No. : 1211241]
INSTITUTE AND FACULTY OF ACTUARIES
Staple Inn Hall, High Holborn London WC1V 7QJ United Kingdom

Address for service in India/Agents address:
ZEUSIP
C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable publications.

Cl.16;Paper, cardboard and goods made from these materials; printed matter; printed publications; newsletters; 
magazines; books.

Cl.35;Provision of business information; information services relating to jobs and career opportunities; business 
advisory services to determine pay and grading structures by job evaluation; advertising services relating to the 
recruitment of personnel; rental of advertising space on the internet; information relating to jobs and employment 
opportunities provided over an internet website and a searchable database.

Cl.36;Provision of news and information relating to actuarial, financial and insurance matters.

Cl.41;Education; providing of training; entertainment; provision of news; providing on-line electronic publications [not 
downloadable]; providing publications viewable on-line; providing on-line information and news in the field of 
employment training; information services relating to education.
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2789857    12/02/2014
[International Registration No. : 1211260]
DAQRI, LLC
1201 West 5th Street, Suite T800 Los Angeles CA 90017 United States of America

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones and handheld computers, namely, software for use in mixing 
physical objects with perspective based digital content; downloadable software for use in mixing physical objects with 
perspective based digital content; electroencephalography device featuring electrodes and wearable computing devices 
that create augmented reality images using brain waves.

Cl.42;Providing on-line, non-downloadable software for use in mixing physical objects with perspective based digital 
content to create augmented reality applications and technology, for creating mobile web applications, for generating 
custom quick response codes, for creating contests and games, for publishing 3D augmented reality graphics and 
animation and mobile web content, for use in creating customized marketing campaigns using such discovery methods 
as quick response codes, near field communication, and object recognition technologies; application service provider 
featuring software for use in mixing physical objects with perspective based digital content to create augmented reality 
applications and technology, for creating mobile web applications, for generating custom quick response codes, for 
creating contests and games, for publishing 3D augmented reality graphics and animation and mobile web content, for 
use in creating customized marketing campaigns using such discovery methods as quick response codes, near field 
communication, and object recognition technologies; providing a web hosting platform for interactive printed materials 
for publishers; design and development of computer software.
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Priority claimed from 17/09/2013; Application No. : 652330 ;Switzerland 

2793329    04/03/2014
[International Registration No. : 1211323]
STEINER AG
Hagenholzstrasse 56 CH-8050 Zürich Switzerland

Address for service in India/Agents address:
KRISHNA SAURASTRI
74-F VENUS, WORLI SEA FACE, BOMBAY-400 018

Proposed to be Used
IR DIVISION
Cl.35;Commercial business management; business administration; business consultancy for companies; business 
management of business activities in the field of traffic infrastructure facilities, buildings and public infrastructure 
facilities, and for energy production facilities; accounting relating to objects; office functions relating to the creation and 
management of crisis organizations, together with business management assistance in the establishment and the 
management of crisis organizations; selection of personnel in connection with security systems for the protection of 
property, hardware and persons; development of advertising and marketing strategies and advertising and marketing for 
buildings; franchising, in particular the provision of business know-how; preparing and concluding commercial 
transactions for others, also in the field of online business; provision of mailing lists; business networking services for 
trade and commerce, also for online commerce; obtaining advertising and promotional contracts for others; obtaining 
and concluding service contracts; sole contractor services, namely feasibility and commercial utility studies; business 
development of designs for the use and administration of buildings for land; sole contractor services, namely business 
planning of projects, business development of designs, business management of projects, business planning of 
construction projects, business planning of offices and land development, namely the business planning of requirements 
and the business planning of office and space design, business project of construction and building projects.

Cl.36;Financial services in the field of real estate, in particular financial planning, investment planning, budgeting, 
collection of rent payable, creditor management; real estate affairs; management, rental and brokerage of real estate; 
advice and assistance in the field of financing; management of buildings; real estate brokerage; apartment house 
management; brokerage and management of investment trusts in infrastructure facilities, buildings, public infrastructure 
facilities and power production facilities; management of real estate, in particular management of buildings, in particular 
development of designs for use of buildings; management of buildings and management of infrastructure buildings.

Cl.37;Services provided by a general contracting (construction) company; construction, construction consultancy, 
construction of building interiors; development, maintenance and consultancy relating to the technical facilities of 
buildings; repair services; installation services; construction of traffic infrastructure facilities and buildings and facilities 
for public infrastructures and power production facilities; provision of construction information; management and 
supervision of construction projects (supervision services for work on construction projects); dismantling of buildings; 
interior and exterior reconditioning of buildings.

Cl.42;Architecture services; professional consulting in the field of ecological technology and energy-saving measures; 
civil engineering services; development of integrated energy concepts; consultancy in the field of energy efficiency; 
architectural consultancy; land surveying; urban planning; scientific and technological research and development 
services related thereto for others; technical project development, project management and planning of construction 
projects; industrial analyses and research services; design and development of computers and software; technical 
planning of designs for the use and administration of buildings; sole contractor services, namely architectural work and 
civil engineering; sole contractor services, namely technical feasibility and utility studies; sole contractor services namely
architectural work and civil engineering, technical project studies, development of technical designs, technical project 
management, technical planning of construction projects, technical planning of offices and development of spaces, 
namely the technical planning of requirements and the technical planning of space and office design; technical project 
studies, project management and planning; technical development of construction projects and real estate projects; 
franchising, in particular the provision of professional technical knowledge.
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Priority claimed from 04/07/2013; Application No. : 11958329 ;European Union 

2794324    27/08/2013
[International Registration No. : 1211991]
DANIELI & C. OFFICINE MECCANICHE S.P.A.
Via Nazionale 41 I-33042 BUTTRIO (UD) Italy

Address for service in India/Agents address:
R.K.DEWAN & CO.
PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.7;Ore treating machines; mineworking machines, namely stone crushers, excavators, mine borers; mineral 
separation jigs; machines for removing mineral impurities; haulage apparatus for use in mineworking namely ore hauling 
machines, steam driver hauling machines, conveyor bands, lifting apparatus, namely hoists, tail lifts, lifting platforms, 
elevators; cargo handling machines and apparatus for loading and unloading, namely loading and unloading machines; 
hammers for civil engineering, namely engine driven hammers; hammers for mining, namely engine driven hammers; 
hammers for metal processing, namely engine driven hammers; eroding knives as parts of machines; plants for the 
treatment of coal and ores, namely crushing machines for industrial purposes; plants for the reduction of ores and 
minerals, namely screening plants; plants, namely machines to treat minerals and coals; material sorting machines for 
industrial use; disintegrators for chemical processing; machines for pelletizing; direct reduction iron manufacturing 
machines, catalytic; converters for steel works; metal foundry machines; injector for injecting oxygen and fuel as parts of 
machines; vacuum degassing plants; vacuum oxygen decarburization plants; machines for pneumatic transporting and 
injecting carbon and lime as parts of machines; electric machines and apparatus for cleaning furnace slag doors; electric 
machines and apparatus for waste and fumes disposals; waste disposers machines; dust exhausting apparatus for 
cleaning purposes; plants, namely machines for treating solid, liquid and gaseous industrial and civil wastes; machines 
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to treat solid wastes; slag granulation installations for blast furnaces; continuous casting machines for billets/blooms/ 
near net shape/thick-medium-thin slabs; casting machines for curved and rectilinear ingot molds; casting machines for 
horizontal ingot molds; casting machines on wheels; ingot moulds as parts of machines; ladle supports for casting 
machines; oscillating system for casting machines moulds; roller guides and secondary cooling for casting machines 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); straighteners for 
casting machines; withdrawal assemblies for casting machines, power operated; shears for cast products; high-speed 
billet casters; highspeed slab casters; endless casting and rolling plants; metal rolling stands; hot and cold rolling stands 
as parts of machines; rolling mills; housings for roller as parts of machines; machine parts namely hydro dynamic 
bearings for rolling mills; thin slab rolling mills; hot strip mills; plate mills; steckel mills; tandem cold mills; reversing cold 
mills; hot and cold skin pass mills; temper mills; heavy/medium/light section and rail rolling mills; high speed wire rod 
rolling mills; high speed bar mills; special steels bar and rod mills; bar and wire rod rolling mills; slitting machines; laying 
heads for wire; endless welding rolling plant; welding machines for endless rolling plants; machines for pickling steel 
strip; annealing machines; washing machines for industrial plants; cleaning machines for industrial plants; steel strip 
coating machines; painting machines; air knifes in the nature of pneumatic knives; winders for mechanical wire and 
accessories; reels as parts of machines; winding machines; mechanical wire winders; unwinding machines; spooling 
machines for bar coiling; sheafbinding machines; packing machines; packaging machines for metals; load manipulators, 
packagers and folders for manufactured or semi-finished products; machines for packing and binding metal profiles; 
stacking machines; hoists; capstans in the nature of winding machines for metal wire; elevating apparatus, namely, 
hoists; conveyors machines; cranes; power operated lifts; power operated conveyor belts; power operated roller 
conveyors; conveyors for industrial transport operations; conveyor belts for machines; forging and extrusion presses; 
power operated mechanical presses; wire extruders; metal extruding machines; plastic extruding machines; extrusion 
presses; swaging machines; forging machines; metal drawing machines; cold wire drawing machines; cold drawing 
machines; machines for surface finishing of metal; bar-to-bar drawing benches for bars and tubular products; machines 
suitable for detecting and eliminating surface defects on cast and rolled metal products; vertical turning machines; lathes 
for metalworking; reeling and centerless grinding machines; circular saws; ingot milling machines; machines and parts 
thereof for plants to grind metals; straighteners for manufacturing billet bars/wires/rails; metal straightening machines; 
cutting machines; electric shears; shearing machines for metalworking; pneumatic shears; cutting machines for 
metalworking; high speed cropping shears for wire rod mills; seamless tube hot rolling plants; supersonic waves welding 
machines; electron beam welding machines; gas welding machines; electric welding machines; finishing machines for 
steel seamless tubes; retained mandrel mills; tube sizing and stretch reducing mills; rail-laying machines; railroad 
constructing machines; machines to fasten and secure metal rails; tamping machines; power operated cutters for metal 
rails; road making machines; lathes as machine tools; tables for machines; industrial robots; machining centers; driving 
mechanical motors other than for land vehicles; dynamos; armature winding machines and stator winding machines; 
machines for the production of metallic spheres; servo motors other than for vehicles; shredder machine for metallic 
scrap; electric hammers; pressure regulators as parts of machines; electric motors other than for land vehicles; material 
handling machines namely palletizers; regulators being parts of machines for electrical motors and generators; heat 
exchangers as parts of machines; elevator operating apparatus, namely, electronic controller to manage the movement 
and functions of an elevator; units to remove dust.

Cl.9;Inspection and conditioning equipment for cast and rolled products in the nature of electrical eddy current test 
equipment, electrical eddy current test probes, magna flow leakage detectors, rotating head ultrasonic scanners, phase 
array equipment, namely ultrasonic inspection systems comprised of ultrasonic sensors for industrial non-destructive 
testing; holders for electric coils; electric transformers; electric regulating apparatus in the nature of voltage regulators 
for electric power; electric control panels; electric installations for the remote control of industrial operation; integrated 
circuits; electric distribution boxes; electric distribution consoles; electric relays; electric indicators boards and panels; 
panels for electric motor and generator control circuits; automation relay panels; process control and programming units; 
electronic relays for frequency and current threshold and phase readers; electric transformers and servo-machinery for 
process machines; electrical control panels; panels with electrical relays for automation; descriptive electrical circuits; 
process programmers and regulators; electrical transformers; installations for the distribution of electrical power; 
namely, electrical power distribution units; mechanisms for counter-operated apparatus, namely point-of-sale terminals; 
electronic controller to manage the power of an elevator; electrical substations; photocells; magnetic surveying 
machines; seismic wave surveying machines; speed measuring devices, namely speed indicators, laser speed detectors; 
distance measuring apparatus; electricity measuring instruments, namely electricity meters or electricity meter readers; 
volumetric measuring devices, namely derived-unit measuring apparatus; fluid level measuring apparatus, namely 
contact or non-contact ultrasonic sensors; capacitance level sensors; capacity measuring apparatus, namely instruments 
for measuring charge; pressure measuring apparatus namely instruments for measuring the pressure in a machine tool, 
pressure gauges; fuel gauges; pressure gauges; temperature gauges, namely thermometer; physical and chemical 
measurers and indicators, namely particle counters for air quality measurement, electromagnetic apparatus used to 
measure magnetic fields; luminous and electric magnetic radiation detectors and indicators; electronic sensors for 
measuring and indicating physical and chemical values; luminous or electromagnetic radiation detectors; industrial 
photoelectric cells; electronic relays for current/frequency/and phase detection; testing apparatus not for medical 
purposes for testing printed circuit boards and testing machine parts; science diagnostic apparatus not for medical 
purposes for research use, namely laser and/or X-rays producing apparatus and installations, namely, X-ray CT scanners; 
chemical diagnostic apparatus not for medical purposes, namely, for gas emissions analysis, namely gas analyzers and 
systems comprised of residual gas analyzers for industrial, environmental and process emissions; contact-free optical 
gauges; computer software programs for controlling and regulating continuous casting machines; control and regulating 
apparatus or equipment for controlling/regulating/and recording data of continuous casting machines namely control 
panels/computers/and computer software; computer software programs for controlling and regulating rolling mill plants; 
control and regulating apparatus or equipment for controlling/regulating/and recording data of rolling mill plants namely 
control panels/computers/and computer software.

Cl.11;Lighting apparatus, namely, lighting installations; air conditioning installation; air filtering installation; gas 
scrubbing apparatus; gas scrubbers as parts of gas installations; ventilation and air conditioning installations and 
apparatus; cooling fans being parts of vehicle air conditioning systems; cooling modules being parts of vehicle air 
conditioning systems; fumes eliminators in metallurgical factories; cooling plates; plants, namely machines to purify 
gases and dusts (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
plants, namely machines to treat liquid and gaseous industrial wastes; air separation machines; dry and wet fume filtering 
apparatus for industrial use; industrial furnaces; blast furnaces; electrical furnaces; pre-heating furnaces; industrial 
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cooking ovens; ladle metallurgy furnaces; melting and refining furnaces; coolers for furnaces; gas burners; liquid and 
gas burners; gas and liquid hydrocarbon burners; scrap preheating units; treatment furnaces; cooling beds for cast 
products; cooling beds for rolled products; purification installations for sewage; water purifying apparatus and machines; 
gas boilers; water cooling appliances and installations, namely, water cooling towers; water treatment machines, namely, 
water filtration units; dampers as control devices for heating to regulate the flow of air; cooling beds for rolled or cast 
products; units to purify gases.
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Priority claimed from 30/10/2013; Application No. : 13 4 044 991 ;France 

2794394    14/03/2014
[International Registration No. : 1211414]
CHAMBRE DE COMMERCE ET D'INDUSTRIE REGION PARIS ILE-DE-FRANCE
27 Avenue de Friedland F-75008 PARIS FR

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; posters; writing or drawing books; calendars; printed matter; newspapers; books; periodicals; 
prospectuses; publications; journals (magazines); magazines; instructional or teaching material (except apparatus), 
namely educational materials such as photocopies, case studies, syllabuses, files, pamphlets.

Cl.35;Business operation assistance to industrial or commercial companies; business consulting, information or 
inquiries, statistical work; dissemination of advertisements and advertising material (tracts, printed matter, samples, 
prospectuses).

Cl.38;Transmission of information by computer servers; services for sending information via free-access data 
communication; transmission and exchange on multimedia carriers; electronic messaging; electronic mail; transmission 
of messages, information, data, sound and images via radio relay channels, cable, optical fibers, telephone, satellite, 
terminals, telecommunication networks and computer networks; information transmission for others via a worldwide 
computer network (hotline); online data transmission; online transmission of information in connection with training, 
teaching, business operation assistance to industrial or commercial companies, preparation of plans not related to 
business operations and research work in the commercial and business field.

Cl.41;Training; education; tuition; teaching; organization and conducting of colloquiums, congresses, seminars, 
conferences; organization and conducting of training workshops; editing and publication of books, journals, printed 
matter, newspapers, magazines, CD-ROM; booking of seats for shows; organization of sports competitions; organization 
of exhibitions for cultural or educational purposes; correspondence courses; entertainment; organization and conducting 
of examinations and educational tests; operation of sports facilities; lending libraries; educational institutions and 
services, particularly for commercial training or advanced training or for business administration and management; 
schools; practice institutes and schools.
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Priority claimed from 02/12/2013; Application No. : 30 2013 008 267.2/03 ;Germany 

2795009    23/05/2014
[International Registration No. : 1211732]
DR. BABOR GMBH & CO. KG
Neuenhofstraße 180 52078 Aachen Germany

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic and beauty preparations (cosmetics).

Cl.44;Hygienic and beauty care for human beings, in particular services of a beauty salon.
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Priority claimed from 13/11/2013; Application No. : VA 2013 02944 ;Denmark 

2795016    24/02/2014
[International Registration No. : 1212025]
CARLSBERG A/S
Ny Carlsberg Vej 100 DK-1799 Copenhagen V Denmark

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal (storage, transport), including cans for beverages.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers" type; printing blocks.

Cl.20;Containers of plastic (storage); caps and closures of plastic for cans and bottles.

Cl.21;Bottles, including glass bottles; glassware.

Cl.25;Clothing, footwear, headgear.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
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Cl.43;Services for providing food and drink; temporary accommodation.
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Priority claimed from 24/02/2014; Application No. : 659897 ;Switzerland 

2812522    12/06/2014
[International Registration No. : 1212292]
NOVARTIS AG
CH-4002 Basel Switzerland

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for diagnostic and medical use; biological preparations for medical diagnostic use; 
biological preparations for medical use.

Cl.44;Collection and preservation of biological tissue, blood and cells; medical diagnostic services; medical treatment 
services; provision of information and data for diagnosis and medical treatment.
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Priority claimed from 15/11/2013; Application No. : UK00003030831 ;United Kingdom 

2833191    08/03/2014
[International Registration No. : 1212832]
LONDON SOCK COMPANY LIMITED
26 Red Lion Square London WC1R 4AG GB

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.18;Bags; belt bags and hip bags; belt pouches; belts (leather shoulder -); briefcases; card holders; carry-all bags; 
carrying cases for documents; cases, of leather or leatherboard; casual bags; cloth bags; coin purses; umbrellas; wallets.

Cl.25;Clothing; babies clothing; clothing; footwear; headwear; socks; ties; underclothes; underclothing; 
undergarments; underwear; woolly hats; hats; top hats.
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Priority claimed from 04/07/2013; Application No. : 11958411 ;European Union 

2833368    27/08/2013
[International Registration No. : 1211992]
DANIELI & C. OFFICINE MECCANICHE S.P.A.
Via Nazionale 41 I-33042 BUTTRIO (UD) Italy

Address for service in India/Agents address:
R.K.DEWAN & CO.
PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.7;Ore treating machines; mineworking machines, namely stone crushers, excavators, mine borers; mineral 
separation jigs; machines for removing mineral impurities; haulage apparatus for use in mineworking namely ore hauling 
machines, steam driver hauling machines, conveyor bands, lifting apparatus, namely hoists, tail lifts, lifting platforms, 
elevators; cargo handling machines and apparatus for loading and unloading, namely loading and unloading machines; 
hammers for civil engineering, namely engine driven hammers; hammers for mining, namely engine driven hammers; 
hammers for metal processing, namely engine driven hammers; eroding knives as parts of machines; plants for the 
treatment of coal and ores, namely crushing machines for industrial purposes; plants for the reduction of ores and 
minerals, namely screening plants; plants, namely machines to treat minerals and coals; material sorting machines for 
industrial use; disintegrators for chemical processing; machines for pelletizing; direct reduction iron manufacturing 
machines, catalytic; converters for steel works; metal foundry machines; injector for injecting oxygen and fuel as parts of 
machines; vacuum degassing plants; vacuum oxygen decarburization plants; machines for pneumatic transporting and 
injecting carbon and lime as parts of machines; electric machines and apparatus for cleaning furnace slag doors; electric 
machines and apparatus for waste and fumes disposals; waste disposers machines; dust exhausting apparatus for 
cleaning purposes; plants, namely machines for treating solid, liquid and gaseous industrial and civil wastes; machines 
to treat solid wastes; slag granulation installations for blast furnaces; continuous casting machines for billets/blooms/ 
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near net shape/thick-medium-thin slabs; casting machines for curved and rectilinear ingot molds; casting machines for 
horizontal ingot molds; casting machines on wheels; ingot moulds as parts of machines; ladle supports for casting 
machines; oscillating system for casting machines moulds; roller guides and secondary cooling for casting machines 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); straighteners for 
casting machines; withdrawal assemblies for casting machines, power operated; shears for cast products; high-speed 
billet casters; highspeed slab casters; endless casting and rolling plants; metal rolling stands; hot and cold rolling stands 
as parts of machines; rolling mills; housings for roller as parts of machines; machine parts namely hydro dynamic 
bearings for rolling mills; thin slab rolling mills; hot strip mills; plate mills; steckel mills; tandem cold mills; reversing cold 
mills; hot and cold skin pass mills; temper mills; heavy/medium/light section and rail rolling mills; high speed wire rod 
rolling mills; high speed bar mills; special steels bar and rod mills; bar and wire rod rolling mills; slitting machines; laying 
heads for wire; endless welding rolling plant; welding machines for endless rolling plants; machines for pickling steel 
strip; annealing machines; washing machines for industrial plants; cleaning machines for industrial plants; steel strip 
coating machines; painting machines; air knifes in the nature of pneumatic knives; winders for mechanical wire and 
accessories; reels as parts of machines; winding machines; mechanical wire winders; unwinding machines; spooling 
machines for bar coiling; sheafbinding machines; packing machines; packaging machines for metals; load manipulators, 
packagers and folders for manufactured or semi-finished products; machines for packing and binding metal profiles; 
stacking machines; hoists; capstans in the nature of winding machines for metal wire; elevating apparatus, namely, 
hoists; conveyors machines; cranes; power operated lifts; power operated conveyor belts; power operated roller 
conveyors; conveyors for industrial transport operations; conveyor belts for machines; forging and extrusion presses; 
power operated mechanical presses; wire extruders; metal extruding machines; plastic extruding machines; extrusion 
presses; swaging machines; forging machines; metal drawing machines; cold wire drawing machines; cold drawing 
machines; machines for surface finishing of metal; bar-to-bar drawing benches for bars and tubular products; machines 
suitable for detecting and eliminating surface defects on cast and rolled metal products; vertical turning machines; lathes 
for metalworking; reeling and centerless grinding machines; circular saws; ingot milling machines; machines and parts 
thereof for plants to grind metals; straighteners for manufacturing billet bars/wires/rails; metal straightening machines; 
cutting machines; electric shears; shearing machines for metalworking; pneumatic shears; cutting machines for 
metalworking; high speed cropping shears for wire rod mills; seamless tube hot rolling plants; supersonic waves welding 
machines; electron beam welding machines; gas welding machines; electric welding machines; finishing machines for 
steel seamless tubes; retained mandrel mills; tube sizing and stretch reducing mills; rail-laying machines; railroad 
constructing machines; machines to fasten and secure metal rails; tamping machines; power operated cutters for metal 
rails; road making machines; lathes as machine tools; tables for machines; industrial robots; machining centers; driving 
mechanical motors other than for land vehicles; dynamos; armature winding machines and stator winding machines; 
machines for the production of metallic spheres; servo motors other than for vehicles; shredder machine for metallic 
scrap; electric hammers; pressure regulators as parts of machines; electric motors other than for land vehicles; material 
handling machines namely palletizers; regulators being parts of machines for electrical motors and generators; heat 
exchangers as parts of machines; elevator operating apparatus, namely, electronic controller to manage the movement 
and functions of an elevator; units to remove dust.

Cl.9;Inspection and conditioning equipment for cast and rolled products in the nature of electrical eddy current test 
equipment, electrical eddy current test probes, magna flow leakage detectors, rotating head ultrasonic scanners, phase 
array equipment, namely ultrasonic inspection systems comprised of ultrasonic sensors for industrial non-destructive 
testing; holders for electric coils; electric transformers; electric regulating apparatus in the nature of voltage regulators 
for electric power; electric control panels; electric installations for the remote control of industrial operation; integrated 
circuits; electric distribution boxes; electric distribution consoles; electric relays; electric indicators boards and panels; 
panels for electric motor and generator control circuits; automation relay panels; process control and programming units; 
electronic relays for frequency and current threshold and phase readers; electric transformers and servo-machinery for 
process machines; electrical control panels; panels with electrical relays for automation; descriptive electrical circuits; 
process programmers and regulators; electrical transformers; installations for the distribution of electrical power; 
namely, electrical power distribution units; mechanisms for counter-operated apparatus, namely point-of-sale terminals; 
electronic controller to manage the power of an elevator; electrical substations; photocells; magnetic surveying 
machines; seismic wave surveying machines; speed measuring devices, namely speed indicators, laser speed detectors; 
distance measuring apparatus; electricity measuring instruments, namely electricity meters or electricity meter readers; 
volumetric measuring devices, namely derived-unit measuring apparatus; fluid level measuring apparatus, namely 
contact or non-contact ultrasonic sensors; capacitance level sensors; capacity measuring apparatus, namely instruments 
for measuring charge; pressure measuring apparatus namely instruments for measuring the pressure in a machine tool, 
pressure gauges; fuel gauges; pressure gauges; temperature gauges, namely thermometer; physical and chemical 
measurers and indicators, namely particle counters for air quality measurement, electromagnetic apparatus used to 
measure magnetic fields; luminous and electric magnetic radiation detectors and indicators; electronic sensors for 
measuring and indicating physical and chemical values; luminous or electromagnetic radiation detectors; industrial 
photoelectric cells; electronic relays for current/frequency/and phase detection; testing apparatus not for medical 
purposes for testing printed circuit boards and testing machine parts; science diagnostic apparatus not for medical 
purposes for research use, namely laser and/or X-rays producing apparatus and installations, namely, X-ray CT scanners; 
chemical diagnostic apparatus not for medical purposes, namely, for gas emissions analysis, namely gas analyzers and 
systems comprised of residual gas analyzers for industrial, environmental and process emissions; contact-free optical 
gauges; computer software programs for controlling and regulating continuous casting machines; control and regulating 
apparatus or equipment for controlling/regulating/and recording data of continuous casting machines namely control 
panels/computers/and computer software; computer software programs for controlling and regulating rolling mill plants; 
control and regulating apparatus or equipment for controlling/regulating/and recording data of rolling mill plants namely 
control panels/computers/and computer software.

Cl.11;Lighting apparatus, namely, lighting installations; air conditioning installation; air filtering installation; gas 
scrubbing apparatus; gas scrubbers as parts of gas installations; ventilation and air conditioning installations and 
apparatus; cooling fans being parts of vehicle air conditioning systems; cooling modules being parts of vehicle air 
conditioning systems; fumes eliminators in metallurgical factories; cooling plates; plants, namely machines to purify 
gases and dusts (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
plants, namely machines to treat liquid and gaseous industrial wastes; air separation machines; dry and wet fume filtering 
apparatus for industrial use; industrial furnaces; blast furnaces; electrical furnaces; pre-heating furnaces; industrial 
cooking ovens; ladle metallurgy furnaces; melting and refining furnaces; coolers for furnaces; gas burners; liquid and 
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gas burners; gas and liquid hydrocarbon burners; scrap preheating units; treatment furnaces; cooling beds for cast 
products; cooling beds for rolled products; purification installations for sewage; water purifying apparatus and machines; 
gas boilers; water cooling appliances and installations, namely, water cooling towers; water treatment machines, namely, 
water filtration units; dampers as control devices for heating to regulate the flow of air; cooling beds for rolled or cast 
products; units to purify gases.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 27/01/2014; Application No. : 1283019 ;Benelux 

2837628    17/04/2014
[International Registration No. : 1211678]
ENERGY BRANDS SÀRL
21, boulevard Grande Duchesse Charlotte, L-1331 Luxembourg (Luxembourg)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.32;Beers, mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and
other preparations for making beverages; non-alcoholic aperitifs; non-alcoholic cocktails; carbonated drinks.

Cl.33;Alcoholic beverages and pre-mixed alcoholic beverages (except beers); wine; sparkling wines; aperitifs; liqueurs; 
digesters; distilled beverages; cocktails.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 24/02/2014; Application No. : 659725 ;Switzerland 

2837709    06/06/2014
[International Registration No. : 1212289]
NOVARTIS AG
CH-4002 Basel Switzerland

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for diagnostic and medical use; biological preparations for medical diagnostic use; 
biological preparations for medical use.

Cl.44;Collection and preservation of biological tissue, blood and cells; medical diagnostic services; medical treatment 
services; provision of information and data for diagnosis and medical treatment.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

 

2837740    15/04/2014
[International Registration No. : 1212525]
SELLTS LIMITED INC.
15-1, Ebisu 1-chome, Shibuya-ku Tokyo 150-0013 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.18;Handbags; tote bags; shoulder bags; duffel bags; messenger bags; satchels; fanny packs; backpacks; 
briefcases; attaché cases; Boston bags; Gladstone bags; garment bags for travel; valises; suitcases; trunks; travelling 
bags; garment bags; pouches; shoes cases; purses; coin purses; wallets; business card cases; credit card cases; vanity 
cases sold empty; umbrellas and parasols.

Cl.28;Golf club bags; golf bags, with or without wheels; bags especially designed for skis and surfboards; bags 
especially designed for skateboards; bags especially designed for snowboards; racket cases for tennis; bags specially 
adapted for tennis equipment; racket cases for badminton; bags specially adapted for badminton equipment; field hockey 
stick bags; bags specially adapted for baseball equipment; fishing rod cases; cricket bags.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 01/11/2013; Application No. : 2013-085940 ;Japan 

2837749    14/03/2014
[International Registration No. : 1211962]
A&D COMPANY, LIMITED
23-14, Higashi Ikebukuro 3-chome, Toshima-ku Tokyo 170-0013 Japan

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.9;Weighing machines; pedometers; activity monitors; other measuring or testing machines and instruments; 
computer programs; computer application software for personal digital assistants; other electronic machines and 
apparatus.

Cl.10;Sphygmomanometers; clinical thermometers; body fat monitors; body composition monitors; heart rate 
recorders; other medical apparatus and instruments.

Cl.42;Providing computer programs; providing computer programs for personal digital assistants; computer 
programming; computer programming for personal digital assistants.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 30/12/2013; Application No. : 1281562 ;Benelux 

2838290    14/05/2014
[International Registration No. : 1212064]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.
No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.7;Small electric apparatus, machines and articles for household purposes, not included in other classes, including 
kitchen machines, electric blenders, mixers, electric fruit presses and juicers.

Cl.11;Electric cooking appliances and devices, for domestic purposes, including coffee makers, filter coffee machines, 
electric kettles, steamers (for food preparation), rice cookers.

7478



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 29/04/2013; Application No. : 011777992 ;European Union 

2839158    01/10/2013
[International Registration No. : 1211994]
GERRESHEIMER GLAS GMBH
Klaus-Bungert-Straße 4 40468 Düsseldorf DE

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.7;Glass working machines; bottle washing machines; moulding machines for goods of glass; automatic handling 
machines; syringe making machines.

Cl.9;Dosing systems; laboratory supplies; material and quality testing instruments and apparatus for laboratory use and
for use during manufacturing process, an industrial working process and during an operation sequence; measuring 
containers; laboratory glass; glassware for use in laboratories.

Cl.10;Medical instruments and apparatus, in particular syringes including safety and administering accessories, 
infusion, transfusion and inhalation systems; dosing systems and administering devices for medical purposes; lancing 
devices and lancets for medical purposes; medical diagnostic systems; medical implantation instruments; injection pen 
systems, autoinjectors and micro pumps for medical purposes.

Cl.20;Containers and packaging containers of plastic, in particular for the perfume, cosmetics and pharmaceutical 
industries, for use in medical technology, laboratories, and for the food and drink industries; cans of plastic for the 
aforesaid goods; closures, not of metal.

Cl.21;Containers and packaging containers of glass, parts thereof made of glass, pre-products thereof made of glass 
and accessories therefor made of glass; packaging systems of glass, parts thereof made of glass, pre-products thereof 
made of glass and accessories therefor made of glass; application systems of glass as perfume vaporizers, aerosol 
vaporizers and aerosol dispensers, parts thereof made of glass, pre-products thereof made of glass and accessories 
therefor made of glass; administering devices of glass as vaporizers and dispensers of glass, parts thereof made of glass,
pre-products thereof made of glass and accessories therefor made of glass; boxes of glass; unworked or semi-worked 
glass, except building glass; glass (receptacles), glass tubes; bottles, glasses, flasks, glass vials, glass cartridges, 
flacons, cans and tubes made of glass, dishes, blank glass.

Cl.42;Technical consultancy, in particular with regard to development of goods for the perfume, cosmetics and 
pharmaceutical industries, for use in medical technology, laboratories and for the food and drink industries, especially for 
goods of glass or plastic as well as tool and plant engineering and construction; services of graphic design; styling 
(industrial design); services of product engineering, in particular with regard to aesthetic design, technical functionality 
and producibility, especially of goods for the perfume, cosmetics and pharmaceutical industries, for use in medical 
technology, laboratories and for the food and drink industries, especially for goods of glass or plastic.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

2840183    07/04/2014
[International Registration No. : 1212044]
INTERNATIONAL TAEKWON-DO FEDERATION-ITF
C/ Mercado, 5 E-03501 Benidorm, Alicante Spain

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES
9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Cl.25;Clothing for the practice of martial arts, namely uniforms for the practice of martial arts, footwear for the practice 
of martial arts and headgear for the practice of martial arts.

Cl.41;Education and training services in the field of martial arts; practice, training, organization of cultural or sports 
events in the field of martial arts, organization of courses and seminars on martial arts, organizing and conducting of 
martial arts competitions.

7480



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 02/04/2014; Application No. : MI2014C003393 ;Italy 

2840279    15/05/2014
[International Registration No. : 1211891]
FERRETTI S.P.A.
Via Irma Bandiera, 62 I-47841 CATTOLICA (RN) IT

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 11/03/2014; Application No. : 30 2014 026 846.9/01 ;Germany 

2840657    04/06/2014
[International Registration No. : 1212649]
ROCHE DIAGNOSTICS GMBH
Sandhofer Str. 116, 68305 Mannheim (Germany)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for scientific and research purposes; cytological fixatives, stains, rinse and wash solutions; 
control solutions for the calibration and quality control of blood analyzers.

Cl.3;Chemical wash and cleaning solutions for laboratory apparatus and instruments as well as medical apparatus and 
instruments; wash solutions for cleaning of blood analyzers.

Cl.9;Scientific apparatus and instruments; clinical laboratory apparatus and instruments for the measurement and 
analysis of blood; computer software for the analysis of blood, for archiving and demonstrating of analysis results.

Cl.10;Medical and veterinary apparatus and instruments; apparatus and instruments for blood analysis and 
replacement parts therefor.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 30/05/2014; Application No. : 012923851 ;European Union 

2841421    22/07/2014
[International Registration No. : 1215165]
RIPANI ITALIANA PELLETTERIE S.R.L.
Via Nazionale Adriatica, 112/B I-64019 TORTORETO (TE) Italy

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.18;Walking sticks; umbrellas and parasols; leather straps; straps made of imitation leather; shoulder straps; 
moleskin [imitation of leather]; imitation leather; worked or semi-worked hides and other leather; leather and imitation 
leather; travelling bags, bags, handbags and satchels of leather or imitations of leather; rucksacks, haversacks; wallets, 
change purses; key bags; belt bags and hip bags; vanity cases, not fitted.

Cl.25;Clothing; headgear; footwear; belts for clothing; sashes for wear, ties, head scarves, stockings.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 24/01/2014; Application No. : 1602560 ;Australia 

2841447    10/02/2014
[International Registration No. : 1212505]
STAYWELL HOLDINGS PTY LIMITED
Level 10, 76-80 Clarence Street Sydney NSW 2000 AU

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing, promotion and publicity services for hotels and serviced apartments; business 
management for hotels and serviced apartments; business administration for hotels and serviced apartments; 
administration of the business affairs of retail stores, advisory, information and consultancy services relating to all the 
aforesaid; all the aforesaid services also provided on-line from a computer database or via the global communications 
network; retail services connected with the sale of cosmetics and beauty products, precious metals and stones, jewellery, 
watches, timepieces and clocks, paper and paper goods, printed matter, stationery, leather goods and bags, homewares, 
glassware, porcelain, earthenware, textiles and textile goods, clothing, footwear, headgear, toys, games, playthings, 
sporting articles and equipment, food and foodstuffs, drinks (alcoholic and non-alcoholic), flowers and flower 
arrangements and smokers articles; online electronic retail services connected with the sale of cosmetics and beauty 
products, precious metals and stones, jewellery, watches, timepieces and clocks, paper and paper goods, printed matter, 
stationery, leather goods and bags, homewares, glassware, porcelain, earthenware, textiles and textile goods, clothing, 
footwear, headgear, toys, games, playthings, sporting articles and equipment, food and foodstuffs, drinks (alcoholic and 
non alcoholic), flowers and flower arrangements and smokers articles; promotional services for hotels, restaurants, bars, 
resorts; business management of hotels.

Cl.36;Real estate services; real estate management services; real estate leasing services; letting, rental and leasing of 
accommodation on behalf of others; management of rented and leasehold properties; information relating to the aforesaid
services; all of the aforesaid services being in relation to hotels and serviced apartments only.

Cl.43;Temporary accommodation; services for providing food and drink within hotels and serviced apartments; hotel 
services; resort hotel services; hotel accommodation services; hotel catering services; hotel reservation services; hotel 
restaurant services; provision of hotel venues for business exhibitions, business fairs, conferences, congresses, lectures 
and meetings; providing facilities within hotels and serviced apartments for conducting conferences, conventions, 
exhibitions, fairs and holidays; rental of meeting rooms within hotels and serviced apartments; hospitality services within 
hotels and serviced apartments; hospitality suites within hotels and serviced apartments; holiday information and 
planning relating to hotel and serviced apartment accommodation; restaurants within hotels and serviced apartments; 
cafes within hotels and serviced apartments; catering services within hotels and serviced apartments; advisory, 
information and consultancy services relating to all the aforesaid; all the aforesaid services also provided on-line from a 
computer database or via the global communications network.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

2841617    19/05/2014
[International Registration No. : 1212859]
ADISSEO FRANCE SAS
Antony Parc 2, 10 place du Général de Gaulle F-92160 ANTONY France

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.5;Veterinary products, veterinary preparations for the treatment of intestinal bacteria, chemical preparations for 
veterinary use, vitamin-based preparations for animals, vitamins for animals, medicated additives for animal 
consumption, nutritional, technological, sensory, zootechnical additives, for animal consumption, namely food enzymes, 
proteins, vitamins, methionines, flavoring agents, amino acids, anti-microbial agents.

Cl.31;Preparations for livestock consumption, vitamin preparations for livestock consumption, additives for livestock 
consumption and for sale to animal food industries, non-medicated additives for animal consumption, animal foodstuffs, 
additives to fodder not for medical use.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 28/05/2014; Application No. : 56360/2014 ;Switzerland 

2841650    13/06/2014
[International Registration No. : 1212315]
DOLCE & GABBANA TRADEMARKS S.r.l. 
Via Goldoni, 10 I-20129 Milano IT

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations used in industry for the production of cosmetic preparations.

Cl.3;Soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

2841762    20/05/2014
[International Registration No. : 1214141]
AMERICAN ASSOCIATION FOR DENTAL RESEARCH
1619 Duke Street Alexandria VA 22314 United States of America
INTERNATIONAL ASSOCIATION FOR DENTAL RESEARCH
1619 Duke Street Alexandria VA 22314 United States of America

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.
30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.16;Printed publications, namely, journals and articles in the fields of dentistry and the oral cavity, and associated 
structures in health and in disease.

Cl.41;Online publication of journals and articles in the fields of dentistry and the oral cavity, and associated structures 
in health and in disease.

7487



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

 

2841985    29/04/2014
[International Registration No. : 1214571]
THE RUSSELL GROUP OF UNIVERSITIES
Kett House, Station Road Cambridge CB1 2JY United Kingdom

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; instructional and teaching material (except apparatus); calendars; posters, pictures and 
photographs; newsletters; books, brochures and periodicals.

Cl.35;Human resource management and recruitment services; personnel management consultancy services.

Cl.36;Accommodation bureaux services [apartments]; rental and management services relating to accommodation 
[apartments]; insurance services; provision of loans and credit facilities: provision of financial advice services relating to 
tuition fees and costs incurred whilst studying but excluding any investment advice pertaining to portfolios or 
management of investment accounts for such fees and costs; all of the aforesaid excluding investment services and 
excluding financial services aside from tuition funding and funding of costs incurred to facilitate education; and all of the 
aforesaid provided to students.

Cl.41;Education and training services; arranging and conducting conferences, seminars and symposiums; arranging 
and conducting educational examinations.

Cl.42;Scientific and technological services and research and design relating thereto; calibration services; consultancy 
in the field of energy conservation; research and development of new products for others; technical project studies; 
mechanical and technical research services; scientific laboratory services; material testing; industrial design services; 
design and development of computer hardware and software.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 02/12/2013; Application No. : 1279901 ;Benelux 

2841988    15/05/2014
[International Registration No. : 1211846]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.
No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular software for medical applications.

Cl.10;Medical and surgical apparatus and instruments as well as components therefor.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

 

Priority claimed from 04/07/2013; Application No. : 11958394 ;European Union 

2842089    27/08/2013
[International Registration No. : 1212499]
DANIELI & C. OFFICINE MECCANICHE S.P.A.
Via Nazionale 41 I-33042 BUTTRIO (UD) IT

Address for service in India/Agents address:
R.K.DEWAN & CO.
PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.7;Ore treating machines; mineworking machines, namely stone crushers, excavators, mine borers; mineral 
separation jigs; machines for removing mineral impurities; haulage apparatus for use in mineworking namely ore hauling 
machines, steam driver hauling machines, conveyor bands, lifting apparatus, namely hoists, tail lifts, lifting platforms, 
elevators; cargo handling machines and apparatus for loading and unloading, namely loading and unloading machines; 
hammers for civil engineering, namely engine driven hammers; hammers for mining, namely engine driven hammers; 
hammers for metal processing, namely engine driven hammers; eroding knives as parts of machines; plants for the 
treatment of coal and ores, namely crushing machines for industrial purposes; plants for the reduction of ores and 
minerals, namely screening plants; plants, namely machines to treat minerals and coals; material sorting machines for 
industrial use; disintegrators for chemical processing; machines for pelletizing; direct reduction iron manufacturing 
machines, catalytic; converters for steel works; metal foundry machines; injector for injecting oxygen and fuel as parts of 
machines; vacuum degassing plants; vacuum oxygen decarburization plants; machines for pneumatic transporting and 
injecting carbon and lime as parts of machines; electric machines and apparatus for cleaning furnace slag doors; electric 
machines and apparatus for waste and fumes disposals; waste disposers machines; dust exhausting apparatus for 
cleaning purposes; plants, namely machines for treating solid, liquid and gaseous industrial and civil wastes; machines 
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to treat solid wastes; slag granulation installations for blast furnaces; continuous casting machines for billets/blooms/ 
near net shape/thick-medium-thin slabs; casting machines for curved and rectilinear ingot molds; casting machines for 
horizontal ingot molds; casting machines on wheels; ingot moulds as parts of machines; ladle supports for casting 
machines; oscillating system for casting machines moulds; roller guides and secondary cooling for casting machines 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); straighteners for 
casting machines; withdrawal assemblies for casting machines, power operated; shears for cast products; high-speed 
billet casters; highspeed slab casters; endless casting and rolling plants; metal rolling stands; hot and cold rolling stands 
as parts of machines; rolling mills; housings for roller as parts of machines; machine parts namely hydro dynamic 
bearings for rolling mills; thin slab rolling mills; hot strip mills; plate mills; steckel mills; tandem cold mills; reversing cold 
mills; hot and cold skin pass mills; temper mills; heavy/medium/light section and rail rolling mills; high speed wire rod 
rolling mills; high speed bar mills; special steels bar and rod mills; bar and wire rod rolling mills; slitting machines; laying 
heads for wire; endless welding rolling plant; welding machines for endless rolling plants; machines for pickling steel 
strip; annealing machines; washing machines for industrial plants; cleaning machines for industrial plants; steel strip 
coating machines; painting machines; air knifes in the nature of pneumatic knives; winders for mechanical wire and 
accessories; reels as parts of machines; winding machines; mechanical wire winders; unwinding machines; spooling 
machines for bar coiling; sheafbinding machines; packing machines; packaging machines for metals; load manipulators, 
packagers and folders for manufactured or semi-finished products; machines for packing and binding metal profiles; 
stacking machines; hoists; capstans in the nature of winding machines for metal wire; elevating apparatus, namely, 
hoists; conveyors machines; cranes; power operated lifts; power operated conveyor belts; power operated roller 
conveyors; conveyors for industrial transport operations; conveyor belts for machines; forging and extrusion presses; 
power operated mechanical presses; wire extruders; metal extruding machines; plastic extruding machines; extrusion 
presses; swaging machines; forging machines; metal drawing machines; cold wire drawing machines; cold drawing 
machines; machines for surface finishing of metal; bar-to-bar drawing benches for bars and tubular products; machines 
suitable for detecting and eliminating surface defects on cast and rolled metal products; vertical turning machines; lathes 
for metalworking; reeling and centerless grinding machines; circular saws; ingot milling machines; machines and parts 
thereof for plants to grind metals; straighteners for manufacturing billet bars/wires/rails; metal straightening machines; 
cutting machines; electric shears; shearing machines for metalworking; pneumatic shears; cutting machines for 
metalworking; high speed cropping shears for wire rod mills; seamless tube hot rolling plants; supersonic waves welding 
machines; electron beam welding machines; gas welding machines; electric welding machines; finishing machines for 
steel seamless tubes; retained mandrel mills; tube sizing and stretch reducing mills; rail-laying machines; railroad 
constructing machines; machines to fasten and secure metal rails; tamping machines; power operated cutters for metal 
rails; road making machines; lathes as machine tools; tables for machines; industrial robots; machining centers; driving 
mechanical motors other than for land vehicles; dynamos; armature winding machines and stator winding machines; 
machines for the production of metallic spheres; servo motors other than for vehicles; shredder machine for metallic 
scrap; electric hammers; pressure regulators as parts of machines; electric motors other than for land vehicles; material 
handling machines namely palletizers; regulators being parts of machines for electrical motors and generators; heat 
exchangers as parts of machines; elevator operating apparatus, namely, electronic controller to manage the movement 
and functions of an elevator; units to remove dust.

Cl.9;Inspection and conditioning equipment for cast and rolled products in the nature of electrical eddy current test 
equipment, electrical eddy current test probes, magna flow leakage detectors, rotating head ultrasonic scanners, phase 
array equipment, namely ultrasonic inspection systems comprised of ultrasonic sensors for industrial non-destructive 
testing; holders for electric coils; electric transformers; electric regulating apparatus in the nature of voltage regulators 
for electric power; electric control panels; electric installations for the remote control of industrial operation; integrated 
circuits; electric distribution boxes; electric distribution consoles; electric relays; electric indicators boards and panels; 
panels for electric motor and generator control circuits; automation relay panels; process control and programming units; 
electronic relays for frequency and current threshold and phase readers; electric transformers and servo-machinery for 
process machines; electrical control panels; panels with electrical relays for automation; descriptive electrical circuits; 
process programmers and regulators; electrical transformers; installations for the distribution of electrical power; 
namely, electrical power distribution units; mechanisms for counter-operated apparatus, namely point-of-sale terminals; 
electronic controller to manage the power of an elevator; electrical substations; photocells; magnetic surveying 
machines; seismic wave surveying machines; speed measuring devices, namely speed indicators, laser speed detectors; 
distance measuring apparatus; electricity measuring instruments, namely electricity meters or electricity meter readers; 
volumetric measuring devices, namely derived-unit measuring apparatus; fluid level measuring apparatus, namely 
contact or non-contact ultrasonic sensors; capacitance level sensors; capacity measuring apparatus, namely instruments 
for measuring charge; pressure measuring apparatus namely instruments for measuring the pressure in a machine tool, 
pressure gauges; fuel gauges; pressure gauges; temperature gauges, namely thermometer; physical and chemical 
measurers and indicators, namely particle counters for air quality measurement, electromagnetic apparatus used to 
measure magnetic fields; luminous and electric magnetic radiation detectors and indicators; electronic sensors for 
measuring and indicating physical and chemical values; luminous or electromagnetic radiation detectors; industrial 
photoelectric cells; electronic relays for current/frequency/and phase detection; testing apparatus not for medical 
purposes for testing printed circuit boards and testing machine parts; science diagnostic apparatus not for medical 
purposes for research use, namely laser and/or X-rays producing apparatus and installations, namely, X-ray CT scanners; 
chemical diagnostic apparatus not for medical purposes, namely, for gas emissions analysis, namely gas analyzers and 
systems comprised of residual gas analyzers for industrial, environmental and process emissions; contact-free optical 
gauges; computer software programs for controlling and regulating continuous casting machines; control and regulating 
apparatus or equipment for controlling/regulating/and recording data of continuous casting machines namely control 
panels/computers/and computer software; computer software programs for controlling and regulating rolling mill plants; 
control and regulating apparatus or equipment for controlling/regulating/and recording data of rolling mill plants namely 
control panels/computers/and computer software.

Cl.11;Lighting apparatus, namely, lighting installations; air conditioning installation; air filtering installation; gas 
scrubbing apparatus; gas scrubbers as parts of gas installations; ventilation and air conditioning installations and 
apparatus; cooling fans being parts of vehicle air conditioning systems; cooling modules being parts of vehicle air 
conditioning systems; fumes eliminators in metallurgical factories; cooling plates; plants, namely machines to purify 
gases and dusts (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
plants, namely machines to treat liquid and gaseous industrial wastes; air separation machines; dry and wet fume filtering 
apparatus for industrial use; industrial furnaces; blast furnaces; electrical furnaces; pre-heating furnaces; industrial 
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cooking ovens; ladle metallurgy furnaces; melting and refining furnaces; coolers for furnaces; gas burners; liquid and 
gas burners; gas and liquid hydrocarbon burners; scrap preheating units; treatment furnaces; cooling beds for cast 
products; cooling beds for rolled products; purification installations for sewage; water purifying apparatus and machines; 
gas boilers; water cooling appliances and installations, namely, water cooling towers; water treatment machines, namely, 
water filtration units; dampers as control devices for heating to regulate the flow of air; cooling beds for rolled or cast 
products; units to purify gases.

7492



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

2842148    07/01/2014
[International Registration No. : 1185986]
VEGWARE LIMITED
Canalside House, 43-45 Polwarth Crescent Edinburgh EH11 1HS United Kingdom

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.8;Cutlery; disposable cutlery; biodegradable and compostable cutlery; tableware.

Cl.16;Food packaging made of paper and other materials including recycled materials included in this class; packaging 
for takeaway food; disposable, biodegradable and compostable food packaging; kitchen rolls; paper table napkins; carrier
bags.

Cl.20;Food packaging made of plastics and other materials including recycled materials included in this class; 
packaging for takeaway food; disposable, biodegradable and compostable food packaging.

Cl.21;Food serving products; biodegradable and compostable household and kitchen containers including cups, 
plates, bowls, dishes, pots and soup containers; cleaning cloths, food preparation gloves.

Cl.39;Advisory services relating to food packaging including environmentally-friendly food packaging.
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Priority claimed from 11/12/2013; Application No. : 012414025 ;European Union 

2842195    28/05/2014
[International Registration No. : 1196896]
KING.COM LIMITED
Aragon House Business Centre, 4th Floor, Dragonara Road St. Julians STJ 3140

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; animated cartoons; audiovisual teaching apparatus; camcorders; cameras [photography]; 
cassette players; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game 
programs; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; disks, magnetic; downloadable image files; downloadable music files; downloadable ring tones for 
mobile phones; DVD players; electronic publications, downloadable; films, exposed; headphones; holograms; juke boxes,
musical; laptop computers; magnetic data media; microphones; monitoring apparatus, electric; monitors [computer 
hardware]; monitors [computer programs]; mouse pads; notebook computers; optical data media; optical discs; personal 
stereos; portable media players; portable telephones; record players; sound recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; spectacle cases; spectacle frames; sunglasses; 
tape-recorders; teaching apparatus; telephone apparatus; television apparatus; USB flash drives; video cassettes; video 
game cartridges; video recorders; cases for mobile phones, tablets, laptop computers and netbooks, portable media 
players, cameras and other photographic equipment; computer games (software); computer game software; computer 
game entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; apps featuring computer games.

Cl.25;Clothing, footwear, headgear; aprons [clothing]; babies" pants [clothing]; bandanas [neckerchiefs]; bath robes; 
bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; bibs, not 
of paper; boas [necklets]; boots; boots for sports; brassieres; caps [headwear]; clothing for gymnastics; clothing of 
imitations of leather; clothing of leather; coats; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; 
footwear; gloves [clothing]; hats; headbands [clothing]; jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear 
[clothing]; masquerade costumes; mittens; money belts [clothing]; neckties; outerclothing; pants; paper hats [clothing]; 
pullovers; pyjamas; ready-made clothing; sandals; shirts; shoes; shower caps; skirts; sleep masks; slippers; socks; 
sweaters; tee-shirts; trousers; underpants; underwear; vests; waterproof clothing; all of the aforementioned excluding 
goods made from furs, animal skins, hides, leather or imitations of these materials.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts, other than publicity texts; electronic games services, 
including provision of computer games on line, on social networks, or by means of a global computer network; providing 
electronic games for use on mobile phones, tablets and other electronic mobile devices; providing enhancements within 
online computer and electronic games; providing electronic games for download to mobile phones, tablets and other 
electronic mobile devices; providing interactive single and multi-player electronic games via the Internet, electronic 
communication networks or via a global computer network; publishing of computer game software, electronic games and 
video game software.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

 

Priority claimed from 08/10/2013; Application No. : 012204831 ;European Union 

2842305    18/03/2014
[International Registration No. : 1212343]
IN INNOVATION IN NETWORKING S.R.L.
Via Corsica 2/17 I-16128 GENOVA Italy

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Measuring, signalling and checking (supervision) apparatus and instruments; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, compact discs, DVDs and other digital 
recording media; mechanisms for coin-operated apparatus; pocket calculators; data processing equipment, computers, 
computer software; magnetically encoded cards, magnetic payment cards; magnetic coded card readers; computer 
software for application and database integration; computer software for processing market information; data processing 
software.

Cl.35;Advertising; business management; business administration; office functions; bill-posting; rental of vending 
machines; rental of advertising time on communication media; commercial information agencies; publicity agencies; 
import-export agencies; updating of advertising material; commercial administration of the licensing of the goods and 
services of others; cost price analysis; commercial or industrial management assistance; professional business 
consultancy; business management consultancy; personnel management consultancy; accounting; shop window 
dressing; dissemination of advertising matter; distribution of samples; demonstration of goods; business management of 
performing artists; direct mail advertising; compilation of statistics; invoicing; business management of hotels; business 
management of sports people; computerized file management; business information; commercial information and advice 
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for consumers [consumer advice shop]; business investigations; layout services for advertising purposes; rental of 
advertising space; marketing; rental of photocopying machines; office machines and equipment rental; publicity material 
rental; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; organization of fashion shows for promotional purposes; business efficiency expert services; 
payroll preparation; presentation of goods on communication media, for retail purposes; economic forecasting; 
production of advertising films; business management assistance; sales promotion for others; publication of publicity 
texts; on-line advertising on a computer network; advertising by mail order; publicity columns preparation; radio 
advertising; television advertising; compilation of information into computer databases; business inquiries; personnel 
recruitment; writing of publicity texts; public relations; sponsorship search; data search in computer files for others; 
marketing research; business research; document reproduction; psychological testing for the selection of personnel; 
arranging newspaper subscriptions for others; arranging subscriptions to telecommunication services for others; 
procurement services for others [purchasing goods and services for other businesses]; price comparison services; 
business organization consultancy; business management and organization consultancy; advisory services for business 
management; typing; photocopying services; modelling for advertising or sales promotion; news clipping services; 
relocation services for businesses; telephone answering for unavailable subscribers; secretarial services; shorthand; 
outsourcing services [business assistance]; telemarketing services; retail or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; systemization of information into computer databases; 
opinion polling; tax preparation; drawing up of statements of accounts; business appraisals; marketing studies; 
transcription; administrative processing of purchase orders; word processing; employment agencies; auctioneering; 
business auditing.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer rental; updating of computer software; 
land surveys; construction drafting; chemical analysis; handwriting analysis [graphology]; water analysis; computer 
system analysis; architecture; authenticating works of art; material testing; architectural consultation; consultancy in the 
field of energy-saving; computer software consultancy; consultancy in the design and development of computer 
hardware; web site design consultancy; oil-well testing; quality control; vehicle roadworthiness testing; data conversion 
of computer programs and data [not physical conversion]; conversion of data or documents from physical to electronic 
media; creating and maintaining web sites for others; design of interior decor; digitization of documents [scanning]; 
industrial design; duplication of computer programs; computer software design; oil-field surveys; geological surveys; 
underwater exploration; provision of scientific information, advice and consultancy in relation to carbon offsetting; 
providing search engines for the internet; engineering; cloud seeding; installation of computer software; rental of 
computer software; maintenance of computer software; monitoring of computer systems by remote access; rental of web 
servers; hosting computer sites [web sites]; surveying; urban planning; computer system design; computer 
programming; clinical trials; textile testing; recovery of computer data; oil prospecting; research and development of new 
products for others; geological prospecting; biological research; geological research; bacteriological research; chemical 
research; cosmetic research; physics [research]; research in the field of environmental protection; mechanical research; 
scientific research; technical research; server hosting; analysis for oil-field exploitation; weather forecasting; chemistry 
services; information technology [IT] consulting services; graphic arts design; packaging design; dress designing; 
scientific laboratory services; computer virus protection services; software as a service [SaaS]; styling [industrial 
design]; technical project studies; calibration [measuring]; quality evaluation of wool; quality valuation of standing 
timber; energy auditing.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 18/10/2013; Application No. : UK00003026915 ;United Kingdom 

2842387    27/03/2014
[International Registration No. : 1214122]
MISSION AVIATION FELLOWSHIP UK
1st Floor Castle House, Castle Hill Avenue Folkestone Kent CT20 2TN United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.36;Charitable fundraising and sponsorship; charitable collections relating to aviation, religion, emergency relief and 
healthcare.

Cl.39;Charitable services, namely providing transportation; air travel services; air freight and courier transportation; air 
transportation services for passengers; rental and leasing of aircraft; arranging airline tickets; reservation services for air 
travel; provision of information relating to airline scheduling; air transport for the purpose of providing medical and 
healthcare services; air transport for the purpose of providing emergency relief.
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Priority claimed from 24/10/2013; Application No. : EU012251872 ;European Union 

2842759    16/04/2014
[International Registration No. : 1214266]
LITTLE MISTRESS LIMITED
Unit 4, 18 Plumbers Row, Whitechapel London E1 1EP United Kingdom

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery, precious stones; artificial jewellery; horological and chronometric 
instruments.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; bags, handbags, holdalls, duffle 
bags, sports bags; rucksacks, satchels, briefcases, portfolios, attaché cases; purses, wallets; garment carriers; 
umbrellas, parasols and walking sticks, whips, harness and saddlery; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear.
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2842761    11/02/2014
[International Registration No. : 1212701]
TESTPLANT LIMITED
6 Snow Hill, London EC1A 2AY (United Kingdom)

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for use in software development; communications software; computer 
software for maintaining and testing computer software; computer software for the de-bugging, verification, testing, 
construction and interfacing of electric and electronic equipment including wireless communication devices; computer 
software for use in protecting data in computer software test environments; computer software for voice recognition; 
computer software, including, assemblers, compilers, development environment software, offloading software, source 
code generators, debugging software, graphic user interface development software tools, file access, transfer and 
handling software, source code management software, computer code analysis software tools, key and data compression 
software, software tools for integrating development environments, and operating system extension and runtime 
software; apparatus and instruments for the storage, retrieval, display and processing of data; data backup software, 
including data backup software provided online and to mobile wireless communication devices; operating systems 
software programmes and data storage media; instruction manuals and other printed publications in electronic form 
relating to the aforesaid goods.

Cl.42;Computer programming; design, updating, maintenance and development of computer software; design, 
updating, maintenance and development of computer software in the field of specialised computer aided design; 
consultancy in the field of computer software and hardware; testing and updating of computer software; engineering; 
engineering drawing; technical project studies in the field of computer hardware and software; computer systems 
analysis; rental of computer and computer software; scientific and industrial research; product launching services being 
product development services.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 28/11/2013; Application No. : 012349999 ;European Union 

2843213    11/03/2014
[International Registration No. : 1212731]
OMICRON ELECTRONICS GMBH
Oberes Ried 1 A-6833 Klaus Austria

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.9;Electronic measurement, testing and analysis equipment; measurement, testing and analysis software; electric 
meters, electronic meters, meters for capturing electronic parameters, meters for capturing electric parameters; the 
aforesaid goods in particular for testing, analyzing, monitoring and developing of electronic devices for power supply 
systems and power supply components; testing equipment for voltage transformers; calibration equipment for voltage 
transformers.

Cl.37;Repair and installation of electronic devices for others, including electronic devices for power supply systems 
and power supply components.

Cl.42;Design and development of electronic measurement, testing and analysis equipment; development of 
measurement, testing and analysis software; design and development of electric meters, electronic meters, meters for 
capturing electronic parameters, meters for capturing electric parameters; the aforesaid services in particular for testing, 
analyzing, monitoring and developing for others of electronic devices for power supply systems and power supply 
components; design and development of testing equipment for voltage transformers; design of calibration equipment for 
voltage transformers; monitoring and testing of electronic devices for others, including electronic devices for power 
supply systems and power supply components; testing of voltage transformers for others; calibrating of voltage 
transformers for others.
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2843317    28/03/2014
[International Registration No. : 1214853]
PAOLONI FAMILY HOLDING S.R.L.
Via G. Battista, 10 APPIGNANO (MC) Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, colognes, eau de toilette, pre-shave and aftershave lotions, deodorants for personal use, soaps for the 
face and body, body lotion, shampoo, hair conditioner, cosmetics and make-up preparations, creams for the face and 
body, lipsticks, sunscreens.

Cl.9;Eyeglasses and sunglasses and their parts.

Cl.14;Rings, bracelets, brooches, necklaces, earrings of precious metals or coated therewith, precious metals, watches 
and their parts.

Cl.18;Bags, suitcases, handbags, briefcases, backpacks, trunks, purses, coin purses, fanny packs, umbrellas.

Cl.25;Clothing for men, women and children, namely: shirts, blouses, skirts, jackets, pants, T-shirts, pants, shirts, 
sweaters, sleepwear, socks, crew neck T-shirts, corsets, suspenders, slips, hats, hats, scarves, neckties, raincoats, 
overcoats, coats, swimsuits, track suits, jackets, ski pants, belts, scarves, gloves, footwear, particularly shoes, slippers 
and boots.
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Priority claimed from 26/09/2013; Application No. : 1582799 ;Australia 

2843460    24/03/2014
[International Registration No. : 1212347]
UGL RAIL SERVICES PTY LTD
Level 10 40 Miller Street NORTH SYDNEY NSW 2060 Australia

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
CENTRAL SQUARE, SUITE-328, PLAZA III, 20 MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI 
ROAD), DELHI 110006

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for evaluating, simulating and estimating the operation and performance of vehicles, including 
trains; data collation and processing programs for evaluating, simulating and estimating operation and performance of 
vehicles, including trains; apparatus for evaluating, simulating and estimating the operation and performance of vehicles, 
including trains; automated systems, namely, software, hardware and communications devices for planning, optimizing, 
and providing information on various transportation parameters, including trains.

Cl.39;Information and advisory services relating to transportation, including freight transportation.

Cl.42;Online provision of applications and web-based software for planning, simulating, optimizing and providing 
information on freight transportation by vehicles, including trains; the provision of web-based software to be used by 
others for planning, simulating, optimizing and providing information on freight transportation by vehicles including 
trains; designing or hosting an on-line portal service used for the provision of web-based software for planning, 
simulating, optimizing and providing information on freight transportation by vehicles including trains; the provision of 
web-based software enabling users to optimize freight transportation trips, including forensic and simulation tools.
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Priority claimed from 26/06/2013; Application No. : RM2013C003820 ;Italy 

2843525    24/12/2013
[International Registration No. : 1214873]
SALINI IMPREGILO S.P.A.
Via dei Missaglia, 97, I-20142 Milano (Italy)

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.19;Building materials not of metal; non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments not of metal.

Cl.37;Building; repairing; installation services.

Cl.40;Treatment of materials.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial research and 
analysis; design and development of hardware and software.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 30/12/2013; Application No. : BO2013C001842 ;Italy 

2843949    18/02/2014
[International Registration No. : 1215513]
GIMAX S.R.L. IN LIQUIDAZIONE
Corso di Porta Romana, 78 MILANO Italy

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.20;Mattresses, cushions, pillows, beds; sprung bed bases; slatted bed bases.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers, sheets, quilts, mattress covers, 
pillowcases.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 17/12/2013; Application No. : 012441747 ;European Union 

2844546    05/06/2014
[International Registration No. : 1214852]
NIDEC GPM GMBH
Schwarzbacher Straße 28 98673 Merbelsrod DE

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.7;Pump installations; pump starters; pump diaphragms; ejectors [pumps]; pumps [machines]; compressed air 
pumps; water supply machines [pumps]; pumps [machines]; electrical pumps; shower pumps; pumps for aerosols; 
pumps for parts of machines; pumps for heating installations; pump control valves; pump impellers; valves for pumps; 
pump motor assemblies; pumps, in particular oil and water pumps (parts of machines, engines or motors); shafts for 
pumps; machines for use in the processing of water; water extracting machines; pumps for cooling engines; pumps for 
the extraction of gases [machines]; pumps for the extraction of vapour [machines]; self-regulating pumps [other than for 
the delivery of fuel at filling stations]; oil pumps for use in motors and engines; oil pumps for agricultural machines.

Cl.12;Parts and fittings for vehicles, in particular parts and fittings for motor vehicle and lorry motors and engines.
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2844761    28/03/2014
[International Registration No. : 1212833]
ROLAND CORPORATION
2036-1 Nakagawa, Hosoe-cho, Kita-ku Hamamatsu, Shizuoka 431-1304 Japan

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; apparatus for recording, transmission or reproduction of sound; 
apparatus for recording, transmission or reproduction of voice; downloadable music files; electronic circuits and CD-
ROMs recorded with automatic performance computer program and software for electronic musical instruments; electric 
and electronic effects units for musical instruments.

Cl.15;Musical instruments; electronic musical instruments; music synthesizers; electronic rhythm machines; electronic 
bass machines; effecters for electronic musical instruments.
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Priority claimed from 13/11/2013; Application No. : 012306387 ;European Union 

2844791    08/05/2014
[International Registration No. : 1212375]
MASERATI S.P.A.
Via Ciro Menotti, 322 I-41100 MODENA Italy

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
To be associated with:
1461042, 2710431

IR DIVISION
Cl.3;Perfume; eau de toilette; aftershave lotions; deodorants for personal use; shower gel; soaps for personal use.

Cl.12;Automobiles and their parts and components, safety seats for children for automobiles, seat covers for 
automobiles, soft tops for automobiles, ski racks for automobiles, ski carriers for automobiles, airbags, safety devices for 
automobiles, anti-lock braking systems for automobiles (ABS), anti-theft locks for use on automobiles steering wheels, 
sun blinds for automobiles, sunroofs for automobiles, interior trim for automobiles, glove boxes for automobiles, cigar 
lighters for automobiles; bicycles and parts and accessories thereof.

Cl.14;Watches; watch bands; wristwatches; pocket watches; chronographs, being watches; chronometers; 
chronoscopes; stopwatches; bracelets; watches and bracelets incorporating functions for monitoring and reporting 
fitness, training and activity data such as time, distance, pace, calories burned, and cumulative activity level; jewelry; 
jewelry cases; cufflinks; pendants; key rings, being trinkets or fobs of precious metal or coated therewith; alarm clocks; 
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digital alarm clocks; clocks; wall clocks; clocks incorporating radios; control clocks; liquid crystal display watches; 
watch chains; watch crystals; watch glasses; watch straps; cases for clock; cases for watches for presentation; watch 
cases; electronic timepieces; badges of precious metal; boxes and pill boxes of precious metal; commemorative boxes of 
precious metal; ornaments, being jewelry and imitation jewelry; brooches; chains; charms; earrings; medallions; medals; 
necklaces; pins, being jewelry and imitation jewelry; ornamental pins; rings; tie clips; tie pins; trinkets being jewelry and 
imitation jewelry; busts of precious metal; statuettes and statues of precious metal; works of art of precious metal.

Cl.18;Handbags; shoulder bags; clutch bags; tote bags; wristlet handbags; briefcases; business card cases; credit 
card cases; wallets; coin purses; backpacks; key cases; cosmetic cases sold empty; suitcases; luggage made of leather 
or imitation of leather; schoolbags; rucksacks; umbrellas; pet accessories, namely, collars and leashes; pet collar 
accessories, namely, charms; credit card cases.

Cl.25;Clothing; footwear; headwear; hats; caps; sun visors; ties; foulards; neckties; scarves; bandanas; apparel; pants; 
shorts; shirts; t-shirts; pullovers; sweat shirts; skirts; sweaters; jackets; leather jackets; suits; socks; gloves; belts; 
coats; vests; tops; blouses; undergarments for men and women; boxer shorts; dresses; night gowns; night shirts; 
pajamas; loungewear; sweat pants; aprons; slippers; automobile racing suits not in the nature of protective clothing; 
overalls; wind resistant jackets; track suits; rainwear and swim wear.
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2845094    11/02/2014
[International Registration No. : 1212696]
TESTPLANT LIMITED
6 Snow Hill, London EC1A 2AY (United Kingdom)

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for use in software development; communications software; computer 
software for maintaining and testing computer software; computer software for the de-bugging, verification, testing, 
construction and interfacing of electric and electronic equipment including wireless communication devices; computer 
software for use in protecting data in computer software test environments; computer software for voice recognition; 
computer software, including, assemblers, compilers, development environment software, offloading software, source 
code generators, debugging software, graphic user interface development software tools, file access, transfer and 
handling software, source code management software, computer code analysis software tools, key and data compression 
software, software tools for integrating development environments, and operating system extension and runtime 
software; apparatus and instruments for the storage, retrieval, display and processing of data; data backup software, 
including data backup software provided online and to mobile wireless communication devices; operating systems 
software programmes and data storage media; instruction manuals and other printed publications in electronic form 
relating to the aforesaid goods.

Cl.42;Computer programming; design, updating, maintenance and development of computer software; design, 
updating, maintenance and development of computer software in the field of specialised computer aided design; 
consultancy in the field of computer software and hardware; testing and updating of computer software; engineering; 
engineering drawing; technical project studies in the field of computer hardware and software; computer systems 
analysis; rental of computer and computer software; scientific and industrial research; product launching services being 
product development services.
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Priority claimed from 12/02/2014; Application No. : 2014-010084 ;Japan 

2845117    24/02/2014
[International Registration No. : 1216949]
SONY INTERACTIVE ENTERTAINMENT INC.
1-7-1 Konan, Minato-ku Tokyo 108-0075 JP

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Cellular phones; cell phone straps; set-top boxes; digital set-top boxes; earphones for mobile computer terminals; 
digital cameras; video cameras; headphones; microphones; earphones; smartphones; video disc players; video 
recorders; DVD players; DVD recorders; optical disc players; optical disc recorders; compact disc players; compact disc 
recorders; television receivers; modems; Webcams; downloadable computer game programs for cellular phones, mobile 
computer terminals, set-top boxes, DVD players connected to network and television sets connected to network; 
downloadable computer game software; downloadable video game software; downloadable game programs for computer 
and video games online and via mobile computers, mobile communication devices, digital televisions and set-top boxes; 
computer programs for document management; computer screen saver software; computer software for encryption; 
computer software for organizing and viewing digital images and photographs; computer software for processing digital 
images; computer software for processing digital music files; computer software for use in relation to digital animation 
and special effects of images; music-composition software; software to control and improve audio equipment sound 
quality; virtual reality game software; computer software for editing and compositing digital still images and videos; 
computer programs for creating, editing and processing images, videos, illustrations, characters and graphics; computer 
software for processing digital images and videos; mobile computer terminals; keyboards for mobile computer terminals; 
mouse for mobile computer terminals; memory cards for mobile computer terminals; remote controllers for mobile 
computer terminals; computer joysticks; game programs for home video game machines; game programs for hand-held 
games with liquid crystal displays; downloadable or installable computer and video game programs for home video game 
machines; downloadable or installable additional image data for home video game machines; downloadable or installable 
computer and video game programs for hand-held games with liquid crystal displays; downloadable or installable 
additional image data for hand-held games with liquid crystal displays; game programs for arcade video game machines; 
prerecorded audio compact discs; downloadable ring tones for mobile phones; downloadable music files; metronomes; 
electronic circuits and CD-ROMs recorded with automatic performance programs for electronic musical instruments; 
effecters for electric or electronic musical instruments; downloadable game character images featuring video games and 
computer games; downloadable image file containing artwork, text, audio, video, games and Internet Web links relating to 
sporting and cultural activities; exposed cinematographic films; exposed slide films; slide film mounts; downloadable 
images for cellular phones and mobile computer terminals; prerecorded video discs, video tapes, CD-ROMs, DVD-ROMs 
and optical discs featuring entertainment in the nature of action adventure, drama, comedy, romance, science fiction, 
horror and mystery; downloadable standby image for cellular phones; downloadable electronic publications in the nature 
of books, manuals, magazines, newspapers in the field of video games, game software, music and video movies; 
earphones for home video game machines; headphones for home video game machines; microphones for home video 
game machines; keyboards for home video game machines; mouse for home video game machines; Webcams 
exclusively for use with home video game machines; earphones exclusively for use with hand-held games with liquid 
crystal displays; headphones exclusively for use with hand-held games with liquid crystal displays; microphones 
exclusively for use with hand-held games with liquid crystal displays; keyboards exclusively for use with hand-held 
games with liquid crystal displays; mouse exclusively for use with hand-held games with liquid crystal displays.

Cl.28;Coin-operated arcade video game machines; arcade video game machines; amusement machines and apparatus 
for use in amusement parks; toy action figures; cards for trading card games; mini-car toys; toy model rockets; astronaut-
shaped toys; battery-powered computer game with LCD screen; electronic games for the teaching of children; electronic 
targets for games and sports; electronic action toys; home video game machines; handset cradles for home video game 
machines; game controllers for home video game machines; joysticks exclusively for use with home video game 
machines; protective carrying cases specially adapted for handheld video games; thin film for protecting displays of 
hand-held games with liquid crystal displays; hand-held games with liquid crystal displays; support stands exclusively for
use with hand-held games with liquid crystal displays; model toys; radio control receivers and transmitters for model 
toys; motor controllers for model toys; dolls; dice games; game cards; game equipment; chess games; checker sets; 
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playing cards; trading card games; dominoes; conjuring apparatus; billiard equipment; chest expanders; golf ball 
markers; golf clubs; golf bags; surf boards; ski cases; ski bindings; golf tees; paragliders; bowling bags; boxing gloves; 
rackets for tennis or badminton; guts for rackets for tennis or badminton; racket cases for tennis or badminton; roller 
skates; stationary exercise bicycles and rollers therefor; waterskis; baseball gloves; archery bows; fishing rods; fishing 
tackle.

Cl.38;Electronic exchange of data stored in databases accessible via telecommunication networks; providing Internet 
chatrooms; providing telecommunications connections to the Internet; providing telecommunications connections to a 
global computer network; rental of access time to global computer networks by electronic computer terminals, video 
game consoles or hand-held games with liquid crystal displays; computer aided transmission of message and images; 
automatic transmission of digital data by telecommunication; electronic exchange of image and sound data via a video-
on-demand service; communication by electronic computer terminals, video game consoles or hand-held games with 
liquid crystal displays; broadcasting services and provision of telecommunication access to video and audio content 
provided via a video-on-demand service via the Internet; communication by mobile telephone; digital transmission 
services for audio and video data; consulting in the field of telecommunication services, namely, transmission of voice, 
data, and documents via telecommunications networks; providing e-mail services; communication by computer 
terminals; communication by telephone; transmission services for transmitting video content stored on data storage area 
of users" severs to users" video game consoles, hand-held games with liquid crystal displays, cellular phones, set-top 
boxes and computer terminals via a video-on-demand service; television broadcasting; cable television broadcasting; 
radio broadcasting; broadcasting of television programmes provided via a video-on-demand; news agency services for 
electronic transmission; rental of telecommunication equipment including telephones and facsimile apparatus; rental of 
telecommunication equipment for accessing to communication networks.

Cl.41;Online educational examination services; analyzing educational mathematic tests score and data for others; 
providing information about online education; educational and instruction services relating to arts and crafts; sports 
instruction services; educational and training services relating to games; arranging of seminars; organization of 
seminars; providing on-line electronic publications in the field of music, not downloadable; providing on-line electronic 
publications in the field of game, not downloadable; providing on-line electronic publications in the nature of magazines 
in the field of art, not downloadable; providing on-line electronic publication in the nature of encyclopedia, not 
downloadable; providing non-downloadable electronic publications of pages and contents of dictionaries, encyclopedias, 
pictorial books and photo books by automatic search according to keywords requested from databases accumulated 
information data about the dictionaries, encyclopedias, pictorial books and photo books via computer networks; 
providing non-downloadable electronic magazines of articles and columns by automatic search according to pre-
registered keywords via computer networks; providing non-downloadable electronic publications of pages and contents 
of books in the field of art and music by automatic search according to keywords requested from databases storing 
information about books in the field of the art and music via the Internet or computer networks by computer terminals; 
services of reference libraries for books and magazines non-downloadable via computer networks; providing on-line, 
non-downloadable, electronic dictionary, books and magazines via an electronic mail; providing non- downloadable 
electronic publications, namely, electronic dictionaries, electronic books in the field of computer games, movies and 
entertainment videos and electronic magazines in the field of computer games, movies and entertainment videos; 
providing non-downloadable electronic publications in the nature of manuals in the field of video game machines and 
computer game programs; services of reference libraries for literature and documentary records; book rental; publication 
of books; providing non-downloadable still images, moving pictures, still images with sounds, audio animations and 
video images via communications networks by means of mobile phones; movie showing, movie film production, or movie 
film distribution; providing information for movie showing, movie film production, or movie film distribution; 
entertainment services, namely, providing non-downloadable images, pictures, sounds and music on the Internet or via 
computer networks via telecommunication networks; organization of competitions of on-line computer games; 
entertainment services, namely, providing on-line non-downloadable computer games and video games via mobile phone, 
mobile computer terminals, home video game machines and set-top boxes; providing on-line entertainment information 
relating to computer and video games via mobile phone, mobile computer terminals, home video game machines and set-
top boxes; entertainment services, namely, providing online non-downloadable interactive games, computer games, video
games and electronic games; entertainment services, namely, providing online non-downloadable interactive computer 
games and video games which are running on the Web server based on the demand of the Internet users; entertainment 
services, namely, providing online non-downloadable computer games and video games via home video game machines, 
hand-held games with liquid crystal displays, cellular phones, television sets connected to network, DVD players 
connected to network, set-top boxes and computers; entertainment services, namely, providing on-line non-downloadable
computer games and video games that may be accessed by network users via mobile phones and computers; 
entertainment services, namely, providing on-line interactive computer games and video games that may be accessed by 
network via mobile phones and Internet; entertainment services, namely, providing on-line non-downloadable computer 
games and video games that may be accessed by network via mobile phones and Internet; provision of movie, television 
and music video entertainment on an interactive Web site via mobile phones and Internet; entertainment services, namely,
providing online electronic games; entertainment services, namely, providing electronic games online in mobile wireless 
form and through computer software platforms for social networking that may be accessed via the Internet, computers 
and wireless devices; entertainment services, namely, providing electronic games online in mobile wireless form and 
through computer software platforms for social networking that may be accessed via the Internet, computers and wireless
devices, for play on external display screens, televisions, monitors, and game consoles; entertainment services, namely, 
providing temporary use of non-downloadable electronic games through cloud computing environments that may be 
accessed via computers and wireless devices, and through computer software platforms for social networking that may 
be accessed via the Internet, computers and wireless devices; game services provided on-line from a computer network; 
entertainment services, namely, providing online quizzes; entertainment services, namely, providing online quiz games; 
entertainment services, namely, providing online non-downloadable interactive computer and video game programs for 
quizzes which are running on the Web server based on the demand of the Internet users; entertainment services, namely, 
providing on-line non-downloadable quiz games that may be accessed by network users via mobile phones and 
computers; entertainment services, namely, providing on-line interactive quiz games that may be accessed by network via
mobile phones and Internet; rental of memory medium recorded game programs for home video game machines and 
electronic game machines with liquid crystal display; rental of memory medium recorded game programs; rental of toys; 
rental of amusement machines and apparatus; rental of game machines and apparatus.
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Priority claimed from 07/01/2014; Application No. : 144058844 ;France 

2845169    12/03/2014
[International Registration No. : 1214203]
GEOPOST
9 rue Maurice Mallet F-92130 ISSY-LES-MOULINEAUX France

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Software platforms in the field of transport and delivery, software applications; software for monitoring parcel 
delivery operations, software for monitoring parcel shipping, invoicing software; software applications for tracking 
delivery of parcels available on smartphones and digital tablets; software; scanners, bar code readers; smartphones, 
digital tablets, telephones, computer chips.

Cl.16;Cardboard and cardboard boxes, cardboard packages, cardboard packaging, plastic packaging, namely, boxes, 
parcels, envelopes and bags; transportation boxes of cardboard or of plastic; magazines, newspapers, manuals, 
pamphlets.

Cl.35;Computerized package-tracking services; business advisory services relating to the delivery of parcels; computer
file management services for monitoring of parcel delivery; commercial information agencies in the field of parcel 
delivery; marketing consultancy; database management services, address database archiving services; services for the 
electronic processing of data, services for the tracing of addresses and data tracking; compilation of information in 
databases.
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Cl.39;Warehousing services, namely, the storage, distribution, removal and packaging of parcels and goods; shipping 
and delivery services, namely, removal, transport and delivery of parcels and letters via various modes of transport; 
freight forwarding services; transport of goods and parcels by air, rail, river, sea and road; shipping and delivery services, 
namely, the pickup, transportation and delivery of parcels and letters; computerized tracking and tracing services for 
packages and freight in transit, namely, provision of automated information on domestic and international transportation 
and delivery services; provision of control information to others relating to the state of progress of pickup and delivery, 
via the Internet and via telephone; transport brokerage; information services pertaining to transport services; 
transportation logistics services; services for the provision of parcels in a traders" network; logistics services in the field 
of the delivery of parcels and mail.

Cl.42;Services for the temporary use of non-downloadable software for tracking parcels; services for the design and 
updating of software for the transportation and logistics of parcels; software maintenance services in the field of parcel 
delivery; data storage services.
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Priority claimed from 04/03/2014; Application No. : BS2014C000138 ;Italy 

2845368    07/03/2014
[International Registration No. : 1214846]
TIESSE ROBOT S.P.A.
Via Isorella, 32 I-25010 VISANO (BRESCIA) Italy

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.7;Articulated and SCARA (Selective Compliant Articulated Robot Arms) industrial robots; robots [machines]; robotic 
arms for industrial purposes; industrial robotic installations for arc welding, spot welding, plasma welding, laser welding, 
plasma, gas and laser cutting, material handling, palletizing, packaging, finishing, deburring, washing and painting, 
machine tool tending, cold and hot pressing and forging, pressure die-casting tending, foundry automation, process 
automation.

Cl.9;Vision systems for robot guidance (optical apparatus).

Cl.37;Construction, installation, repair and maintenance services relating to articulated and SCARA (Selective 
Compliant Articulated Robot Arms) industrial robots, robots [machines], robotic arms for industrial purposes, industrial 
robotic installations for arc welding, spot welding, plasma welding, laser welding, plasma, gas and laser cutting, material-
handling, palletizing, packaging, finishing, deburring, washing and painting, machine tool tending, cold and hot pressing 
and forging, pressure die-casting tending, foundry automation, process automation, vision systems for robot guidance 
(optical apparatus).
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 27/01/2014; Application No. : 1282991 ;Benelux 

2845412    22/04/2014
[International Registration No. : 1214726]
MOTIVACTION INTERNATIONAL B.V.
Marnixkade 109 F NL-1015 ZL Amsterdam

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Commercial business management; business administration; administrative services; market research; business 
organizational research related to the operation or management of companies; advising on strategies for commercial 
management and marketing; market research and analysis; advisory services relating to market research; statistic 
evaluation of market research; providing of information on market research.

Cl.42;Development of software; consultancy in the field of computer software; programming software for database 
management; research in the field of communication technology; scientific research, including social science research; 
preparation of reports relating to scientific research; hosting platforms on the internet; programming software for e-
commerce platforms; software for conducting market research.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 16/12/2013; Application No. : 012441739 ;European Union 

2845710    05/06/2014
[International Registration No. : 1215033]
NIDEC GPM GMBH
Schwarzbacher Straße 28 98673 Merbelsrod DE

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.7;Pump installations; pump starters; pump diaphragms; ejectors [pumps]; pumps [machines]; compressed air 
pumps; water supply machines [pumps]; pumps [machines]; electrical pumps; shower pumps; pumps for aerosols; 
pumps for parts of machines; pumps for heating installations; pump control valves; pump impellers; valves for pumps; 
pump motor assemblies; pumps, in particular oil and water pumps (parts of machines, engines or motors); shafts for 
pumps; machines for use in the processing of water; water extracting machines; pumps for cooling engines; pumps for 
the extraction of gases [machines]; pumps for the extraction of vapour [machines]; self-regulating pumps [other than for 
the delivery of fuel at filling stations]; oil pumps for use in motors and engines; oil pumps for agricultural machines.

Cl.12;Parts and fittings for vehicles, in particular parts and fittings for motor vehicle and lorry motors and engines.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 11/04/2014; Application No. : 14 4 083 681 ;France 

2845901    14/05/2014
[International Registration No. : 1216055]
KUBITY
33 rue de Miromesnil F-75008 PARIS France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Recorded programs; computer game software; CAD software; application software for mobile telephones; software 
for receiving, creating, modifying, editing, generating, sharing, archiving and publishing of 3D graphic content, visuals, 
images, photographs, videos and digital content; downloadable electronic publication.

Cl.38;Electronic communications via computer terminals or via fiber-optic networks; transmission and dissemination of
information, messages, files, data and graphics content via a computer network and online; provision of discussion 
forums on the Internet; providing access to on-line computer databases; provision of access enabling the temporary use 
of non-downloadable software applications; provision of user access to search engines; providing and rental of access 
time to computer networks and on-line electronic databases in the field of social networking.

Cl.42;Design, development, maintenance and updating of computer software, data processing systems and Internet 
sites for receiving, creating, modifying, editing, generating, sharing, archiving and publishing of images, 3D graphical 
content, visuals, images, photographs, videos and digital content; design of a digital communication Internet interface 
using search engines and social networks; hosting photographs, graphics illustrations, 3D graphic designs, images, 
videos, sounds, messages, information, and digital content on the Internet; hosting sites online to enable users to upload, 
share and change the appearance of photographs, 3D graphic designs, images, videos to or from a server; hosting on-line
social networking sites; creation and recovery of computer databases; consultancy in the field of the design and 
development of software, websites and databases; graphic design services; computer services, namely creating virtual 
on-line communities for registered users to organize groups and events and to engage in social, business and community 
networking.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 19/12/2013; Application No. : 13 4 055 999 ;France 

2846043    26/05/2014
[International Registration No. : 1214538]
VINCI TECHNOLOGIES
27 rue du Port F-92000 Nanterre France

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.7;Robots (machines), saws (machines) and machine tools.

Cl.9;Scientific (other than medical), surveying, optical, weighing, measuring, signaling, checking and teaching 
apparatus and instruments; electric apparatus and instruments, namely for measuring, signal detection and analysis of 
materials; apparatus for recording, transmission and reproduction of sound and images; calculating machines, apparatus 
for data processing and computers; instruments for analyzing rocks, petroleum fluids and catalysts, namely scientific 
(other than medical) apparatus and instruments.

Cl.42;Research and development of new products; chemical and technical research services; programming for 
computers; testing of materials; technical research and development of new products relating to thin-layer processes; 
research and analyses in laboratories.
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Priority claimed from 22/07/2013; Application No. : 30 2013 042 922.2/42 ;Germany 

2846192    15/01/2014
[International Registration No. : 1216372]
BABCOCK NOELL GMBH
Alfred-Nobel-Straße 20 97080 Würzburg Germany

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.7;Machines included in class 7 for decontamination, dismantlement of, and waste treatment in nuclear installations 
or their components, more specifically machine tools, conveyors, lifting apparatus, hoists, industrial manipulators, 
cranes, presses, robots and remote-controlled vehicles, filters for use in decontamination, dismantlement and waste 
treatment in nuclear installations or their parts, machines for high pressure water cleaning; decontamination installations 
(cleaning machines for removing contamination); machines and installations consisting thereof for cleaning and recycling
liquids and acids, more specifically phosphoric acid.

Cl.11;Water purification installations with basins and containers, evaporating installations for concentrating liquids and 
acids, more specifically phosphoric acid as well as gas washers for decontamination installations and evaporators; dry 
media blasting equipment (drying installation).

Cl.37;Services in nuclear installations, namely installation, maintenance and repair of machines, deinstallation and 
cleaning treatment of contaminated components as well as dismantlement of activated components from nuclear 
installations for waste minimization and resource recovery, technical revision (maintenance) of nuclear installations.

Cl.39;Special transport in nuclear installations; packaging evacuation and storage of waste and recycling products; 
packaging of activated components in nuclear installations for waste minimization and resource recovery.

Cl.42;Technical revision (technical inspection) of nuclear installations; engineering, services in the field of machine 
construction; research in the field of mechanical engineering construction drafting; technical consultancy; technical 
project studies, surveying in the field of nuclear technology and environmental technology; technical research.

7519



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

 

2846210    27/05/2014
[International Registration No. : 1216060]
BRIGHTWAKE LIMITED
Sidings Road, Low Moor Industrial Estate, Kirkby in Ashfield Nottinghamshire NG17 7JZ United Kingdom

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.5;Medical, surgical and veterinary dressings; medical dressings; wound dressings; medical wound dressings; wound
dressings for use in negative pressure wound therapy; absorbent dressings; dressings including absorbent material; 
dressings that adhere to the skin; adhesive dressings for application to the skin; antiseptic dressings; antibacterial 
dressings; dressings containing pharmaceutical preparations; dressings containing antiseptic preparations; dressings 
containing antibacterial preparations; pharmaceutical preparations for wound care; antibacterial preparations; 
antibacterial preparations for wound care; preparations for the treatment of wounds; plasters [dressings]; plasters 
[dressings] containing hydrophilic polymers; sticking plasters for dressing wounds; materials for dressings; absorbent 
materials for dressings; fabrics for dressings; materials for medical use in covering [dressing] wounds; materials for 
protecting [dressing] wounds; padding materials for medical dressings; dressing retention materials; articles for holding 
dressings in place; materials that adhere to the skin for the location of dressings; adhesive materials for the location of 
dressings; self-adhesive sterile tape for wound dressing; bandages [dressings]; adhesive bandages [dressings]; elastic 
bandages [dressings]; compression bandages [dressings]; materials for bandaging [dressings]; bandages [dressings] 
incorporating substances for application to the body; bandages containing pharmaceuticals for transdermal application; 
padding incorporating foamed material for bandaging [dressing] purposes; articles and adhesives for use in securing 
bandages.

Cl.10;Medical, surgical and veterinary apparatus; medical, surgical and veterinary apparatus for negative pressure 
wound therapy; medical devices for treating wounds using negative pressure wound therapy; medical devices for treating 
wounds using negative pressure wound therapy comprising a dressing and a tube for connecting the dressing to a 
vacuum source; devices for producing negative pressure (vacuum source) for medical purposes; medical vacuum 
sources for use in negative pressure wound therapy; apparatus for monitoring patients; electronic monitoring 
instruments for medical use; sensor apparatus for medical use in diagnosis; sensors [measurement apparatus] for 
medical use; pressure monitors for medical use; sub-bandage pressure monitors for medical use; pressure sensors for 
medical use; bandages [elastic or supportive] for medical purposes; orthopaedic bandages; support bandages; elastic 
compression bandages for medical purposes; medical devices for the fixation of tubes to patients.
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Priority claimed from 24/09/2013; Application No. : 13 4 034 772 ;France 

2846211    11/03/2014
[International Registration No. : 1216051]
CEFA AVIATION
Rue de Rimbach F-68190 RAEDERSHEIM France

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded programs); downloadable electronic publications; scientific, nautical, surveying, photographic, 
cinematographic, weighing, measuring, signaling, supervision (inspection), life-saving (rescue) and teaching apparatus 
and instruments; apparatus and instruments for transmitting, recording, storing, reproducing, converting and receiving 
data and analog or digital signals; data processing apparatus, computers, computer peripheral devices; magnetic identity 
cards; magnetic digital or optical data carriers.

Cl.41;Education, teaching, training, instruction, in particular education and training of personnel, pilots and aircraft 
maintenance technicians, information on education, vocational guidance (advice relating to education or training); 
organization of entrance examinations (education), educational examinations; Organization and conducting of training 
workshops, colloquiums, conferences, conventions, exhibitions, seminars, symposiums; organization of exhibitions for 
cultural or educational purposes; publishing of activity reports, books, magazines, CD-ROMs, publication of texts (other 
than advertising copy), electronic publication of books and periodicals online, book loans; practical training 
(demonstration); camps for sports training (training courses), videotape editing, production of radio and television 
programs; layout (other than for advertising purposes), film production, recording (filming) on video tapes, DVDs, BRD, 
library services.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; scientific 
and technological services; analysis, research and computer software and database design services; surveys 
(engineering work); engineering services; technical research; research and development of new products for others; 
technical project studies; consulting, professional consultancy and technical surveys (not connected with conducting 
business); design and development of computers; development (design and creation), installation, updating, maintenance 
and rental of software, software packages and databases; computer system design; consultancy, professional 
consultations and surveys (not connected with conducting business) for the development, installation, set-up, updating 
and maintenance of software, software packages, computer sites; programming for computer and computer networks; 
creation (design) of virtual and interactive images; design, maintenance and updating of computer sites for others; 
hosting of computer sites other than physical conversion.
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Priority claimed from 28/11/2013; Application No. : UK00003032769 ;United Kingdom 

2846219    22/05/2014
[International Registration No. : 1214755]
CIRCASSIA LIMITED
Northbrook House, Robert Robinson Avenue, The Oxford Science Park Oxford OX4 4GA United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; vaccines.

Cl.42;Scientific research for medical purposes; medical and pharmacological research services; research and 
development in the pharmaceutical and biotechnology fields; providing medical and scientific research information in the 
fields of pharmaceutical and clinical trials; clinical trials; information, advisory and consultancy services relating to the 
aforesaid.
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Priority claimed from 30/08/2013; Application No. : UK00003020180 ;United Kingdom 

2846220    21/02/2014
[International Registration No. : 1214923]
PLEXUS HOLDINGS, PLC
Plexus House, Site 2, Burnside Drive, Dyce, ABERDEEN AB21 0HW (United Kingdom)

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-25

Proposed to be Used
IR DIVISION
Cl.6;Metal goods for use in drilling and completing oil and gas wells and in the production of oil and gas from wells; 
wellheads, Christmas trees (for oil or natural gas extraction), valves, risers, riser connectors, pipeline connectors, jumper 
connectors, metal to metal seals, high pressure seals, geothermal wellheads, subsea connectors, wellhead connectors, 
subsea wellheads, tubing hangers, casing hangers, seal assemblies, caps, crown plugs, casing and tubing heads, 
adapters, adapter and spacer spools, flange to connectors, threaded connectors, valve removal plugs, mud line 
suspension systems, washout sleeves, pipes; wellhead systems; adjustable wellhead systems; subsea wellhead systems;
surface wellhead systems; exploration wellhead systems; tie-back connectors; high pressure/high temperature tie-back 
connectors; metal goods for supporting oil and gas field conduits; metal goods for supporting conduits in jack-up 
exploration drilling in oil and gas fields; casing connectors in oil and gas wells; subsea wellhead temporary abandonment 
caps; annulus monitoring and lockdown systems for wellheads; suspension systems for oil and gas wells; conversion 
wellheads for oil and gas wells; tie back connectors; wellhead trees; wellhead dry trees; wellhead wet trees; parts and 
fittings therefor.

Cl.7;Metal goods for use in drilling and completing oil and gas wells and in the production of oil and gas from wells; 
machines and machine tools for use in completing oil and gas wells and in the production of oil and gas from wells; 
wellheads, geothermal wellheads, subsea wellheads, wellhead connectors in the nature of pipe fittings and flanges; 
pipeline repair tools; running tools; parts and fittings therefor.

Cl.37;Construction, installation, maintenance, repair and rental services relating to oil and gas well structures; rental of 
wellhead systems and components used in wellhead systems for oil and gas wells; rental of wellhead systems for jack-up 
exploration drilling; construction, installation, maintenance, repair and rental of goods for use in drilling and completing 
oil and gas wells and in the production of oil and gas from wells; construction, installation, maintenance, repair and rental 
of wellheads, Christmas trees for oil and gas wells, valves, risers, riser connectors, pipeline connectors, pipeline repair 
tools, jumper connectors, metal to metal seals, high pressure seals, geothermal wellheads, subsea connectors, wellhead 
connectors, subsea wellheads, tubing hangers, casing hangers, seal assemblies, caps, crown plugs, casing and tubing 
heads, adapters, adapter and spacer spools, flange to connectors, threaded connectors, valve removal plugs, running 
tools, mud line suspension systems, washout sleeves, pipes, wellhead systems, subsea wellhead systems, surface 
wellhead systems, exploration wellhead systems, adjustable wellhead systems, tie-back connectors, high pressure/high 
temperature tie-back connectors, metal goods for supporting oil and gas field conduits, metal goods for supporting 
conduits in jack-up exploration drilling in oil and gas fields, casing connectors in oil and gas wells, subsea wellhead 
temporary abandonment caps, annulus monitoring and lockdown systems for wellheads, suspension systems for oil and 
gas wells, conversion wellheads for oil and gas wells, tie back connectors, wellhead trees, wellhead dry trees, wellhead 
wet trees; advisory, information and consultancy services relating to the aforesaid services.

Cl.42;Design services relating to oil and gas well structures; engineering services; oil and gas engineering services; 
research and development of wellhead systems; design of wellhead systems; design and testing of wellhead and mudline 
equipment; engineering project management services; engineering project planning services; engineering design and 
consultancy services; subsea and offshore engineering services; technical inspection services; inspection of goods for 
quality control; engineering, research, design and inspection services for goods for use in drilling and completing oil and 
gas wells and in the production of oil and gas from wells; engineering, research, design and inspection services for 
wellheads, Christmas trees for oil and gas wells, valves, risers, riser connectors, pipeline connectors, pipeline repair 
tools, jumper connectors, metal to metal seals, high pressure seals, geothermal wellheads, subsea connectors, wellhead 
connectors, subsea wellheads, tubing hangers, casing hangers, seal assemblies, caps, crown plugs, casing and tubing 
heads, adapters, adapter and spacer spools, flange to connectors, threaded connectors, valve removal plugs, running 
tools, mud line suspension systems, washout sleeves, pipes, wellhead systems, subsea wellhead systems, surface 
wellhead systems, exploration wellhead systems, adjustable wellhead systems, tie-back connectors, high pressure/high 
temperature tie-back connectors, metal goods for supporting oil and gas field conduits, metal goods for supporting 
conduits in jack-up exploration drilling in oil and gas fields, casing connectors in oil and gas wells, subsea wellhead 
temporary abandonment caps, annulus monitoring and lockdown systems for wellheads, suspension systems for oil and 
gas wells, conversion wellheads for oil and gas wells, tie back connectors, wellhead trees, wellhead dry trees, wellhead 
wet trees; feasibility studies; engineering feasibility studies; testing services; advisory, information and consultancy 
services relating to the aforesaid services.
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2846679    25/07/2014
[International Registration No. : 1214443]
AMPCO METAL S.A.
48, route de Chesalles CH-1723 Marly Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Metal welding rods.

Cl.7;Electrodes, electrodes for arc welding.
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Priority claimed from 27/03/2014; Application No. : 657625 ;Switzerland 

2846686    22/05/2014
[International Registration No. : 1214533]
VITRA PATENTE AG
Klünenfeldstrasse 22 Muttenz CH-4127 Birsfelden Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.14;Clocks.

Cl.20;Furniture (including chairs and tables); decorative objects and art objects of wood, wax, plaster, marble, porcelain
or plastic materials; miniature furniture; cushions; ottomans; furniture partitions; storage containers of plastic materials; 
non-metallic trays.

Cl.35;Retail sale of furniture, textile materials, bed linen and table linen, curtains, cushions and covers, decorative 
objects, tableware, candle holders, vases, trays and lamps.
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2846696    07/03/2014
[International Registration No. : 1214693]
DUN & BRADSTREET INTERNATIONAL, LTD.
103 JFK Parkway Short Hills, NJ 07078 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Providing general business information concerning sales, size and position of companies; providing business 
information in the field of general company profiles including financial data, trade payments, years in business, company 
size as well as sales and employee information; providing predictive business information regarding a company"s future; 
business risk assessment services, namely, providing an on-line business assessment tool in the nature of an online 
business profile for providing insight into health of companies providing online business information.

Cl.36;Providing financial information on credit and collections of businesses; furnishing credit rating reports; preparing
financial reports for others including collecting and reporting credit, sales, financial and credit and financial analysis; 
providing credit rating and financial reporting and analysis; providing financial credit history information services; credit 
risk analysis; online credit services, namely, providing online credit reports; business credit risk information services.
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Priority claimed from 15/01/2014; Application No. : 86166021 ;United States of America 

2846699    30/01/2014
[International Registration No. : 1215497]
THE TIMKEN COMPANY
4500 Mount Pleasant St., N.W., North Canton OH 44720 (United States of America)

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Carbon and alloy steel in ingot, bloom, forging, billet, bar, and tube form, and carbon and alloy steel components in 
a machined, forged, formed, pierced, extruded, and cut value-added state, namely, semi-finished products made of carbon
and alloy steel in the form of rings for bearing, automotive, drilling, oil, gas, engine, military, mining, construction, off-
highway equipment, rail, transmission, and wind energy applications.

Cl.35;Steel inventory management services.

Cl.39;Steel warehousing services.

Cl.40;Metal fabrication and finishing services for others; metal heat treating services by means of annealing, 
normalizing, carburizing, induction hardening, temper, quench and temper, stress relieving; custom steel rolling and 
fabrication to the order and specification of others; steel processing and treatment services, namely, machining, boring, 
skiving, cutting, drilling, broaching, roller burnishing, grinding, precision drilling, trepanning, turning, straightening, 
deburring, milling, honing; metallurgical services in the nature of metal treatment services.

Cl.42;Testing, analysis and evaluation of steel.
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2846704    13/08/2013
[International Registration No. : 1215429]
KONINKLIJKE TEN CATE N.V.
Wierdensestraat 40 NL-7607 GJ ALMELO

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Armour plating; armour plate; armouring, of metal.

Cl.7;Distribution machines (automatic); mail sorting machines.

Cl.9;Clothing for protection against accidents, irradiation and fire; parts and fittings for protective clothing, namely, 
knee pads and elbow pads; special clothing for laboratories; protective helmets; fire blankets; workmen"s protective face-
shields; gloves for protection against accidents; nets for protection against accidents; safety nets and life jackets; shoes 
for protection against accidents, irradiation and fire; protection devices for personal use against accidents; bullet-proof 
vests; bullet and shrapnel resistant articles of clothing, helmets, shoes and gloves; armour plated personal protection 
devices including masks and shields; inserts for bulletproof vests; inkjet cartridges (empty) and toner cartridges (empty) 
for printers, accounting machines, invoicing machines, photo printing machines, photo developing machines, 
photocopiers, money counting and sorting machines, automated teller machines (ATM), paying machines, ticket 
dispensers, mechanisms for coin-operated apparatus, parking meters, taximeters, registers, cash registers; rollers (parts) 
for printers; systems consisting of apparatus and equipment, whether or not used in combination with geotextiles, for the 
continuous monitoring, detecting, measuring, registering and warning of movements and changes including expansions 
relating to earthworks and bottom structures, including such earthworks and bottom structures which are reinforced with 
geotextiles; computer software.

Cl.12;Armoured parts, not included in other classes for vehicles and other apparatus for locomotion by land, air or 
water; spall liners for vehicles.

Cl.13;Armoured parts for tanks, artillery guns, gun carriages and motorized weapons.

Cl.17;Semi-finished plastic products; insulating materials; flexible tubes, not of metal; insulating fabrics; insulating 
gloves; plastic fibers, not for textile use; synthetic fibers for making artificial turf (semi-manufactured); semi-processed 
synthetics in the form of granules; synthetic yarns for making artificial turf; packing (stuffing) materials of synthetic 
fabrics; sheets, laminates and panels of synthetics in extruded form for use in manufacture; sheet materials of synthetic 
fibers, not included in other classes; synthetics in extruded form for use in manufacture, namely composite materials for 
the space and aerospace industry, armour plating, the oil and gas market, automotive applications, the radar and 
telecommunication market and for industrial applications; filtering materials (semi-processed plastic materials); padding 
materials of rubber or plastics; padding, stuffing and infilling materials (synthetic granules) for artificial turf mats and 
artificial turf fields.

Cl.19;Building materials, not of metal; rigid pipes, not of metal for building; drain pipes, not of metal; sheets and panels 
of synthetics, for building; fabric, non-wovens and textile products for building purposes and for landscaping, whether or 
not in the context of agriculture and/or water management; geotextiles; tubular bodies or bodies in the form of sacks 
made of textiles or synthetics for use in road and hydraulic construction; synthetic composite materials for use in 
armouring; sheet materials of synthetics for building; transportable buildings, not of metal; buildings, not of metal; 
synthetic granules (building materials); fencing, not of metal, also for use in aquaculture.

Cl.22;Textile fibers; raw fibrous textile materials; tents; tent awnings; covers for camouflage; awnings of textile; plastic 
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fibers for textile use; cords, ropes, nets, awnings, tarpaulins, sacks (not included in other classes); padding and stuffing 
materials (except of rubber or plastics); sacks of textiles and other textile goods including non-wovens (textile) for 
packaging; sacks for the transport and storage of materials in bulk.

Cl.23;Yarns; spun thread; plastic or rubber threads for textile use.

Cl.24;Textiles and textile goods (semi-finished products) not included in other classes; awning fabric; tent fabric; non-
wovens (textile); plastic material (substitute for fabrics); filtering materials of textile; labels of cloth; textiles for the 
manufacture of bullet-proof vests and protective helmets, clothing and shoes.

Cl.27;Artificial turf; mats; carpets, floor mats and linoleum; backing for artificial turf mats; artificial turf mats; underlay 
for artificial turf fields; shock absorbing mats and underlay.
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2846731    17/04/2014
[International Registration No. : 1215084]
KEWPIE KABUSHIKI KAISHA (ALSO TRADING AS KEWPIE CORPORATION)
4-13, Shibuya 1-Chome, Shibuya-Ku Tokyo 150-0002 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; hyaluronic acid; lecithin for industrial purposes; peptide for industrial purposes; adhesives 
for industrial purposes; gums [adhesives], other than for stationery or household purposes; gelatine for industrial 
purposes; dextrin [size]; starch paste [adhesive], other than for stationery or household purposes; glue for industrial 
purposes; water glass [soluble glass]; plant growth regulating preparations; soil conditioning preparations; anti-sprouting
preparations for vegetables; fertilizers; earth for growing; fatty acids; artificial sweeteners [chemical preparations]; flour 
and starch for industrial purposes.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; fumigants; germicides; fungicides; sterilizing preparations; 
rat poison; biocides; insecticides; pesticides; herbicides; preparations for destroying noxious plants; weedkillers; insect 
repellents; mothproofing preparations; antiseptics; reagent paper for medical or veterinary purposes; gauze [for medical 
use]; capsules for medicines; eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation 
tampons; sanitary tampons; sanitary napkins; sanitary pads; sanitary towels; sanitary panties; menstruation knickers; 
sanitary knickers; absorbent cotton; absorbent wadding; adhesive plasters; sticking plasters; bandages for dressings; 
liquid bandages; breast-nursing pads; lacteal flour for babies; dietary supplements for humans; nutritional supplements; 
dietetic beverages adapted for medical purposes; dietetic foods adapted for medical purposes; food for persons with 
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difficulty in chewing and/or swallowing for medical use; beverages for babies; food for babies; dietary supplements for 
animals.

Cl.31;Seaweed for human or animal consumption; vegetables, fresh; sugar crops; sugarcane; beet, fresh; fruit, fresh; 
grains [cereals]; foxtail millet [unprocessed]; proso millet [unprocessed]; sesame; buckwheat [unprocessed]; maize; 
Japanese barnyard millet [unprocessed]; wheat; barley; oats; rye; rice, unprocessed; sorghum [unprocessed]; animal 
foodstuffs; fodder; forage; pet food; plants; trees; grasses; turf, natural; flowers, dried, for decoration; seedlings; 
saplings; flowers, natural; pasture grass; potted dwarfed trees [bonsai].

Cl.32;Beer; non-alcoholic beverages; soft drinks; isotonic beverages; guarana beverages; syrups for beverages; colas 
[soft drinks]; soda pops; sherbets [beverages]; ginger ale; aerated water; mineral water [beverages]; table water; 
lemonades; soda water; smoothies; fruit juices; vegetable juices [beverages]; extracts of hops for making beer; whey 
beverages.

Cl.33;Alcoholic beverages, except beer; alcoholic essences; distilled beverages; sake; Japanese liquors [in general]; 
western liquors [in general]; chuhai [Japanese shochu-based alcoholic beverages]; whisky; vodka; gin; brandy; rum; 
liqueurs; alcoholic fruit beverages; fruit wines; perry; wine; cider; Chinese liquors [in general]; Chinese white liquor 
[baiganr]; baijiu [Chinese distilled alcoholic beverage]; flavored liquors; hydromel [mead].
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2846743    24/07/2014
[International Registration No. : 1217635]
NOMOS GLASHÜTTE/SA ROLAND SCHWERTNER KG
Ferdinand-Adolph-Lange-Platz 2 01768 Glashütte Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
1751120

IR DIVISION
Cl.9;Sunglasses; spectacles; spectacle frames; spectacle cases.

Cl.14;Clocks; watches; wristwatches; chronographs for use as watches; chronometric instruments; watch straps; 
jewellery and imitation jewellery.

Cl.25;Clothing; footwear; headgear.
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Priority claimed from 17/12/2013; Application No. : 012436028 ;European Union 

2846745    09/05/2014
[International Registration No. : 1215754]
DWS SRL
Via della Meccanica, 21 I-36016 Thiene (VI) IT

Address for service in India/Agents address:
R.K.DEWAN & CO.
PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.1;Photosensitive resin for the fabrication of three-dimensional models; silicone resins.

Cl.7;Machines, namely machines for stereolithography.

Cl.9;Computer software, software programs exclusively for 3D printers.

Cl.17;Photosensitive resins and polymers, including acrylic resins.

Cl.35;Retailing online and in shops in relation to three-dimensional printers, circuits, computer software, polymers for 
three-dimensional printing and materials for three-dimensional printing.

Cl.40;Custom manufacture of three-dimensional objects, namely prototypes, models, moulds, medical devices and 
finished products, at the order and request of others.

Cl.42;Hosting websites which enables users to download, modify and share three-dimensional designs for use with 
stereolithographic machines for creating three-dimensional prints of the designs.
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Priority claimed from 17/03/2014; Application No. : 302014001826.8/28 ;Germany 

2846966    29/04/2014
[International Registration No. : 1214850]
KIK TEXTILIEN UND NON-FOOD GMBH
Siemensstr. 21 59199 Bönen Germany

Address for service in India/Agents address:
SEA LINKS
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI - 110025

Proposed to be Used
IR DIVISION
Cl.5;Diapers (babies" napkins), also made of textile material, molleton cloths.

Cl.10;Cushions for medical purposes for pregnant women and women in childbed.

Cl.20;Cushions, nursing pillows, blankets for children.

Cl.28;Toys, playthings.
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Priority claimed from 03/12/2013; Application No. : 302013061959 ;Germany 

2846967    03/06/2014
[International Registration No. : 1215331]
APTISSEN SA
Chemin des Aulx 18 CH-1228 Plan-les-Ouates Switzerland

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; plasters, materials for dressings; 
material for dental fillings and dental impressions; products for destroying vermin; fungicides, herbicides; injectable 
syringes (for pharmaceutical use) containing pharmaceutical or ophthalmic solutions or gels; pharmaceutical 
preparations for ocular or intraocular surgery, viscoelastic solutions for use in the eye; lotions and preparations for 
cleaning contact lenses; eye lotions for medical use; pharmaceutical products for veterinary application; medical and 
veterinary products and products in the field of ophthalmology, rheumatology, osteoarthritis, dermatology, urology and 
gynecology; all the aforesaid goods with the exception of disinfecting products; dietetic food and substances for medical 
or veterinary use, food for babies; food supplements for humans and animals; injectable syringes (living tissue); surgical 
implants (living tissues).

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; extinguishers; ophthalmic lenses; contact lenses; remote control apparatus; electronic apparatus 
and instruments in the field of viscosupplementation, ophthalmology, rheumatology, osteoarthritis, dermatology, urology, 
gynecology and veterinary medicine.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture material; syringes for medical use; intraocular lenses; surgical implants (artificial tissue); gel-based 
hyaluronic acid implants for injection, including in pre-filled syringes, with or without a specially adapted injection tool; 
injection instruments for medical, dermatological, orthopedic, ophthalmic, urological gynecological and veterinary use; 
artificial eyes; suture material; syringes for medical use; ocular implants; intraocular lenses (artificial limbs) for surgical 
implantation; support bandages [maintenance] for veterinary purposes; medical diagnostic instruments, orthopedic 
apparatus and instruments in the fields of viscosupplementation, ophthalmology, rheumatology, osteoarthritis, 
dermatology, urology, gynecology and veterinary medical purposes.
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Priority claimed from 25/11/2013; Application No. : 86128347 ;United States of America 

2846993    21/05/2014
[International Registration No. : 1215284]
STRYKER CORPORATION
Office of the General Counsel, 2825 Airview Boulevard Kalamazoo MI 49002 United States of America

Address for service in India/Attorney address:
SKS LAW ASSOCIATES
C-1/611, MAYFAIR TOWER, CHARMWOOD VILLAGE, SURAJKUND, FARIDABAD-121009

Proposed to be Used
IR DIVISION
Cl.9;Computer software for providing guidance to a medical practitioner during a medical procedure.

Cl.10;Medical/surgical equipment namely, seekers used to identify anatomical landmarks, suction wands, trackers used 
as parts of surgical navigation systems, registration stickers applied to patients to facilitate surgical navigation and parts 
for the foregoing goods.
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Priority claimed from 10/01/2014; Application No. : TO2014C000068 ;Italy 

2847018    13/06/2014
[International Registration No. : 1218935]
BCUBE S.P.A.
Piazza San Camillo De Lellis, 1 I-20124 MILANO IT

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy and advisory services.

Cl.39;Advisory services relating to transportation; advisory services relating to the storage of goods; advisory services 
relating to the tracking of goods in transit; services relating to the transport, storage and packaging of goods; logistics 
services relating to the transportation, packaging, storage and delivery of goods; rental services of vans, vehicles, ships 
and airplanes for transport; rental of warehouses and storage containers; providing information relating to transport, 
packaging and storage of goods also online; storage of goods; packaging of articles for transportation; packaging for 
others; arranging for the transport and storage of goods.

Cl.40;Treatment of materials.
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Priority claimed from 20/09/2013; Application No. : 302013051715.6/21 ;Germany 

2847166    13/03/2014
[International Registration No. : 1214128]
SCHOTT AG
Hattenbergstrasse 10 55122 Mainz Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Glass-ceramic tubes (junction boxes, electricity) for the coupling of optical fibers; glass-ceramic sleeves (junction 
boxes, electricity) for the coupling of optical fibers; plug-in connectors made of glass-ceramic for optical waveguides; 
adapted glass-ceramic cases for optical fiber couplers; glass-ceramic blur parts for projectors; optical communications 
machines and apparatus arid their parts and accessories.

Cl.11;Fire resistant glass or glass-ceramic boiler tubes for gas fires and electric toasters; glass or glass-ceramic covers
for cooking appliances; fire resistant glass or glass-ceramic windows for hearths, for smelting furnaces, for roasters and 
other industrial furnaces; igniting devices, namely, lighters; furnace elements, namely, molds, plates, spacer plates, 
containers and stands; except glass-ceramic cooktop panels for electric stoves, gas stoves or induction hobs.

Cl.19;Fire resistant glass or glass-ceramic for windows; building glass; sheet glass for doors and partitions; plate glass
for doors and partitions; laminated glass for doors and partitions; heat resistant glass panels for doors and partitions; 
doors and partitions.

Cl.21;Unworked or semi-worked glass, except glass used in building, namely, heat resistant glass or glass- ceramic in 
form of sheets of glass, plates, containers or tubes for further manufacture, except glass-ceramic cooktop panels for 
electric stoves, gas stoves or induction hobs; dishware made of glass-ceramic, namely, coffee pots and table ware; 
cooking utensils (non-electric), namely, frying pans and cooking pots; worked glass, namely, glass-ceramic for liquid 
crystal display screens, for plasma display screens, for field-emission display screens, for organic electroluminescence 
display screens, for inorganic electroluminescence display screens and for flat display screens; glass-ceramic for LCD 
projectors; glass-ceramic for lamp reflectors; glass-ceramic substrates for electronic components; glass or glass-ceramic 
table plates for microwave ovens; glass or glass-ceramic trays for microwave ovens.
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Priority claimed from 04/03/2014; Application No. : 2014-016041 ;Japan 

2847314    24/04/2014
[International Registration No. : 1216562]
SONTON HOLDINGS CO., LTD.
3-2, Toyo 6-chome, Koto-ku Tokyo 135-0016 JP

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.29;Edible oils and fats; milk products; processed meat products; processed seafood products; processed 
vegetables and fruits; pre-cooked curry stew, stew and soup mixes; preserved pulses; milk protein.

Cl.30;Coffee; cocoa; confectionery; bread; sandwiches; steamed buns stuffed with minced meat (niku-manjuh); 
hamburgers (sandwiches); pizzas; hot dogs (sandwiches); meat pies; seasonings (other than spices); cereal 
preparations; Chinese stuffed dumplings (Gyoza, cooked); Chinese steamed dumplings (Shumai, cooked); sushi; fried 
balls of batter mix with small pieces of octopus (Takoyaki); boxed lunches consisting of rice, with added meat, fish or 
vegetables; ravioli; instant confectionery mixes; pasta sauce.

Cl.31;Edible aquatic animals (live); edible seaweed; vegetables (fresh); fruits (fresh); foxtail millet (unprocessed); proso 
millet (unprocessed); sesame (unprocessed); buckwheat (unprocessed); corn (unprocessed grain); Japanese barnyard 
millet (unprocessed); wheat, barley and oats (unprocessed); unprocessed rice; sorghum (unprocessed); seeds and bulbs; 
trees; grasses; turf (natural); dried flowers; seedlings; saplings; flowers (natural); pasture grass; potted dwarfed trees 
(Bonsai).

Cl.32;Beer; carbonated drinks (refreshing beverages); fruit juices; vegetable juices (beverage); extracts of hops for 
making beer; whey beverages.
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Priority claimed from 22/04/2014; Application No. : 660597 ;Switzerland 

2847428    25/06/2014
[International Registration No. : 1215105]
MYCARTIS N.V.
VIB Bio-Incubator, Technologiepark 4, B-9052 Zwijnaarde / Ghent (Belgium)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.5;Reagents for medical diagnosis, namely reagents used exclusively in connection with diagnostic platforms for the 
detection and quantification of nucleic acids and protein biomarkers and their cartridges and components.

Cl.10;Diagnostic apparatus for medical use, including molecular diagnostic apparatus; cartridges as parts of diagnostic
apparatus for medical use.

Cl.42;Scientific research for medical purposes, research in the fields of chemistry and biology; scientific studies and 
scientific and technical analyses in the field of life sciences and medicine; chemical and biological analysis; chemistry 
services; provision of advice and assistance relating to research and development; design and development of diagnostic 
apparatus for medical use.

Cl.44;Medical diagnosis services.
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Priority claimed from 17/10/2013; Application No. : 13/4 040 636 ;France 

2855383    27/05/2014
[International Registration No. : 1200042]
NATUREX
zone d'Activités Commerciales, Pôle Technologique Agroparc, Montfavet F-84140 AVIGNON France

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations as raw materials for cosmetics, the food industry and the pharmaceutical industry, mainly 
comprising plant extracts; active ingredients for use in cosmetic formulation; mineral acids; inorganic salts.

Cl.3;Soaps; perfumes; cosmetics; essential oils; aromatic substances; cosmetic products in all galenic forms not for 
medical purposes chiefly comprising plant extracts.

Cl.5;Pharmaceutical, veterinary and sanitary preparations, all of which may contain plant extracts; dietetic substances 
for medical use; nutritional supplements for medical use; mineral food supplements; plant extracts for nutritional 
additives for medical purposes; nutritional additives that may contain plant extracts and/or purified molecules extracted 
from plants, for beauty or skin, body, facial, hair or nail care, in the form of capsules, tablets, ampules, yeast, powders, 
bars, creams or beverages, for cosmetic purposes; food supplements (preparations) for making beverages especially 
dietetic beverages, not for medical purposes.

Cl.32;Mineral and aerated water and other non-alcoholic beverages, fruit drinks and fruit juices; syrups and other 
preparations for making beverages.
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Priority claimed from 20/06/2013; Application No. : 011919222 ;European Union 

2855445    19/06/2014
[International Registration No. : 1202311]
PM S.R.L.
Via Garibaldi, 16 I-30030 VIGONOVO (VE) IT

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; abrasives; eau de Cologne; lavender 
water; toilet water; scented water; nail art stickers; adhesives for cosmetic purposes; adhesives for affixing false hair; 
adhesives for affixing false eyelashes; scouring solutions; ammonia [volatile alkali] [detergent]; aloe vera preparations for 
cosmetic purposes; amber [perfume]; starch glaze for laundry purposes; fabric softeners for laundry use; canned 
pressurized air for cleaning and dusting purposes; aromatics [essential oils]; flavorings for beverages [essential oils]; 
cake flavourings [essential oils]; astringents for cosmetic purposes; balms other than for medical purposes; bases for 
flower perfumes; joss sticks; cotton sticks for cosmetic purposes; make-up; whiting; laundry blueing; javelle water; 
laundry bleach; carbides of metal [abrasives]; silicon carbide [abrasive]; polishing paper; emery paper; sandpaper; 
abrasive paper; volcanic ash for cleaning; non-slipping wax for floors; shoemakers" wax; depilatory wax; mustache wax; 
laundry wax; polishing wax; floor wax; tailors" wax; shoe wax; polish for furniture and flooring; false eyelashes; make-up 
powder; hair dyes; colorants for toilet purposes; corundum [abrasive]; quillaia bark for washing; cosmetics; cosmetics 
for animals; cosmetic preparations for eyelashes; eyebrow cosmetics; cosmetic creams; shoe cream; waxes for leather; 
polishing creams; skin whitening creams; washing soda, for cleaning; bleaching preparations [decolorants] for cosmetic 

7542



purposes; dentifrices; deodorants for pets; deodorants for human beings or for animals; detergents other than for use in 
manufacturing operations and for medical purposes; diamantine [abrasive]; heliotropine; badian essence; mint essence 
[essential oil]; oil of turpentine for degreasing; bergamot oil; ethereal essences; drying agents for dishwashing machines; 
extracts of flowers [perfumes]; massage gels other than for medical purposes; dental bleaching gels; petroleum jelly for 
cosmetic purposes; geraniol; cleaning chalk; greases for cosmetic purposes; henna [cosmetic dye]; incense; ionone 
[perfumery]; hair spray; nail polish; almond milk for cosmetic purposes; cleansing milk for toilet purposes; scented wood;
non-slipping liquids for floors; windscreen cleaning liquids; soda lye; after-shave lotions; hair lotions; lotions for 
cosmetic purposes; lip glosses; shoe polish; mascara; beauty masks; eyebrow pencils; cosmetic pencils; mint for 
perfumery; decorative transfers for cosmetic purposes; musk [perfumery]; cosmetic kits; neutralizers for permanent 
waving; oils for toilet purposes; ethereal oils; essential oils of cedarwood; essential oils of lemon; oils for perfumes and 
scents; oils for cleaning purposes; oils for cosmetic purposes; essential oils of citron; gaultheria oil; jasmine oil; lavender 
oil; almond oil; rose oil; cotton wool for cosmetic purposes; pastes for razor strops; cobblers" wax; hydrogen peroxide 
for cosmetic purposes; smoothing stones; polishing stones; pumice stone; alum stones [astringents]; shaving stones 
[astringents]; pomades for cosmetic purposes; potpourris [fragrances]; sun-tanning preparations [cosmetics]; cosmetic 
preparations for baths; douching preparations for personal sanitary or deodorant purposes [toiletries]; laundry glaze; 
preparations for cleaning dentures; polishing preparations; hair waving preparations; denture polishes; sunscreen 
preparations; preparations for unblocking drain pipes; scale removing preparations for household purposes; cosmetic 
preparations for slimming purposes; color-brightening chemicals for household purposes [laundry]; antistatic 
preparations for household purposes; cosmetic preparations for skin care; depilatories; perfumery; laundry preparations; 
antiperspirants [toiletries]; grinding preparations; shining preparations [polish]; preparations to make shiny the leaves of 
plants; fumigation preparations [perfumes]; dry-cleaning preparations; make-up preparations; leather preservatives 
[polishes]; mouth washes, not for medical purposes; nail care preparations; cleaning preparations; shaving preparations; 
toiletries; smoothing preparations [starching]; laundry soaking preparations; sachets for perfuming linen; wallpaper 
cleaning preparations; rust removing preparations; leather bleaching preparations; degreasers other than for use in 
manufacturing processes; make-up removing preparations; paint stripping preparations; lacquer-removing preparations; 
color-removing preparations; varnish-removing preparations; perfumes; air fragrancing preparations; lipsticks; polishing 
rouge; safrol; laundry starch; bath salts, not for medical purposes; bleaching salts; almond soap; shaving soap; cakes of 
soap; soaps; soap for foot perspiration; antiperspirant soap; deodorant soap; disinfectant soap; medicated soap; soap 
for brightening textile; shampoos; shampoos for pets; dry shampoos; stain removers; emery; bleaching soda; furbishing 
preparations; breath freshening sprays; breath freshening strips; cloths impregnated with a detergent for cleaning; floor 
wax removers [scouring preparations]; talcum powder, for toilet use; sandcloth; emery cloth; glass cloth; terpenes 
[essential oils]; cosmetic dyes; beard dyes; tissues impregnated with cosmetic lotions; turpentine, for degreasing; tripoli 
stone for polishing; false nails.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; clothing for protection against fire; particle accelerators; accumulators, 
electric; batteries, electric, for vehicles; adding machines; aerometers; electronic agendas; stills for laboratory 
experiments; alcoholmeters; alidades; altimeters; loudspeakers; ammeters; retorts" stands; calibrating rings; 
anemometers; anodes; aerials; anticathodes; apertometers [optics]; high-frequency apparatus; heat regulating apparatus; 
apparatus to check franking; chromatography apparatus for laboratory use; diffraction apparatus [microscopy]; 
apparatus for fermentation [laboratory apparatus]; glass covered with an electrical conductor; centering apparatus for 
photographic transparencies; intercommunication apparatus; ionization apparatus not for the treatment of air or water; 
precision measuring apparatus; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
projection apparatus; radiological apparatus for industrial purposes; naval signalling apparatus; remote control 
apparatus; apparatus and installations for the production of X-rays, not for medical purposes; sounding apparatus and 
machines; chemistry apparatus and instruments; apparatus and instruments for physics; weighing apparatus and 
instruments; surveying apparatus and instruments; nautical apparatus and instruments; optical apparatus and 
instruments; apparatus and instruments for astronomy; electric apparatus for commutation; regulating apparatus, 
electric; measuring devices, electric; monitoring apparatus, electric; electro-dynamic apparatus for the remote control of 
railway points; electro-dynamic apparatus for the remote control of signals; heliographic apparatus; blueprint apparatus; 
cameras [photography]; global positioning system [GPS] apparatus; juke boxes, musical; air analysis apparatus; drying 
apparatus for photographic prints; amplifiers; food analysis apparatus; gas testing instruments; testing apparatus not for 
medical purposes; data processing apparatus; enlarging apparatus [photography]; audiovisual teaching apparatus; 
diagnostic apparatus, not for medical purposes; distillation apparatus for scientific purposes; phototelegraphy apparatus; 
speed measuring apparatus [photography]; sound recording apparatus; time recording apparatus; distance recording 
apparatus; breathing apparatus, except for artificial respiration; sound reproduction apparatus; railway traffic safety 
appliances; sound transmitting apparatus; glazing apparatus for photographic prints; distance measuring apparatus; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; slide projectors; X-ray 
apparatus not for medical purposes; chargers for electric batteries; electric discharge tubes, other than for lighting; 
oxygen transvasing apparatus; radios; vehicle radios; breathing apparatus for underwater swimming; teaching apparatus;
demagnetizing apparatus for magnetic tapes; stereoscopic apparatus; telephone apparatus; distribution boxes 
[electricity]; optical goods; gauges; containers for contact lenses; spectacle cases; eyeglass cases; containers for 
microscope slides; cases especially made for photographic apparatus and instruments; actinometers; fire engines; 
shutter releases [photography]; whistle alarms; sound alarms; anti-theft warning apparatus; automatic indicators of low 
pressure in vehicle tires; fire alarms; spools [photography]; rods for water diviners; washing trays [photography]; 
distribution consoles [electricity]; barometers; weighbridges; fire beaters; fire boats; anode batteries; batteries for 
lighting; batteries, electric; betatrons; scales; precision balances; binoculars; electromagnetic coils; choking coils 
[impedance]; coils, electric; marking buoys; signalling buoys; bags adapted for laptops; tone arms for record players; 
encoded identification bracelets, magnetic; directional compasses; marine compasses; decorative magnets; calculating 
machines; pocket calculators; calipers; screw-tapping gauges; slide calipers; shoes for protection against accidents, 
irradiation and fire; socks, electrically heated; juke boxes for computers; decompression chambers; darkrooms 
[photography]; signal bells; bells [warning devices]; alarm bells, electric; electric door bells; push buttons for bells; 
telescopes; sighting telescopes for firearms; petri dishes; battery chargers; identity cards, magnetic; integrated circuit 
cards [smart cards]; video game cartridges; protective helmets; protective helmets for sports; riding helmets; battery jars;
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branch boxes [electricity]; battery boxes; switchboxes [electricity]; surveying chains; eyeglass chains; cathodes; fibre 
[fiber (Am.)] optic cables; coaxial cables; starter cables for motors; cables, electric; galvanic cells; photovoltaic cells; 
laboratory centrifuges; radio pagers; USB flash drives; dna chips; buzzers; cyclotrons; cinematographic film, exposed; 
cinematographic cameras; safety restraints, other than for vehicle seats and sports equipment; cell phone straps; life 
belts; integrated circuits; printed circuits; hourglasses; magnetic encoders; couplings, electric; collectors, electric; road 
signs, luminous or mechanical; acoustic couplers; couplers [data processing equipment]; commutators; compact discs 
[audio-video]; comparators; compasses [measuring instruments]; laptop computers; notebook computers; capacitors; 
optical condensers; electricity conduits; acoustic conduits; conductors, electric; traffic cones; connections for electric 
lines; connectors [electricity]; milage recorders for vehicles; waling glasses; revolution counters; pedometers; meters; 
contacts, electric; speed checking apparatus for vehicles; converters, electric; fire blankets; covers for electric outlets; 
eyeglass cords; digital photo frames; cupels [laboratory]; chronographs [time recording apparatus]; measuring spoons; 
headphones; sleeves for laptops; densimeters; densitometers; diaphragms [acoustics]; diaphragms [photography]; slides
[photography]; dynamometers; light-emitting diodes [LED]; floppy disks; phonograph records; calculating disks; disks, 
magnetic; optical discs; compact discs [read-only memory]; reflecting discs for wear, for the prevention of traffic 
accidents; animated cartoons; anti-interference devices [electricity]; cathodic anti-corrosion apparatus; steering 
apparatus, automatic, for vehicles; protection devices against X-rays, not for medical purposes; protection devices for 
personal use against accidents; cleaning apparatus for phonograph records; life saving apparatus and equipment; 
electric apparatus for remote ignition; apparatus for changing record player needles; balancing apparatus; apparatus for 
editing cinematographic film; ticket dispensers; dosimeters; computers; electrolysers; transmitters of electronic signals; 
transmitting sets [telecommunication]; epidiascopes; ergometers; exposure meters [light meters]; drying racks 
[photography]; fire-extinguishing apparatus; electronic tags for goods; temperature indicator labels, not for medical 
purposes; downloadable image files; downloadable music files; plumb lines; light conducting filaments [optical fibers 
[fibres]]; identification threads for electric wires; copper wire, insulated; wires, electric; fuse wire; magnetic wires; 
telephone wires; telegraph wires; filters [photography]; filters for respiratory masks; filters for ultraviolet rays, for 
photography; signalling whistles; dog whistles; flash-bulbs [photography]; ovens for laboratory use; photocopiers 
[photographic, electrostatic, thermic]; photometers; frequency meters; fuses; galena crystals [detectors]; galvanometers; 
gasometers [measuring instruments]; knee-pads for workers; record players; bullet-proof waistcoats; grids for batteries; 
identification sheaths for electric wires; sheaths for electric cables; asbestos gloves for protection against accidents; 
gloves for protection against X-rays for industrial purposes; gloves for protection against accidents; gloves for divers; 
hydrometers; hygrometers; theft prevention installations, electric; incubators for bacteria culture; water level indicators; 
quantity indicators; temperature indicators; petrol gauges; clinometers; electric loss indicators; speed indicators; 
vacuum gauges; armatures [electricity]; asbestos clothing for protection against fire; clothing for protection against 
accidents, irradiation and fire; garments for protection against fire; inductors [electricity]; signs, luminous; mechanical 
signs; electric installations for the remote control of industrial operations; interfaces for computers; circuit closers; 
switches, electric; circuit breakers; inverters [electricity]; hands free kits for phones; optical lamps; darkroom lamps 
[photography]; flashlights [photography]; blinkers [signalling lights]; fire hose nozzles; magic lanterns; signal lanterns; 
lasers, not for medical purposes; lactodensimeters; contact lenses; lens hoods; magnifying glasses [optics]; correcting 
lenses [optics]; optical lenses; spectacle lenses; bar code readers; compact disc players; disk drives for computers; DVD 
players; readers [data processing equipment]; portable media players; optical character readers; limiters [electricity]; 
ducts [electricity]; spirit levels; mercury levels; surveyors" levels; levels [instruments for determining the horizontal]; 
traffic-light apparatus [signalling devices]; money counting and sorting machines; dictating machines; invoicing 
machines; weighing machines; punched card machines for offices; voting machines; magnets; video recorders; cassette 
players; wind socks for indicating wind direction; crash test dummies; junction sleeves for electric cables; manometers; 
protective masks; divers" masks; solderers" helmets; respirators, other than for artificial respiration; materials for 
electricity mains [wires, cables]; electronic pens [visual display units]; coin-operated mechanisms for television sets; 
mechanisms for coin-operated apparatus; mechanisms for counter-operated apparatus; megaphones; diaphragms for 
scientific apparatus; computer memory devices; dressmakers" measures; rules [measuring instruments]; metronomes; 
microphones; micrometers; microprocessors; microscopes; microtomes; time switches, automatic; viewfinders, 
photographic; measuring apparatus; pressure measuring apparatus; measures; furniture especially made for 
laboratories; modems; monitors [computer hardware]; monitors [computer programs]; spectacle frames; eyeglass 
frames; terminals [electricity]; mouse [data processing equipment]; head cleaning tapes [recording]; magnetic tapes; 
sound recording strips; videotapes; objectives [lenses] [optics]; lenses for astrophotography; pince-nez; anti-glare 
glasses; sunglasses; goggles for sports; spectacles [optics]; eyepieces; ohmmeters; holograms; wavemeters; time 
clocks [time recording devices]; oscillographs; octants; step-up transformers; shutters [photography]; ozonisers 
[ozonators]; rods [surveying instruments]; meteorological balloons; abacuses; life jackets; signalling panels, luminous or 
mechanical; spark-guards; lightning arresters; asbestos screens for firemen; parking meters; X-ray films, exposed; films, 
exposed; periscopes; acid hydrometers; acidimeters for batteries; lactometers; letter scales; salinometers; weights; chips 
[integrated circuits]; wafers for integrated circuits; stands for photographic apparatus; galvanic batteries; solar batteries; 
sounding leads; plumb bobs; pipettes; pyrometers; plates for batteries; planimeters; plotters; wrist rests for use with 
computers; polarimeters; fire pumps; plugs, sockets and other contacts [electric connections]; prisms [optics]; computer 
programs [downloadable software]; computer operating programs, recorded; computer programmes [programs], 
recorded; teeth protectors; test tubes; electronic publications, downloadable; light-emitting electronic pointers; control 
panels [electricity]; switchboards; distribution boards [electricity]; radar apparatus; current rectifiers; x-ray photographs, 
other than for medical purposes; protractors [measuring instruments]; electrified fences; tape recorders; cash registers; 
pressure indicators; voltage surge protectors; speed regulators for record players; voltage regulators for vehicles; stage 
lighting regulators; slide-rules; carpenters" rules; relays, electric; rheostats; resistances, electric; respirators for filtering 
air; nets for protection against accidents; life nets; screens for photoengraving; audio- and video-receivers; telephone 
receivers; reducers [electricity]; refractometers; refractors; rulers [measuring instruments]; personal stereos; detectors; 
smoke detectors; false coin detectors; metal detectors for industrial or military purposes; balances [steelyards]; 
electrified rails for mounting spot lights; saccharometers; sounding lines; jigs [measuring instruments]; life buoys; 
satellites for scientific purposes; diving suits; fire escapes; marine depth finders; scanners [data processing equipment]; 
cabinets for loudspeakers; junction boxes [electricity]; printed circuit boards; fluorescent screens; screens 
[photography]; workmen"s protective face-shields; projection screens; radiology screens for industrial purposes; signals,
luminous or mechanical; fog signals, non-explosive; beacons, luminous; hemline markers; answering machines; semi-
conductors; wire connectors [electricity]; locks, electric; sextants; spherometers; photographic racks; simulators for the 
steering and control of vehicles; sirens; computer game software; computer software, recorded; logs [measuring 
instruments]; sulphitometers; sonars; probes for scientific purposes; sound locating instruments; mirrors for inspecting 
work; mirrors [optics]; egg-candlers; spectrograph apparatus; spectroscopes; peepholes [magnifying lenses] for doors; 
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automated teller machines [ATM]; sprinkler systems for fire protection; printers for use with computers; radiotelephony 
sets; radiotelegraphy sets; stereoscopes; retorts; nose clips for divers and swimmers; stroboscopes; instruments 
containing eyepieces; azimuth instruments; alarms; observation instruments; boiler control instruments; cosmographic 
instruments; levelling instruments; measuring instruments; material testing instruments and machines; mathematical 
instruments; meteorological instruments; cases fitted with dissecting instruments [microscopy]; navigational 
instruments; surveying instruments; downloadable ring tones for mobile phones; holders for electric coils; sound 
recording carriers; magnetic data media; optical data media; electronic notice boards; tachometers; film cutting 
apparatus; ear plugs for divers; mouse pads; resuscitation mannequins [teaching apparatus]; pressure indicator plugs for
valves; taximeters; computer keyboards; plane tables [surveying instruments]; carriers for dark plates [photography]; 
frames for photographic transparencies; teleprompters; facsimile machines; portable telephones; telegraphs [apparatus]; 
telemeters; telerupters; teleprinters; television apparatus; safety tarpaulins; theodolites; thermometers, not for medical 
purposes; thermostats; thermostats for vehicles; encoded magnetic cards; masts for wireless aerials; totalizators; 
electronic pocket translators; transistors [electronic]; transformers [electricity]; transmitters [telecommunication]; 
telephone transmitters; transponders; tripods for cameras; vehicle breakdown warning triangles; triodes; horns for 
loudspeakers; marking gauges [joinery]; X-ray tubes not for medical purposes; speaking tubes; capillary tubes; pitot 
tubes; neon signs; fire hose; protective suits for aviators; central processing units [processors]; magnetic tape units for 
computers; computer peripheral devices; urinometers; vacuum tubes [radio]; amplifying tubes; solenoid valves 
[electromagnetic switches]; thermionic tubes; light dimmers [regulators], electric; variometers; laboratory trays; verniers; 
clothing especially made for laboratories; graduated glassware; optical glass; camcorders; video cassettes; video 
screens; video telephones; viscosimeters; anti-glare visors; micrometer screws for optical instruments; voltmeters; 
walkie-talkies; styli for record players; life-saving rafts; lighting ballasts.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; clothing 
for pets; umbrella rings; saddle trees; saddlery; key cases; fastenings for saddles; bandoliers; harness for animals; 
alpenstocks; walking sticks; umbrella sticks; vanity cases, not fitted; trunks [luggage]; travelling trunks; bags; sling bags 
for carrying infants; bags for sports; chain mesh purses; tool bags of leather, empty; purses; handbags; travelling sets 
[leatherware]; bridles [harness]; bridoons; gut for making sausages; straps for soldiers" equipment; kid; game bags 
[hunting accessories]; briefcases; school bags; leatherboard; cases, of leather or leatherboard; halters; girths of leather; 
collars for animals; horse collars; coverings of skins [furs]; horse blankets; leather laces; leather straps; straps of leather 
[saddlery]; harness straps; straps for skates; leather, unworked or semi-worked; horseshoes; leather twist; moleskin 
[imitation of leather]; umbrella covers; whips; knee-pads for horses; casings, of leather, for springs; covers for horse-
saddles; pads for horse saddles; leather trimmings for furniture; harness fittings; leather leads; imitation leather; walking 
cane handles; umbrella handles; suitcase handles; slings for carrying infants; pouch baby carriers; cat o" nine tails; chin 
straps, of leather; bits for animals [harness]; muzzles; parasols; blinders [harness]; umbrellas; pelts; cattle skins; curried 
skins; chamois leather, other than for cleaning purposes; fur; goldbeaters" skin; parts of rubber for stirrups; card cases 
[notecases]; music cases; pocket wallets; reins; net bags for shopping; furniture coverings of leather; haversacks; nose 
bags [feed bags]; pouches, of leather, for packaging; bags for campers; beach bags; travelling bags; bags for climbers; 
shopping bags; wheeled shopping bags; boxes of leather or leather board; boxes of vulcanised fibre; hat boxes of 
leather; butts [parts of hides]; walking stick seats; riding saddles; stirrups; stirrup leathers; umbrella or parasol ribs; 
frames for umbrellas or parasols; handbag frames; traces [harness]; valises; suitcases; attaché cases; garment bags for 
travel; valves of leather; backpacks.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; motorists" clothing; cyclists" 
clothing; clothing for gymnastics; dresses; dressing gowns; bath robes; non-slipping devices for footwear; clothing; 
bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; berets; underwear; anti-sweat underwear; smocks; boas 
[necklets]; teddies [undergarments]; suspenders; studs for football boots; corsets [underclothing]; galoshes; skull caps; 
footwear; boots for sports; stockings; sweat-absorbent stockings; slippers; socks; breeches for wear; short-sleeve shirts;
shirts; stuff jackets [clothing]; bodices [lingerie]; hats; top hats; paper hats [clothing]; coats; hoods [clothing]; hat frames 
[skeletons]; footmuffs, not electrically heated; belts [clothing]; money belts [clothing]; tights; shoulder wraps; detachable 
collars; camisoles; headgear for wear; collar protectors; ear muffs [clothing]; layettes [clothing]; corselets; suits; beach 
clothes; masquerade costumes; neckties; ascots; bathing caps; shower caps; headbands [clothing]; pocket squares; 
scarfs; fittings of metal for footwear; ready-made linings [parts of clothing]; gabardines [clothing]; spats; jackets 
[clothing]; fishing vests; garters; skirts; jumper dresses; aprons [clothing]; girdles; gloves [clothing]; mittens; ski gloves; 
welts for footwear; waterproof clothing; ready-made clothing; paper clothing; knitwear [clothing]; jerseys [clothing]; leg 
warmers; leggings [trousers]; liveries; singlets; hosiery; swimsuits; sweaters; muffs [clothing]; maniples; pelerines; 
mantillas; sleep masks; skorts; miters [hats]; pants; bathing trunks; vests; babies" pants [clothing]; trousers; parkas; 
pelisses; furs [clothing]; shirt yokes; chasubles; pyjamas; cuffs; ponchos; pullovers; tips for footwear; stocking 
suspenders; sock suspenders; brassieres; heelpieces for footwear; heelpieces for stockings; sandals; bath sandals; 
saris; sarongs; shoes; esparto shoes or sandals; bath slippers; gymnastic shoes; beach shoes; football boots; sports 
shoes; ski boots; shawls; sashes for wear; underpants; lace boots; wimples; topcoats; outerclothing; dress shields; 
gaiter straps; petticoats; slips [undergarments]; shirt fronts; half-boots; boots; fur stoles; soles for footwear; inner soles; 
heels; pockets for clothing; tee-shirts; togas; footwear uppers; boot uppers; turbans; wet suits for water-skiing; 
combinations [clothing]; uniforms; veils [clothing]; cap peaks; wooden shoes.
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Priority claimed from 27/11/2013; Application No. : 012347076 ;European Union 

2855460    03/06/2014
[International Registration No. : 1204304]
BRAINLAB AG
Olof-Palme-Straße 9 81829 München DE

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.9;Medical treatment software and programs for use in conducting medical diagnostic procedures; data carriers 
featuring medical treatment planning software and programs for medical diagnoses; excluding mobile phones and 
software associated, directly or indirectly to mobile phones.

Cl.10;Computerized tomography apparatus for medical purposes.

Cl.42;Computer programming services, namely, developing programs for others for medical diagnostic procedures.
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Priority claimed from 11/12/2013; Application No. : 012456323 ;European Union 

2855471    03/06/2014
[International Registration No. : 1205751]
KING.COM LIMITED
Aragon House Business Centre, 4th Floor, Dragonara Road St. Julians STJ 3140

Address for service in India/Agents address:
KHAITAN & CO.
MEHER CHAMBERS, 4TH & 5TH FLOORS, R.K. MARG, BALLARD ESTATE, MUMBAI - 400 038.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; animated cartoons; audiovisual teaching apparatus; camcorders; cameras [photography]; 
cassette players; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game 
programs; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; disks, magnetic; downloadable image files; downloadable music files; downloadable ring tones for 
mobile phones; DVD players; electronic publications, downloadable; films, exposed; headphones; holograms; juke boxes,
musical; laptop computers; magnetic data media; microphones; monitoring apparatus, electric; monitors [computer 
hardware]; monitors [computer programs]; mouse pads; notebook computers; optical data media; optical discs; personal 
stereos; portable media players; portable telephones; record players; sound recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; spectacle cases; spectacle frames; sunglasses; 
tape-recorders; teaching apparatus; telephone apparatus; television apparatus; USB flash drives; video cassettes; video 
game cartridges; video recorders; cases for mobile phones, tablets, laptop computers and netbooks, portable media 
players, cameras and other photographic equipment; computer games (software); computer game software; computer 
game entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; apps featuring computer games.

Cl.25;Clothing, footwear, headgear; aprons [clothing]; babies" pants [clothing]; bandanas [neckerchiefs]; bath robes; 
bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; bibs, not 
of paper; boas [necklets]; boots; boots for sports; brassieres; caps [headwear]; clothing for gymnastics; clothing of 
imitations of leather; clothing of leather; coats; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; 
footwear; gloves [clothing]; hats; headbands [clothing]; jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear 
[clothing]; masquerade costumes; mittens; money belts [clothing]; neckties; outerclothing; pants; paper hats [clothing]; 
pullovers; pyjamas; ready-made clothing; sandals; shirts; shoes; shower caps; skirts; sleep masks; slippers; socks; 
sweaters; tee-shirts; trousers; underpants; underwear; vests; waterproof clothing.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts, other than publicity texts; electronic games services, 
including provision of computer games on line, on social networks, or by means of a global computer network; providing 
electronic games for use on mobile phones, tablets and other electronic mobile devices; providing enhancements within 
online computer and electronic games; providing electronic games for download to mobile phones, tablets and other 
electronic mobile devices; providing interactive single and multi-player electronic games via the internet, electronic 
communication networks or via a global computer network; publishing of computer game software, electronic games and 
video game software.
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Priority claimed from 29/11/2013; Application No. : PD2013C001341 ;Italy 

2855749    21/02/2014
[International Registration No. : 1212158]
D.B. GROUP S.P.A.
Via Feltrina Sud, 95 I-31044 BIADENE DI MONTEBELLUNA (TV) Italy

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office items (except furniture); educational and teaching material (except apparatus); plastic 
materials for packaging (not included in other classes); printing type; printing blocks.

Cl.35;Advertising; business management; business administration; office functions.

Cl.39;Transport; packaging and storage of goods; travel arrangement.
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Priority claimed from 15/04/2013; Application No. : UK00003002044 ;United Kingdom 

2855947    14/10/2013
[International Registration No. : 1213053]
THE CHARTERED INSTITUTE OF PROCUREMENT AND SUPPLY
Easton House, Easton on the Hill, Stamford PE9 3NZ (United Kingdom)

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, electronic magazines; multi-media recordings and publications; digital audio, video and 
audio-visual files; digital audio, video and audio-visual files downloadable via the Internet; podcasts; computer 
databases; data recorded in electronic and optical form; data carriers; audio and visual recordings; pre-recorded videos; 
CDs; CDIs (compact discs - interactive), CD-ROMS; discs, cassettes and other data carriers; computer software; computer
firmware; computer hardware; computer peripheral devices in this class; magnetic and optical data media.

Cl.16;Printed matter; printed publications; instructional and teaching materials; magazines; journals; periodical 
publications; newspapers; directories; brochures; books; newsletters; guides; manuals; reports; stationery; writing and 
drawing implements; pens and pencils; diaries; calendars; postcards; bookmarks; posters; printed promotional material.

Cl.35;Providing advertising, business management, business administration, office functions, public relations, 
marketing, consultancy and advisory services in relation to business, marketing, management and commerce (including 
procurement and supply) to members of an association; promoting the common interest and professional interests and 
rights of members of an association for commercial purposes; business and commercial management assistance; 
provision of business information via computer databases and compilation of information into computer databases; data 
searching in computer files for the benefit of members of an association; provision of business and commercial 
information; provision of business and commercial information provided on-line from computer databases or from the 
internet (including web sites); provision of data and statistical information; provision of data and statistical information 
provided on-line from computer databases or from the internet (including web sites); computerised data processing, 
compilation of information into computer databases; dissemination and retrieval services; compilation, analysis and 
retrieval of information and data provided on-line from computer databases or from the internet (including web sites); 
provision of business information and intelligence relating to procurement and supply provided on-line from computer 
databases or from the internet (including web sites); statistical analysis, market research services, namely collecting and 
analysing information on competing businesses within a market, preparation of reports; compilation and provision of 
business information via databases and directories; compilation and provision of business information via databases and 
directories provided on-line from computer databases or from the internet (including web sites); provision of business 
research and analysis; business auditing services; the bringing together, for the benefit of others, of a variety of 
instructional and teaching materials, manuals, reports, notes, templates, questionnaires, printed publications, magazines, 
journals, periodical publications, newspapers, books, newsletters, guides, printed programmes, pre-recorded DVDs, 
enabling customers to conveniently view and purchase those goods from an internet web site; the bringing together, for 
the benefit of others, of a variety of instructional and teaching materials, manuals, reports, notes, templates, 
questionnaires, printed publications, magazines, journals, periodical publications, newspapers, books, newsletters, 
guides, printed programmes, pre-recorded DVDs, enabling customers to conveniently view and purchase those goods by 
means of telecommunications or any form of digital media; the bringing together, for the benefit of others, of a variety of 
instructional and teaching materials, manuals, reports, notes, templates, questionnaires, printed publications, magazines, 
journals, periodical publications, newspapers, books, newsletters, guides, printed programmes, pre-recorded DVDs, 
enabling customers to conveniently view and purchase those goods from an internet web site and enabling customers to 
conveniently view and purchase those goods by means of mail order.

Cl.41;Publishing services; publishing of printed matter, periodical publications, printed publications, books and 
magazines; publication of material which can be accessed from databases or from the Internet; provision of interactive 
educational, entertainment, cultural and/or sporting information provided on-line from computer databases or the Internet,
communication and computer networks; electronic publishing; news reporters services; production of news shows; 
providing news in the nature of current events reporting; academic education, instruction and training; provision of 
educational, instructional and training courses; educational and training services; organisation and implementation of 
educational and training shows, courses, conferences, exhibitions, events and seminars; information services relating to 
education; education and instruction courses for accessing via the Internet and other communication and computer 
networks; organisation, production and presentation of events for educational, cultural or entertainment purposes; 
provision of entertainment, education and information relating to education for accessing via the Internet and other 
communication and computer networks; production and rental of educational and instructional materials; publication of 
texts, books and of magazines; providing on-line electronic publications (not downloadable); library services; provision of
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information and consultancy, research and advisory services relating to any of the aforesaid services; organisation and 
implementation of awards and competitions; arranging and conducting award ceremonies; presentation of awards for 
achievement; advisory services relating to careers; examination services; organisation and conducting of examinations, 
examination services; library services; publication of manuals, reports, notes, templates, questionnaires, printed 
publications, magazines, journals, periodical publications, newspapers, books, newsletters, guides, printed programmes; 
publication of material which can be accessed from databases or from the internet; interactive information relating to 
education, the provision of training.

Cl.42;Certification of education and training courses and awards; accreditation and accreditation services.
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Priority claimed from 06/12/2013; Application No. : 2013/02232 ;Ireland 

2856131    05/02/2014
[International Registration No. : 1213296]
KERRY LUXEMBOURG S.À.R.L.
17 rue Antoine Jans L-1820 Luxembourg LU

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Protein (raw material); proteins for the manufacture of human foodstuffs which form emulsions or have emulsifying 
properties; proteins for the manufacture of human foodstuffs which form gel or which have gelling properties; proteins for
the manufacture of human foodstuffs which hold water or have water holding properties; gelling agents for human 
foodstuffs; absorption agents; emulsifying agents; wetting agents; proteins, protein fractions, protein isolates and protein
concentrates used in the manufacture of food and beverages.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; dairy products; yoghurts; soy proteins; soy protein 
fractions; soy protein isolates; protein fractions; milk proteins; milk protein isolates; food preparations containing milk 
proteins; milk protein concentrates; protein for human consumption; textured vegetable protein for use as a meat 
extender; high protein nutritional bars; meal replacement shakes and meal replacement powders; meal replacements 
containing protein or soy protein.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; cereal bars; high protein cereal bars; high protein nutritional bars consisting principally of soy protein; snack 
foods made from cereals; extruded snacks consisting of maize and snack foods principally of extruded cereals.

Cl.32;Beverages; fruit juices; fruit juice blends; smoothies; dry blended beverages; powders for effervescing 
beverages; preparations and mixes for making beverages.
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2856152    28/03/2014
[International Registration No. : 1213338]
ULTHERA, INC.
1840 South Stapley Drive, Suite 200 Mesa AZ 85204 United States of America

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.10;Aesthetic skin treatment apparatus using ultrasound for cosmetic use; medical devices for non-surgical cosmetic 
treatments; medical ultrasound apparatus.

Cl.44;Cosmetic and plastic surgery, namely, treatment procedures comprising the delivery of acoustic and ultrasound 
energy for imaging of tissue and creating of thermal damage and healing of such tissue, and for skin tightening, skin 
firming, skin lifting, and treatment of acne; non-invasive cosmetic ultrasound procedures, namely, treatment of damaged 
tissue and for healing of such tissue, and for skin tightening, skin firming, skin lifting
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Priority claimed from 13/12/2013; Application No. : 012430286 ;European Union 

2856215    07/05/2014
[International Registration No. : 1213469]
MIHA BODYTEC GMBH
Siemensstr. 1 86368 Gersthofen Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.10;Rehabilitation apparatus for stimulating body parts using electric current or for electro-muscle stimulation, 
included in this class; medical physical exercise and physiotherapy apparatus, for stimulating body parts using electric 
current or electro-muscle stimulation; clothing, including trousers, vests, belts, armbands and leg bands, being equipped 
with electrodes for electro-stimulation of the muscles for medical purposes and/or for determining biological parameters 
for medical purposes.

Cl.25;Clothing, including trousers, vests, belts, wrist bands and garters, being equipped with electrodes for electro-
stimulation of the muscles and/or for determining biological parameters; sportswear, including t-shirts and sports 
trousers, being provided to be worn underneath electrodes for electro-stimulation of the muscles and/or for determining 
biological parameters.

Cl.28;Sports apparatus for stimulating body parts using electric current or for electro-stimulation of the muscles, 
included in this class; exercise apparatus for stimulating body parts using electric current or for electro-muscle 
stimulation, included in this class.
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Priority claimed from 15/09/2015; Application No. : 86757798 ;United States of America 

3686760    14/03/2016
[International Registration No. : 1375823]
DENTSPLY SIRONA Inc. 
Susquehanna Commerce Center, 221 West Philadelphia Street York PA 17401-2991 US

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals and preparations for health care in the field of dental medicine; preparations, compounds, 
substances and materials for dental use; material for stopping teeth, dental wax; embedding compounds and dental 
cement; adhesives for dental ceramics and teeth; dental lacquers; matt lacquers for the optical surveying of teeth; 
composite material for dental purposes; duplicating compositions for dental and prophylactic dental purposes; crown 
and bridge material for dental and prophylactic dental purposes; dental ceramic material; material for tooth crowns and 
tooth bridges for dental and dental technical purposes; chemical preparations for dental purposes; chemical reagents for 
dental purposes; medical and dental anesthetics; rubber sheets for dental purposes; dental gel; amalgams for use in 
dentistry; alloys for dental purposes; glass ionomers; linings and cements for dental purposes; filling and bonding 
materials for use in dentistry; dental restorative materials; root canal sealer; mouthwashes for medical purposes; chewing
gum for medical purposes; cleaners [preparations] for sterilizing dental instruments; sterilizing preparations; medical 
dental rinses; lubricants for use in dentistry; disinfectants; adhesives for dental purposes; dental adhesives; first aid kits; 
all the aforementioned goods for dental applications; dental preparations and compounds, namely, dental etching 
materials, pit and fissure sealants, prophylaxis gels and pastes, topical fluoride gel, core build-up material, hybrid 
composites, dental acrylics and filling materials, partial denture alloys, separating agents, denture base reline and repair 
materials, denture base resins and acrylics, insulating pastes, dental porcelains, tins and opaquers, impression materials, 
bite registration materials, gypsum for dental purposes and material for dental prostheses, casting ring liner material, lab 
and model plasters, abrasive grit, tissue treatment material, periodontal scaling gel and surgical dressings, endodontic 
restorative materials, gutta percha for dental procedures, local anesthetics for dental procedures, dental instrument pre-
soak and dental instrument cleaners, sanitizing pre-soak for dental use, all-purpose surface disinfectant, electropolishing 
solutions for dental purposes, silicone spray for dental use; wax for dental purposes; biological bone tissue for 
subsequent implantation (biological tissue culture for medical purposes); custom impression materials.

Cl.10;Medical and dental apparatus and instruments; suture materials; electromedical and electrodental apparatus and 
equipment, parts for all the aforesaid apparatus and equipment, dental motors, in particular dental handpieces, dental 
apparatus with motors; medical and dental apparatus and instruments; parts for all the aforesaid instruments and 
apparatus (included in this class); dental instrument for prophylactic purposes; special furniture for medical purposes, 
especially for dental prophylaxis; treatment areas for dental prophylaxis, consisting of a treatment chair and dental 
instruments, dental treatment chairs with or without mouth-rinsing basins, extra-oral and intra-oral lighting devices for 
medical purposes, connector consoles for dental handpieces, optical surveying apparatus for medical and dental 
purposes; processing machines for working medical and dental ceramics; X-ray appliances for medical and dental use; X-
ray sensors for image creation in the dental field; X-ray sensors for intra-oral images for dental purposes; artificial limbs, 
eyes and teeth; dentures and pins for artificial teeth; dental implants, dental screws, solid sleeves and parts therefor, 
included in this class, dental prostheses and fittings; dental braces; plastic shields for use with dental apparatus and 
equipment; dental apparatus and instruments, dental burs; gloves, face masks and goggles for dental purposes; 
hypodermic syringes; needles for dental purposes; mirrors for dentists; dental hand instruments; endodontic 
instruments; pins and posts for artificial teeth; tongue scrapers; surgical retractors, bone retractors and lip retractors; 
artificial teeth; protection devices against X-rays for dental purposes; film holders for dental purposes; parts and fittings 
for all the aforesaid goods; dental instruments for examination; dental instruments for periodontics; dental instruments, 
apparatus and equipment for endodontics; dental instruments for oral surgery; dental burs and dental diamond tools; 
artificial teeth made of porcelain and plastic; articulators; curing lights and probes therefor; ultrasonic scalers; air 
polishing systems; amalgamator machine.

Cl.42;Medical and dental services, namely, scientific and technological research, design and development of medical 
diagnostic apparatus and technology, software solution services, installation, maintenance and repair services; research 
and development services for others, dental research laboratory services; services of an engineer, creating programs for 
data processing in the field of dentistry, material and raw material inspection.
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3770433    03/01/2018
[International Registration No. : 1391056]
Centogene AG
Am Strande 7 18055 Rostock DE

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography.

Cl.5;Pharmaceutical and veterinary preparations.

Cl.9;Scientific, optical, weighing, measuring, signalling and checking (supervision) apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; 
calculating machines, data-processing equipment and computers.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; hygienic care for human beings or animals.
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Priority claimed from 26/10/2016; Application No. : 694592 ;Switzerland 

3815931    03/04/2018
[International Registration No. : 1332328]
Theresia Le Battistini
Weinbergstrasse 10 CH-8807 Freienbach Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Beach bags, wallets, shopping bags, handbags, bags of leather, backpacks, bags, gym bags, shoulder bags.

Cl.25;Clothing, footwear, headgear; clothing for children, clothing for girls, headgear for children, armbands (clothing), 
trousers, leggings (trousers), nightwear, pajamas, scarves, jackets, polo shirts, parkas, footwear and headbands 
(clothing).

Cl.28;Dolls and dolls' clothing, articles of clothing for toys; games, toys; gymnastic and sporting articles; decorations 
for Christmas trees.
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3827170    21/03/2018
[International Registration No. : 1338509]
AB Electrolux
S:t Göransgatan 143 SE-105 45 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.7;Washing machines; combined washing and drying machines; ironing machines; ironing presses; spin driers; 
dishwashers; food processors; mixers; electronic food slicers; grinders for household purposes; coffee grinders; fruit 
juicers; milk foamers; electric tin openers; vacuum cleaners, battery driven vacuum cleaners and parts to vacuum 
cleaners namely hoses, nozzles, tubes, dust bags and filters; tools and implements, namely band saws, table saws, 
biscuit joiners, buffer/polishers, circular saws, cut-off machines, drill presses, drill drivers, grinders; rotary hammers; 
demolition hammers; scroll saws; specialty tools and accessories including twist drill bits, hammer drill bits, spade bits, 
self-feed bits, wood-boring bits, screw and nut driving bits; reciprocating blades; circular saw blades; cutting discs, 
grinding discs, router bits; router tables.

Cl.8;Hand tools and implements, namely, jig saws; mitre saws; nailers; planers; reciprocating saws; sanders; electric 
irons.

Cl.9;Telephones and portable phones and accessories; solar power equipment, including solar panels, solar batteries, 
solar collectors for electricity generation; and parts thereto; data processing devices; data storage media for domestic 
appliances; computer software; measuring devices, laser levels.

Cl.11;Refrigerators; wine coolers, electric; freezers; cookers; grills; ovens; microwave ovens; air conditioning 
installations and apparatus; fans; cooker hoods; built-in hobs; water purifying apparatus; drying cabinets; electric coffee 
brewing machines; espresso machines; egg boilers; air cleaners for household use; humidifiers; toasters; electric waffle 
irons; hot plates; electrical water kettles; yoghurt preparing apparatus; electric cooking pans; hairdryers; tumble driers; 
filters for drinking water, filters for air conditions, reverse osmosis filters.

Cl.21;Household and kitchen utensils, namely, manual grinders for household purposes; glassware; porcelain; 
earthenware; non-electric dusting and cleaning implements; dusting cloths; dusters; non-electric saucepans; ironing 
tables.

Cl.35;Information to customers in connection with sales of all above mentioned goods; advertising in industry and 
commerce; shop window dressing.

Cl.37;Maintenance and repair services of white goods and household products.

Cl.42;Development of computer hardware and software.
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Priority claimed from 06/01/2016; Application No. : Ž-0010/2016 ;Serbia 

3827804    02/03/2018
[International Registration No. : 1303292]
Knjaz Miloš a.d.
Južna industrijska zona bb 34300 ARANÐELOVAC Serbia

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headgear.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; energy 
drinks; syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

7558



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

 

3827961    09/04/2018
[International Registration No. : 1211676]
OGAWA & CO., LTD.
4-1-11 Nihonbashi Honcho, Chuo-ku Tokyo 103-0023 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Flavorings for foods and beverages prepared from essential oils (other than made in Paris).

Cl.30;Flavorings for foods and beverages, not prepared from essential oils.
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Priority claimed from 16/11/2017; Application No. : 017488537 ;European Union 

3828307    11/12/2017
[International Registration No. : 1399880]
ASSA ABLOY Branding S.à r.l.
11-13, Bld de la Foire L-1528 Luxembourg

Proposed to be Used
IR DIVISION
Cl.7;Electric, pneumatic and hydraulic door openers and closers; electric motors for doors, gates, barriers and 
windows; mechanical, electric, pneumatic and hydraulic drives and controls for doors and gates; electromechanical and 
electro-hydraulic door operators; loading devices and equipment; mobile and fixed loading platforms and ramps, in 
particular loading ramps; key cutting machines; electric, pneumatic and hydraulic levelers for loading docks; elevating 
loading dock platforms and lift tables; electric and hydraulic lifting restraints for vehicles, including restraints for 
securing vehicles to a loading dock; machine coupling and transmission components (except for land vehicles); 
electromechanical drive devices for opening and closing doors, gates, barriers and windows; parts and components of 
the aforementioned goods.

Cl.19;Doors, windows, barriers and gates, including security doors, industrial doors, garage doors, insulating doors, 
fire doors; door panels; openable wall boards, door leaves, door frames and door panels; linings for building and rails; 
door frames and protective door frames, not of metal; roller doors and roller shutters; turnstiles; non-metallic loading 
dock shelters and seals; windbreaks panels or fences; glass walls; parts and components of the aforementioned goods; 
all the aforementioned goods consisting mostly of non-metal.

Cl.20;Doors for furniture; door handles, locks, latches, keys, key blanks, bolts, chains and non-electric locks, all of non-
metallic material; non-metallic fittings for doors, drawers and windows; furniture locks; security closures, security chests, 
security cabinets; non-metal wheel chocks; parts and fittings for all the aforesaid goods.

Cl.37;Installation, maintenance and repair of locks and locking mechanisms; installation, maintenance and repair of 
doors, gates, loading superstructures, loading platforms, window fittings and related control and operating systems; 
installation, maintenance and repair of access control, entrance and security apparatus, systems and installations and 
related products and devices.

Cl.42;Design and development of computers, computer systems, computer software, technology solutions, mobile and 
web applications in the field of access control and security, including secure identity solutions; design and development 
of apparatus and instruments in the field of access control and security; consultancy and information regarding the 
aforesaid services; architectural and engineering services relating to doors, barriers, gates, loading dock superstructures 
and related parts and components; consultancy services relating to the design of doors, barriers, gates, loading 
superstructures and associated parts and components; consultancy services regarding energy efficiency in buildings.
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Priority claimed from 25/01/2018; Application No. : 87770695 ;United States of America 

3830451    30/01/2018
[International Registration No. : 1398984]
Virgin Orbit, LLC
4022 E. Conant Street Long Beach CA 90808 United States of America

Proposed to be Used
IR DIVISION
Cl.12;Space vehicles for putting objects into outer space; space vehicles, namely, rockets and rockets equipped with a 
rocket payload system.

Cl.39;Satellite launch services for others.

7561



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

 

3830537    04/04/2018
[International Registration No. : 1382156]
SWAN PRODUCTS LIMITED
C/O Knight & Sons Limited, The Brampton, Newcastle Under Lyme Staffordshire ST5 0QW United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Electric cleaning machines and apparatus; electric kitchen tools; kitchen tools being electric utensils; electric salt 
mills; electric pepper mills; sewing machines; sewing machine motors; bobbins for sewing machines; pedal drives for 
sewing machines; laundry drying machines without heating; laundry washing machines; combined washing and drying 
machines for laundry; washer-dryers for laundry purposes; spin dryers for laundry; laundry presses; laundry folding 
machines; ironing machines; dishwashers; electric food slicers; vacuum cleaners; carpet cleaning machines; hoses for 
vacuum cleaners; paper bags for vacuum cleaners; filters for vacuum cleaners; juice extractors; coffee extracting 
machines; electric can openers; food mixers; liquidisers; electric blenders; liquid blenders; food blenders; food 
processors; steam cleaners; steam cleaning machines; electric steam cleaning machines; multi purpose steam cleaners; 
machines for cleaning surfaces using high pressure water; electric brooms; electric grinders for use in household.

Cl.8;Cutlery; knives; spoons; forks; sewing scissors; electric irons; electric steam irons; flat irons; crimping irons; non-
electric irons; electric irons for hair styling; electric hair-curling irons; electric hair straightening irons; can openers (non-
electric); can openers.

Cl.9;Kitchen scales; bathroom scales; electronic scales; electrical scales; digital scales; weights for use with weighing 
scales.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating; domestic, electrical 
appliances for heating, cooking and refrigerating food and drink; heating apparatus and appliances; cooking apparatus 
and appliances; residential heating units; radiators; boilers; electric boilers; electrical boilers; radiators; electric 
radiators; oil filled radiators; water boilers; kettles; boilers for catering purposes; heaters; fan heaters; grill heating plates;
electric heating elements; electrical heating elements; stoves; electric grilling apparatus and appliances; hot water 
heating apparatus; kettles; cookers; microwave cookers; electric cookers; gas cookers; induction cookers; electric 
pressure cookers; steam cookers; egg cookers; rice cookers; bread cookers; slow cookers (electric); hobs; cooking 
hobs; microwave ovens; electric blankets; electrically heated blankets; dehumidifiers; electric dehumidifiers; humidifiers; 
electric humidifiers; laundry drying machines; tumblers for drying laundry; fridges; freezers; fridgefreezers; deep 
freezers; display freezers; chilling cabinets; chilling appliances; chilling apparatus; water chillers; chilling display units; 
apparatus for dispensing chilled beverages; water cooling towers; hand dryers; air dryers; condenser dryers; hair dryers; 
food dryers; ventilating fans; room fans; ceiling fans; electric fans; extractor fans; cooling fans; electric cooling fans; ice 
cream makers; machines for making candy floss; toasters; bread toasters; hot sandwich toasters; sandwich makers 
(toasters); coffee makers; coffee machines; coffee roasting machines; catering fryers; deep fat fryers; oil free electric 
fryers; towel steamers; garment steamers; fabric steamers; food steamers; hair steamers; home bread makers; tea 
making machines; catering urns; electric tea urns; machines for making fondue and chocolate fondue cooking apparatus; 
chocolate fountain machines; fondue and chocolate fondue cooking apparatus; electric bread toasters; electric cooking 
pots; waffle irons; electric pans; egg cookers; electric fires; fires; fireplaces; gas fires; oil fired heaters; storage heaters; 
convector heaters; gas fired heaters; portable heaters; heated towel rails; electric towel warmers; heated towel drying 
rails; clothes dryers; clothes drying installations; hot water bottles; electric waffle makers; food defrosting trays and 
platters; food warming and defrosting devices; electric egg poachers; electric soup makers; electric panini makers; 
popcorn makers.

Cl.21;Household or kitchen utensils and containers; non-electric pressure cookers; bakeware; tableware; glass 
tableware; ceramic tableware; tableware of porcelain; oven-to-table tableware; cookware; saucepans, pans for cooking; 
dishes for microwave ovens; cookware for use in microwave ovens; colanders; mixing bowls; chopping boards for 
kitchen use; storage jars; salt mills; pepper mills; cafetieres; waste bins for household use; ironing boards; shaped 
covers for ironing boards; laundry drying racks; clothes airers; clothes horses; laundry baskets; laundry bins for 
household purposes; laundry sorters for household use; wine chillers; non-electric ice cream makers; whistling kettles; 
non-electric kettles; non-electric coffee makers; coffee filters not of paper being part of non-electric coffee makers; deep 
fryers, non-electric; steamers (cookware); non-electric food mixers; non-electric food blenders; slow cookers (non-electric);
urns; tea urns (non-electric). 
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3834045    02/11/2017
[International Registration No. : 1400683]
B.A.M WORLDWIDE LTD
Unit 24B, Oak Road, West Chirton North Industrial Estate North Shields, Tyne and Wear NE29 8SF United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Computer, tablet and portable telephone carrying cases and bags; holders and cases for telephones, portable 
telephones, smartphones and tablets; bumper cases for telephones, portable telephones, smartphones and tablets; 
accessories for portable telephones, smartphones and tablets; data recording and storage media device and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus for recording, transmission or reproduction of sound or images; data gloves; battery chargers; wireless 
chargers; USB chargers; chargers for portable devices; chargers for portable telephones, laptops and tablets; display 
screen protectors for portable telephones and tablets; straps for portable telephones, smartphones and tablets; hands 
free devices for portable telephones and smartphones; camera cases; spectacle cases; sunglasses; cases for 
sunglasses.

Cl.18;Articles of luggage; bags; trunks and travelling bags; rucksacks; back packs; purses; wallets; billfolds; key 
cases; luggage tags; credit card holders; all of the aforesaid goods made from leather or imitation leather; umbrellas.
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3836562    14/11/2016
[International Registration No. : 1400619]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring, switching, checking (supervision) regulating and control units and equipment for gases and/or liquids, 
in particular in relation to flow rates or in relation to pressure and temperature; control and regulating apparatus for 
dosing or mixing of gases or liquids, in particular for supplying of oxygen or other additive gases to an air or process gas 
stream, in particular mixing apparatus for oxidising media being suitable for the petrochemical industry and gas 
purification.

Cl.11;Industrial heating, evaporating and gas preparation apparatus and thermal reaction apparatus and reactors for 
gases and liquids, included in this class; heating apparatus, namely, thermal reactors, catalyst units, oxidisers and 
crackers, in particular for petrochemical basic materials and for petrochemical purposes; gas separation and fractionation
apparatus, gas purification apparatus and columns therefor; industrial process ovens, in particular gas and burner-
supported ovens for the petrochemical industry and key components thereof; burners, in particular gas burners of all 
kinds, for use in petrochemical processes, for heating, processing and converting goods, for incinerating and after-
burning of materials and substances; regulating and safety apparatus for gas apparatus, in particular petrochemical gas 
apparatus and installations.

Cl.42;Technical planning and design of apparatus, equipment, additional components and complete installations for the
petrochemical industry, in particular those that function using additional gases, in particular oxygen.
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Priority claimed from 19/05/2017; Application No. : 302017000054279 ;Italy 

3844695    25/10/2017
[International Registration No. : 1402890]
GENERAL MEDICAL MERATE S.P.A.
via Partigiani, 25 I-24068 SERIATE (BERGAMO) Italy

Proposed to be Used
IR DIVISION
Cl.9;Reporting station for breast diagnostic images [image processors]; phantoms [artificial reproductions of the 
human body or of parts of the human body] for calibrating and testing the quantity and the quality of X-rays to apply to a 
patient; software for processing breast diagnostic images; software for reconstructing breast tomosynthesis diagnostic 
images; software for creating projected breast images based on tomosynthesis volumes; ancillary software for viewing 
breast diagnostic images; ancillary software for filing breast diagnostic images; scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signalling, checking [supervision], life-saving and teaching 
apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data 
carriers, recording discs; compact discs, DVDs and other digital recording media; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, data processing equipment, computers; computer software; fire-
extinguishing apparatus.

Cl.10;Devices [medical instruments] for guiding percutaneous interventions via X-ray images; devices [medical 
instruments] for the stereotactic guiding of breast percutaneous interventions [diagnostic biopsy removals, centering 
interventions, removals of tissue for treatment purposes]; devices [medical instruments] for guiding percutaneous 
interventions via digital tomosynthesis images; tables [medical instruments] for supporting patients for interventions to 
be carried out in the prone position with pendulous breasts; devices [X-ray apparatus] for acquiring radiological images 
of frustules of breast tissue for medical use; mammography examination chairs for medical use; breast biopsy systems 
[medical instruments]; apparatus for X-ray digital breast tomosynthesis for medical use; X-ray apparatus for 
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mammographies for radiological breast examinations; X-ray photographs for medical purposes; computerized X-ray 
tomographs for medical use; diagnostic X-ray apparatuses for medical use; X-ray apparatus for medical purposes; X-ray 
scanners for medical use; disposable sheets for covering the examination table, namely disposable sheets for protecting 
the patient support; disposable table covers for medical use; protective sheets for medical use; protective table sheets; 
disposable sheets for medical examinations; disposable sheets for covering electromedical apparatus, namely disposable
sheets for protecting medical instruments; protective drapes for medical use; disposable covers for medical use; 
disposable containers for biological tissue samples, namely disposable containers for samples for medical use, frustule 
containers for medical use, biopsy containers for medical use; medical examination sheets; surgical examination drapes; 
sheets [drapes] for surgical use; sheets [drapes] for medical use; adhesive drapes for surgical use; operating field 
boundary cloths; medical drapes of non-woven textile materials; drape sheets of absorbent cellulose wadding for use 
during surgery; surgical drapes; medical specimen cups; containers for collecting samples for medical use; containers 
especially made for medical waste; specimen cup holders; container holders for medical samples; surgical, medical, 
dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic articles; suture materials; 
therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, devices and articles for 
nursing infants; sexual activity apparatus, devices and articles.

7566



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

 

Priority claimed from 24/11/2017; Application No. : 17521626 ;European Union 

3860931    20/02/2018
[International Registration No. : 1405404]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Led for displays; led for mobile phones; led for tablet computers; led for notebook computers; led for monitors; led 
for televisions; led display modules for televisions; led for outdoor displays; led modules for outdoor displays; led for 
digital signage; led modules for digital signage; led for cinema screens; led for head mounted displays; led for wearable 
computers; led for wearable computer peripherals; led for flash lamps for mobile phones; televisions; mobile phones; 
smartphones; tablet computers; notebook computers; digital signage; power supplies for led; electronic power supplies 
for led.

Cl.11;LED lights for automobiles; LED headlamps for automobiles; LED interior lamps for automobiles; LED room 
lamps; LED glove box lamps for automobiles; LED trunk lamps for automobiles; LED license plate lamps for automobiles; 
LED fog lamps for automobiles; LED daytime running lamps for automobiles; LED position lamps for automobiles; LED 
rear fog lamps for automobiles; LED lighting assemblies for automobiles; LED lighting assemblies for lamps for 
automobiles; LED rear combination lamp for automobiles; LED turn signal lamps for automobiles; LED ambient lamps for 
automobiles; LED side marker lamps for automobiles; LED center high mount stop lamps for automobiles.
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3867922    03/11/2017
[International Registration No. : 1406975]
The Chancellor, Masters and Scholars of the University of Cambridge
The Old Schools Cambridge CB2 1TN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer software for the provision of training, education, examination 
and assessment including software for operation over computer networks and by remote computer access; magnetic, 
optical and other disks, magnetic tape and other media for electronically recording data or software carrying computer 
data or computer software for the provision of training, education, examination and assessment; downloadable 
publications; downloadable educational materials including exam papers, course materials and lecture notes; 
downloadable computer software.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; paper, books, booklets, 
documents, forms, brochures, cards, instructional and teaching materials included in this class all relating to the training, 
testing, examination and assessment of candidates for educational achievement, and to the provision of training, testing, 
examination and assessment services, including computer assisted, computer mediated services and on-line services 
and to the provision of distance learning programmes.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; provision of training, teaching, 
examination and assessment services including computer assisted and computer mediated services and on-line training 
services, and the provision of distance learning programmes; provision of information relating to education, teaching, 
training and assessment, provided on-line form a computer database or from the Internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; creating and maintaining web sites for others; 
digitisation of documents; hosting web sites; IT consultancy; providing information on computer technology via a 
website; website design consultancy; designing, managing and monitoring online forums for discussion; creating 
electronically stored web pages for online services and the Internet; hosting of digital content; advisory services relating 
to computer based information systems; design of websites; online hosted computer services; managing web sites for 
others; constructing an Internet platform for the exchange of information; providing an Internet platform for the exchange 
of information; hosting a website containing information and advice relating to education, teaching, training and 
assessment; certification [quality control]; providing quality assurance services; process monitoring for quality 
assurance; testing, analysis and evaluation of the services of others for the purpose of certification; software as a service 
[SaaS]; calibration [measuring]; cloud seeding; cloud computing; computer programming; computer software design; 
computer system analysis; computer system design; computer software consultancy; computer technology consultancy; 
conversion of data or documents from physical to electronic media; conversion of computer programs and data, other 
than physical conversion; creating and designing website-based indexes of information for others [information 
technology services]; data encryption services; digitization of documents [scanning]; electronic data storage; 
handwriting analysis [graphology]; installation of computer software; maintenance of computer software; monitoring of 
computer systems by remote access; monitoring of computer systems to detect breakdowns; monitoring of computer 
systems for detecting unauthorized access or data breach; outsource service providers in the field of information 
technology; quality control; recovery of computer data; research and development of new products for others; surveying; 
technical research; web site design consultancy; information, advisory and consultancy services relating to the aforesaid 
services.
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3869098    09/04/2018
[International Registration No. : 1407613]
Obshchestvo s ogranichennoi otvetstvennost'yu "Laboratoriya sovremennogo zdorov'ya"
ul. Khimzavodskaya, 11/20, Berdsk RU-633004 Novosibirskaya oblast' Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Abrasives; abrasive cloth; adhesives for cosmetic purposes; after-shave lotions; air fragrancing preparations; 
almond milk for cosmetic purposes; aloe vera preparations for cosmetic purposes; ammonia [volatile alkali] [detergent]; 
antiperspirant soap; antiperspirants [toiletries]; antistatic preparations for household purposes; aromatics [essential 
oils]; astringents for cosmetic purposes; balms, other than for medical purposes; bases for flower perfumes; bath 
preparations, not for medical purposes; bath salts, not for medical purposes; beauty masks; bleaching preparations 
[decolorants] for cosmetic purposes; breath freshening sprays; breath freshening strips; cake flavorings [essential oils]; 
cakes of toilet soap; canned pressurized air for cleaning and dusting purposes; cleaning chalk; cleansing milk for toilet 
purposes; cleansers for intimate personal hygiene purposes, non medicated; cleaning preparations; cloths impregnated 
with a detergent for cleaning; collagen preparations for cosmetic purposes; color-brightening chemicals for household 
purposes [laundry]; color-removing preparations; cosmetics; cosmetic creams; cosmetic dyes; cosmetic kits; cosmetic 
pencils; cosmetic preparations for baths; cosmetic preparations for eyelashes; cosmetic preparations for skin care; 
cosmetic preparations for slimming purposes; cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; 
decorative transfers for cosmetic purposes; degreasers, other than for use in manufacturing processes; dental bleaching 
gels; dentifrices*; deodorants for human beings or for animals; deodorant soap; depilatories; depilatory wax; descaling 
preparations for household purposes; detergents, other than for use in manufacturing operations and for medical 
purposes; dry-cleaning preparations; dry shampoos*; eau de Cologne; essential oils; ethereal essences; eyebrow 
cosmetics; eyebrow pencils; eye-washes, not for medical purposes; fabric softeners for laundry use; false eyelashes; 
false nails; flavorings for beverages [essential oils]; food flavourings [essential oils]; fumigation preparations [perfumes]; 
furbishing preparations; geraniol; greases for cosmetic purposes; hair conditioners; hair dyes; hair lotions*; hair spray; 
hair straightening preparations; hair waving preparations; heliotropine; herbal extracts for cosmetic purposes; joss 
sticks; lacquer-removing preparations; laundry glaze; laundry bleaching preparations; laundry preparations; laundry 
soaking preparations; leather bleaching preparations; lip glosses; lipsticks; lotions for cosmetic purposes; make-up 
powder; make-up preparations; make-up removing preparations; mascara; massage gels, other than for medical 
purposes; mint for perfumery; mouthwashes, not for medical purposes; mustache wax; nail art stickers; nail care 
preparations; nail polish; nail varnish removers; neutralizers for permanent waving; non-slipping liquids for floors; non-
slipping wax for floors; oils for cleaning purposes; oils for cosmetic purposes; oils for perfumes and scents; oils for toilet 
purposes; oil of turpentine for degreasing; paint stripping preparations; perfumery; perfumes; petroleum jelly for 
cosmetic purposes; phytocosmetic preparations; polishing creams; polish for furniture and flooring; polishing paper; 
polishing preparations; polishing stones; polishing wax; pomades for cosmetic purposes; potpourris [fragrances]; 
preservatives for leather [polishes]; preparations to make the leaves of plants shiny; sachets for perfuming linen; safrol; 
scented water; scented wood; scouring solutions; shampoos*; shaving preparations; shaving soap; shaving stones 
[astringents]; shining preparations [polish]; shoe cream; shoe wax; shoemakers' wax; smoothing preparations 
[starching]; soap*; soap for brightening textile; stain removers; starch glaze for laundry purposes; sunscreen 
preparations; sun-tanning preparations [cosmetics]; tailors' wax; teeth whitening strips; tissues impregnated with 
cosmetic lotions; tissues impregnated with make-up removing preparations; toiletry preparations*; toilet water; vaginal 
washes for personal sanitary or deodorant purposes; volcanic ash for cleaning; waxes for leather; windshield cleaning 
liquids.

Cl.5;Adhesive plasters; adhesive tapes for medical purposes; acne treatment preparations; air deodorising 
preparations; air purifying preparations; albumin dietary supplements; albuminous foodstuffs for medical purposes; 
albuminous preparations for medical purposes; alginate dietary supplements; almond milk for pharmaceutical purposes; 
aloe vera preparations for pharmaceutical purposes; amino acids for medical purposes; anaesthetics; analgesics; 
antibacterial handwashes; antibacterial soap; antioxidant pills; antiseptics; antiseptic cotton; anti-uric preparations; 
appetite suppressant pills; appetite suppressants for medical purposes; asthmatic tea; babies' diapers; barks for 
pharmaceutical purposes; bath salts for medical purposes; biological preparations for medical purposes; candy for 
medical purposes; candy, medicated; casein dietary supplements; capsules for medicines; cachets for pharmaceutical 
purposes; chemico-pharmaceutical preparations; chewing gum for medical purposes; chilblain preparations; cod liver oil; 
collagen for medical purposes; collyrium; contact lens cleaning preparations; corn remedies; compresses; decoctions for 
pharmaceutical purposes; deodorants for clothing and textiles; deodorants, other than for human beings or for animals; 
depuratives; dietetic beverages adapted for medical purposes; dietetic foods adapted for medical purposes; dietary fiber; 
dietetic substances adapted for medical use; digestives for pharmaceutical purposes; disinfectants for hygiene purposes; 
disinfectant soap; dressings, medical; drugs for medical purposes; elixirs [pharmaceutical preparations]; enzyme dietary 
supplements; enzyme preparations for medical purposes; eucalyptus for pharmaceutical purposes; febrifuges; ferments 
for pharmaceutical purposes; flour for pharmaceutical purposes; food for babies; freeze-dried food adapted for medical 
purposes; frostbite salve for pharmaceutical purposes; fumigation preparations for medical purposes; gauze for 

7569



dressings; gelatine for medical purposes; glucose dietary supplements; glucose for medical purposes; hematogen; 
hemostatic pencils; herbal teas for medicinal purposes; homogenized food adapted for medical purposes; 
immunostimulants; infant formula; lacteal flour for babies; lactose for pharmaceutical purposes; laxatives; lecithin dietary 
supplements; liniments; linseed for pharmaceutical purposes; linseed oil dietary supplements; lotions for pharmaceutical 
purposes; magnesia for pharmaceutical purposes; medical preparations for slimming purposes; medicated after-shave 
lotions; medicated dentifrices; medicated dry shampoos; medicated eye-washes; medicated hair lotions; medicated 
shampoos; medicated soap; medicated toiletry preparations; medicinal drinks; medicinal hair growth preparations; 
medicinal herbs; medicinal infusions; medicinal mud; medicinal oils; medicinal roots; medicinal tea; medicine cases, 
portable, filled; medicines for alleviating constipation; medicines for human purposes; milk ferments for pharmaceutical 
purposes; mineral food supplements; mineral waters for medical purposes; mouthwashes for medical purposes; mud for 
baths; mustard plasters; nervines; nutritional supplements; nutraceutical preparations for therapeutic or medical 
purposes; ointments for pharmaceutical purposes; opotherapy preparations; panty liners [sanitary]; pastilles for 
pharmaceutical purposes; pearl powder for medical purposes; personal sexual lubricants; petroleum jelly for medical 
purposes; pharmaceuticals; pharmaceutical preparations; pharmaceutical preparations for skin care; pharmaceutical 
preparations for treating dandruff; pharmaceutical preparations for treating sunburn; phytotherapy preparations for 
medical purposes; plant extracts for pharmaceutical purposes; pollen dietary supplements; pomades for medical 
purposes; powdered milk for babies; preparations of trace elements for human and animal use; preparations for the 
treatment of burns; propolis dietary supplements; propolis for pharmaceutical purposes; protein dietary supplements; 
purgatives; remedies for perspiration; royal jelly dietary supplements; royal jelly for pharmaceutical purposes; salts for 
medical purposes; salts for mineral water baths; sanitary towels; sea water for medicinal bathing; sedatives; serums; 
sexual stimulant gels; slimming pills; solutions for contact lenses; styptic preparations; sugar for medical purposes; 
sunburn ointments; suppositories; syrups for pharmaceutical purposes; tanning pills; thermal water; therapeutic 
preparations for the bath; tinctures for medical purposes; tissues impregnated with pharmaceutical lotions; tonics 
[medicines]; vitamin preparations*; wadding for medical purposes; wheat germ dietary supplements; yeast dietary 
supplements; yeast for pharmaceutical purposes.
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3869215    08/05/2018
[International Registration No. : 1408044]
Roche Diagnostics GmbH
Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments and apparatus; laboratory devices for use in research, science and industry; laboratory 
instruments for research diagnostic purposes; computer hardware and software for medical and diagnostic purposes; 
computer software for the provision of automated diagnostic laboratory processes; computer software and hardware for 
use with laboratory instruments, namely, for use in providing remote automated control, data analysis, and data 
management.

Cl.10;Medical apparatus and instruments; analyzers for in-vitro diagnostic testing for medical purposes; laboratory 
apparatus for medical and diagnostic purposes.
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Priority claimed from 13/10/2017; Application No. : 017323502 ;European Union 

3869572    06/04/2018
[International Registration No. : 1408512]
CROMOLOGY ITALIA S.P.A.
Via IV Novembre, 4 I-55016 PORCARI (LUCCA) Italy

Proposed to be Used
IR DIVISION
Cl.2;Colours, paints, varnishes, fixatives (varnishes), lacquers, preservatives against rust and against deterioration of 
wood; colorants, mordants, raw natural resins; paints for wood (for inside and outside); dyes for wood; metals in foil and 
powder form for painters and decorators; finish coatings (paints) for inside and outside of buildings; facades paints; 
acrylic paints; products against corrosion; thinners, thickeners and binders for colours and pigments; binders and 
thinners for paints; antifouling, namely: protective paints and coatings (paints) against vegetal, animal and mineral 
organisms and micro-organisms.

Cl.17;Packing, stopping and insulating materials; insulating paints and coatings for inside and outside; watertightness 
and waterproofing materials for façade covering not of metal; sealant compounds for joints; pastes for trimming up, for 
removing bubbles, for dressing and waterproofing vertical wall masonry; insulating coatings for facade; insulating 
varnishes, paints and coatings, insulating gloves; fiberglass fabrics for insulation; polyurethane foams; joint sealants.

Cl.19;Bituminous coatings; cement coatings; mortar for leveling; mortars based on synthetic resins; coatings (building 
materials) namely filling products; mortar for the leveling, debubbling, dressing and waterproofing of vertical masonry 
walls (not of metal); wall tiles (not of metal).
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Priority claimed from 08/11/2017; Application No. : 30 2017 111 396 ;Germany 

3870309    11/11/2017
[International Registration No. : 1408634]
Rheinisch-Westfälische Technische Hochschule Aachen
Templergraben 55 52062 Aachen Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods of those materials, as far as included in class 16; printed matter; photographs; 
calendars; stickers; stationery, in particular ball-point pens, pencils, fountain pens, fibertip pens; office requisites (except 
furniture); teaching materials (except apparatus).

Cl.25;Clothing, in particular suits, jackets, suit trousers, pantsuits, dresses, skirts, shirts, blouses, trousers, jeans, 
jackets, stuff jackets [clothing], hoods [clothing], coats, pelisses, raincoats, parkas, waistcoats, combinations [clothing], 
pullovers, sweaters, turtleneck pullovers, cardigans, tee-shirts, polo shirts, long sleeve shirts, turtleneck shirts, tops, 
socks, underwear, dressing gowns, pyjamas, footwear, in particular shoes, home slippers, boots for sports; headgear, in 
particular hats, top hats, caps; ties, waist belts [clothing], money belts [clothing], suspenders, neck scarves [mufflers], 
sashes for wear, gloves.

Cl.41;Services in connection with education, in particular further education, namely providing further business 
education courses; publication and editing of books, newspapers and periodicals; educational services, namely providing 
educational, teaching and advanced training classes as well as correspondence courses, arranging and conducting of 
training classes, colloquiums, conferences, congresses, symposiums, seminars and workshops in the fields of 
technology, mechanical engineering, terotechnology, plant construction, laser technology, welding technology,joining 
technology, nanotechnology, chemical engineering, process technology, materials science, fiber composite technology, 
production engineering, plastics processing, civil engineering, architecture, electronics, energy generation, electricity, 
renewable energy, control engineering, communication technology, technical acoustics, semiconductor technology, 
textile technology, vehicle technology, motor technology, manufacturing engineering, industrial engineering, foundry 
technology, machine tool technology, metallurgy technology, sanitary environmental engineering, biotechnology, 
biomedical engineering, fluid technology, natural science, environmental protection, waste utilization and disposal, 
chemistry, physics, biology, bionics, bacteriology, geology, geography, geo resources, mining technologies, cosmetics, 
mathematics, informatics, aeronomics, aerospace technology, quality management, security of nuclear plants, logistic, 
optical technologies, surface technology, security technology, disciplines of the mind and economics included in class 
41.

Cl.42;Computer programming, namely development and creation of computer programs for data processing; design 
and development of computer hardware and computer software; academic research, namely, scientific research in the 
fields of mechanical engineering, terotechnology, plant construction, laser technology, welding technology, joining 
technology, nanotechnology, chemical engineering, process technology, materials science, fiber composite technology, 
production engineering, plastics processing, civil engineering, architecture, electronics, energy generation, electricity, 
renewable energy, control engineering, communication technology, technical acoustics, semiconductor technology, 
textile technology, vehicle technology, motor technology, manufacturing engineering, industrial engineering, foundry 
technology, machine tools technology, metallurgy technology, sanitary environmental engineering, biotechnology, 
biomedical engineering, bionics, fluid technology, natural science, environmental protection, waste utilization and 
disposal, chemistry, physics, biology, bacteriology, geology, geography, geo-resources, mining technologies, cosmetics, 
mathematics, informatics, aeronomics, aerospace technology, quality management, security of nuclear plants, 
logistic,optical technologies, surface technology; industrial research in the fields of mechanical engineering, 
terotechnology, plant construction, laser technology, welding technology, joining technology, nanotechnology, chemical 
engineering, process technology, materials science, fiber composite technology, production engineering, plastics 
processing, civil engineering, architecture, electronics, energy generation, electricity, renewable energy, control 
engineering, communication technology, technical acoustics, semiconductor technology, textile technology, vehicle 
technology, motor technology, manufacturing engineering, industrial engineering, foundry technology, machine tools 
technology, metallurgy technology, sanitary environmental engineering, biotechnology, biomedical engineering, bionics, 
fluid technology, natural science, environmental protection, waste utilization and disposal, chemistry, physics, biology, 
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bacteriology, geology, geography, geo-resources, mining technologies, cosmetics, mathematics, informatics, 
aeronomics, aerospace technology, quality management, security of nuclear plants, logistic, optical technologies, surface 
technology and security technology; analysis services, namely chemical, biochemical, biological and bacteriological 
analysis, product research and development services and providing technological information about environmentally 
conscious and green innovations, engineering analysis in the field of home security systems; technological services, 
namely technological consultation in the technology fields of mechanical engineering, electricity, terotechnology, plant 
construction, laser technology, welding technology, joining technology, nanotechnology, chemical engineering, process 
technology, materials science, fiber composite technology, production engineering, plastics processing, civil 
engineering, architecture, electronics, energy generation, renewable energy, control engineering, communication 
technology, technical acoustics, semiconductor technology, textile technology, vehicle technology, motor technology, 
manufacturing engineering, industrial engineering, foundry technology, machine tools technology, metallurgy 
technology, sanitary environmental engineering, biotechnology, biomedical engineering, fluid technology, natural 
science, environmental protection, waste utilization and disposal, chemistry, physics, biology, bionics, bacteriology, 
geology, geography, georesources, mining technologies, cosmetics, mathematics,informatics, aeronomics, aerospace 
technology, quality management, security of nuclear plants, logistic, optical technologies, surface technology, security 
technology; design services, namely design for others in the field of mechanical engineering, terotechnology, plant 
construction, laser technology, welding technology, joining technology, nanotechnology, chemical engineering, process 
technology, materials science, fiber composite technology, production engineering, plastics processing, civil 
engineering, architecture, electronics, energy generation, electricity, renewable energy, control engineering, 
communication technology, technical acoustics, semiconductor technology, textile technology, vehicle technology, motor
technology, manufacturing engineering, industrial engineering, foundry technology, machine tools technology, 
metallurgy technology, sanitary environmental engineering, biotechnology, biomedical engineering, bionics, fluid 
technology, natural science, environmental protection, waste utilization and disposal, chemistry, physics, biology, 
bacteriology, geology, geography, geo-resources, mining technologies, cosmetics, mathematics, informatics, 
aeronomics, aerospace technology, quality management, security of nuclear plants, logistic, optical technologies, surface 
technology, security technology; scientific and technological services and research services of engineers, architects, 
physicists, chemists, biologists, geologists and an information technologist and services of a chemical, biological and 
geological laboratory, research in the field of physics, as well as technical measuring and testing services, namely, 
engineering, construction drafting, architectural design, medical research services, services of a computer center in the 
nature of troubleshooting of computer software problems, technical expert opinions in the nature of drawing up of expert 
technical opinions in connection with oil deposits, chemical analysis, geological inspection in the nature of inspection of 
oil fields; technical testing, namely capability tests in the nature of consumer product safety testing of technical devices, 
machines, installations and vehicles as well as buildings.

Cl.44;Medical and veterinary assistance; human healthcare and beauty care services.
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Priority claimed from 10/10/2017; Application No. : 30 2017 025 653 ;Germany 

3871368    10/04/2018
[International Registration No. : 1408867]
ROCHE DIAGNOSTICS GmbH
Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments and apparatus; laboratory devices for use in research, science and industry; laboratory 
instruments for scientific and diagnostic purposes; computer hardware and software for medical and diagnostic 
purposes; computer software for the provision of automated diagnostic laboratory processes; computer software and 
hardware for use with laboratory instruments, namely, for use in providing remote automated control of diagnostic 
laboratory instruments, data analysis, and data management.

Cl.10;Medical apparatus and instruments; analyzers for in-vitro diagnostic testing for medical purposes; laboratory 
apparatus for medical diagnostic purposes.
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Priority claimed from 23/02/2018; Application No. : 4020180024393 ;Republic of Korea 

3871498    29/03/2018
[International Registration No. : 1407723]
Giosis LLC
13Fl., 124, Teheran-ro, Gangnam-gu Seoul 06234 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software platforms, recorded or downloadable; computer software, recorded; downloadable computer 
security software; computer software applications, downloadable; computer software for data processing; computer 
software to enable searching of data; computer software for database management; computer communications software 
to allow customers to access bank account information and transact bank business; credit screening software; computer 
software for encryption; application software; computer application software for mobile phones; computer programs and 
computer software for electronic trading of securities; computer software; computer operating software; computer e-
commerce software to allow users to perform electronic business transactions via a global computer network; computer 
firmware; computer application software for cellphones; consumer coupons in electronic form; electronic publications, 
downloadable.

Cl.35;Advertising; administrative processing of purchase orders; database management; marketing services; provision 
of information concerning commercial sales; procuring of contracts for the purchase and sale of goods; invoicing 
services; import-export agency services; administrative services relating to credit card registration; arranging commercial
transactions, for others, via on-line shops; on-line ordering services; electronic data processing; book-keeping for 
electronic funds transfer; electronic order processing; compilation of information into computer databases; systemization 
of information into computer databases; administrative processing of orders; billing; compiling of information into 
computer databases; computer file management.

Cl.36;Financial and monetary transactions; arranging financial transactions; processing of financial transactions; 
payment services provided via wireless telecommunications apparatus and devices; issuance of tokens of value; money 
transfer services; processing of credit card payments; automated payment services; electronic banking services; 
providing financial information by electronic means; electronic commerce payment services; electronic transfer of 
money; electronic processing of payments; processing of payment transactions; issue and redemption of tokens of 
value; redemption of tokens of value; currency trading; monetary exchange operations; on-line brokerage for trading and 
transactions relating to currency and other financial products; currency transfer services.

Cl.42;Database development services; data encryption and decoding services; development of computer software for 
data processing; software as a service [SaaS]; platform as a Service [PaaS]; software design and development; design 
and development of electronic data security systems; consultancy services relating to software used in the field of e-
commerce; maintenance of software used in the field of e-commerce; development of computer databases; design of 
computer databases; development of computer database software; developing and updating computer software; 
maintenance and updating of computer software; design and development of computer software; computer software 
design and updating; installation and maintenance of computer software; computer software development; design of 
computer software; computerized business information storage.
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Priority claimed from 20/10/2017; Application No. : 1362957 ;Benelux 

3872030    20/04/2018
[International Registration No. : 1408310]
SOREMARTEC SA
Findel Business Center, Complexe B, Rue de Trèves FINDEL L-2632

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried and cooked fruits and vegetables; processed fruits and vegetables; candied fruits; dehydrated 
fruits; crystallized fruits; fruit zest; processed nuts; flavored nuts; shelled nuts; grilled nuts; prepared nuts; prepared 
seeds.

Cl.30;Pastry and confectionery; filled wafers; coated wafers; chocolate and chocolate-based confectionery; pralines; 
candy; fruit jellies; edible ice cream.

Cl.31;Unprocessed seeds; fresh fruits and vegetables, including nuts.

7577



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 23/02/2018; Application No. : 4020180024392 ;Republic of Korea 

3872068    29/03/2018
[International Registration No. : 1407722]
Giosis LLC
13Fl., 124, Teheran-ro, Gangnam-gu Seoul 06234 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software platforms, recorded or downloadable; computer software, recorded; downloadable computer 
security software; computer software applications, downloadable; computer software for data processing; computer 
software to enable searching of data; computer software for database management; computer communications software 
to allow customers to access bank account information and transact bank business; credit screening software; computer 
software for encryption; application software; computer application software for mobile phones; computer programs and 
computer software for electronic trading of securities; computer software; computer operating software; computer e-
commerce software to allow users to perform electronic business transactions via a global computer network; computer 
firmware; computer application software for cellphones; consumer coupons in electronic form; electronic publications, 
downloadable.

Cl.35;Advertising; administrative processing of purchase orders; database management; marketing services; provision 
of information concerning commercial sales; procuring of contracts for the purchase and sale of goods; invoicing 
services; import-export agency services; administrative services relating to credit card registration; arranging commercial
transactions, for others, via on-line shops; on-line ordering services; electronic data processing; book-keeping for 
electronic funds transfer; electronic order processing; compilation of information into computer databases; systemization 
of information into computer databases; administrative processing of orders; billing; compiling of information into 
computer databases; computer file management.

Cl.36;Financial and monetary transactions; arranging financial transactions; processing of financial transactions; 
payment services provided via wireless telecommunications apparatus and devices; issuance of tokens of value; money 
transfer services; processing of credit card payments; automated payment services; electronic banking services; 
providing financial information by electronic means; electronic commerce payment services; electronic transfer of 
money; electronic processing of payments; processing of payment transactions; issue and redemption of tokens of 
value; redemption of tokens of value; currency trading; monetary exchange operations; on-line brokerage for trading and 
transactions relating to currency and other financial products; currency transfer services.

Cl.42;Database development services; data encryption and decoding services; development of computer software for 
data processing; software as a service [SaaS]; platform as a Service [PaaS]; software design and development; design 
and development of electronic data security systems; consultancy services relating to software used in the field of e-
commerce; maintenance of software used in the field of e-commerce; development of computer databases; design of 
computer databases; development of computer database software; developing and updating computer software; 
maintenance and updating of computer software; design and development of computer software; computer software 
design and updating; installation and maintenance of computer software; computer software development; design of 
computer software; computerized business information storage.
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Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 16/03/2018; Application No. : 4020180034734 ;Republic of Korea 

3872078    29/03/2018
[International Registration No. : 1407725]
Giosis LLC
13Fl., 124, Teheran-ro, Gangnam-gu Seoul 06234 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software platforms, recorded or downloadable; computer software, recorded; downloadable computer 
security software; computer software applications, downloadable; computer software for data processing; computer 
software to enable searching of data; computer software for database management; computer communications software 
to allow customers to access bank account information and transact bank business; credit screening software; computer 
software for encryption; application software; computer application software for mobile phones; computer programs and 
computer software for electronic trading of securities; computer software; computer operating software; computer e-
commerce software to allow users to perform electronic business transactions via a global computer network; computer 
firmware; computer application software for cellphones; consumer coupons in electronic form; electronic publications, 
downloadable.

Cl.35;Advertising; administrative processing of purchase orders; database management; marketing services; provision 
of information concerning commercial sales; procuring of contracts for the purchase and sale of goods; invoicing 
services; import-export agency services; administrative services relating to credit card registration; arranging commercial
transactions, for others, via on-line shops; on-line ordering services; electronic data processing; book-keeping for 
electronic funds transfer; electronic order processing; compilation of information into computer databases; systemization 
of information into computer databases; administrative processing of orders; billing; compiling of information into 
computer databases; computer file management.

Cl.36;Financial and monetary transactions; arranging financial transactions; processing of financial transactions; 
payment services provided via wireless telecommunications apparatus and devices; issuance of tokens of value; money 
transfer services; processing of credit card payments; automated payment services; electronic banking services; 
providing financial information by electronic means; electronic commerce payment services; electronic transfer of 
money; electronic processing of payments; processing of payment transactions; issue and redemption of tokens of 
value; redemption of tokens of value; currency trading; monetary exchange operations; on-line brokerage for trading and 
transactions relating to currency and other financial products; currency transfer services.

Cl.42;Database development services; data encryption and decoding services; development of computer software for 
data processing; software as a service [SaaS]; platform as a Service [PaaS]; software design and development; design 
and development of electronic data security systems; consultancy services relating to software used in the field of e-
commerce; maintenance of software used in the field of e-commerce; development of computer databases; design of 
computer databases; development of computer database software; developing and updating computer software; 
maintenance and updating of computer software; design and development of computer software; computer software 
design and updating; installation and maintenance of computer software; computer software development; design of 
computer software; computerized business information storage.
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3872548    17/04/2018
[International Registration No. : 1407795]
Agrosavfe N.V.
Technologiepark 4 B-9052 GENT

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances for 
medical use; dietetic food and substances adapted for medical or veterinary use; food for babies; dietary food 
supplements for humans and animals; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 06/02/2018; Application No. : 1904945 ;Australia 

3872634    09/04/2018
[International Registration No. : 1407819]
GOTOP AUSTRALIA PTY LTD
L1 299 Elizabeth St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.5;Food for infants; infant formula; infants' foods; lactose free infant's formula; milk foods for infants; powdered milk 
foods for infants; milk calcium concentrate (nutritional supplement); milk powder for babies; powdered milk for babies; 
fibre supplements; food supplements (dietary supplements); herbal dietary supplements; lactose (nutritional 
supplement); mineral dietary supplements for humans; mineral food supplements; nutritional supplements; nutritional 
supplements for medical use; royal jelly (nutritional supplement); royal jelly dietary supplements; vitamin supplements; 
milk powder for nutritional purposes for babies; milk powders (foodstuff for babies); babies' food; babies' napkins; 
cereals for babies; food for babies; foodstuffs for babies; milk powder for foodstuffs for babies; colostrum supplements; 
protein supplements for humans; vitamin preparations in the nature of food supplements.

Cl.29;Cows' milk; dried milk; dried milk powder; flavoured milk; flavoured milk powder for making drinks; foods made 
from milk products; goat's milk; long life milk; milk; milk drinks; milk powder (other than for babies); milk powder 
replacers; milk products; skimmed milk; skimmed milk powder; whole milk.
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3872688    09/05/2018
[International Registration No. : 1379398]
Bru Textiles naamloze vennootschap
Satenrozen 2a B-2550 Kontich

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads for textile use.

Cl.24;Textile tissues and textile products not included in other classes; blankets, covers for furniture and down 
comforters, curtains, lining fabrics and sheets as well as textile fabrics for the manufacture of these materials.

Cl.27;Carpets, floor mats, mats, linoleum and other floor coverings; wall covering, not textile material, wallpaper, 
wallpaper coated with textile.

Cl.35;Advertising mediation and advertising; distribution of promotional items, advertisements and promotional 
material; management of commercial matters; business administration; administrative services; business intermediation 
in sale, wholesale and retail services, import and export in respect of products included in classes 23, 24 and 27; 
business intermediation in the sale of interior fittings, home accessories, decorative items and art objects; window 
display arrangement services; organization of exhibitions for publicity and/or commercial purposes; to provide all of the 
aforementioned services via electronic networks such as the internet, social media and/or via webshops.

Cl.42;Scientific and technological services, as well as associated research and design services; industrial analysis and 
industrial research services; providing scientific and technological information and advice, quality assurance, 
certification, color measurement, material testing, research, testing and development services, also via electronic 
networks such as the internet; to provide all of the aforesaid services in particular with regard to textile products, textile 
fabrics and their applications such as covers and curtains.
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Priority claimed from 02/11/2017; Application No. : UK00003267821 ;United Kingdom 

3873671    23/03/2018
[International Registration No. : 1408593]
Korala Associates Limited
John Cotton Building, 10-14 Sunnyside Edinburgh EH7 5RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software, computer programmes and computer programming tools for use with ATMs, financial 
transaction machines, automated ticketing machines, vending machines, dispensing machines, self service machines, 
electronic point of sale machines, remote teller assisted machines, open banking technology and in relation to financial 
services and financial transaction services..

Cl.42;Computer programming services; cloud computing services; software as a service (SaaS); design and 
development of software and computer programmes; all the aforesaid services being in relation to ATMs, financial 
transaction machines, automated ticketing machines, vending machines, dispensing machines, self service machines, 
electronic point of sale machines, remote teller assisted machines, open banking technology and in relation to financial 
services and financial transaction services; consultancy services relating to the aforesaid.
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Priority claimed from 24/08/2017; Application No. : 2017/05683 ;Sweden 

3874918    19/09/2017
[International Registration No. : 1407839]
Medhand International AB
Box 7304 SE-103 90 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Software and applications for mobile devices; downloadable applications for use with mobile devices; application 
software; mobile apps; telecommunication apparatus and equipment; data processing equipment; computer equipment 
and software for electronic mail and transmission of data; computer programs for access to electronic databases and 
computer networks; computer application software for education services for uploading, downloading, provision of 
access, placing, reproduction, tagging, blogging, streaming, linking, sharing or in other way provision of electronic media 
or information online via computers or communication networks; computer software for the processing of data, words, 
images and/or sound; computer software for the processing of data, words, images and/or sound; computer software for 
the transmission, compression and decompression, editing and data processing; computer programs.

Cl.35;Advertising, marketing and promotional services for companies; compilation and systemization of information 
into computer databases; providing information about and making referrals concerning products, services, events and 
activities; promoting the goods and services of others via computer and communication networks in the field of science 
and medicine; promoting the exchange of third parties' services and goods via computer and communications network; 
providing of online services related to advertising, marketing and promotional services.

Cl.38;Telecommunication services namely user-generated content delivery and online services for transmission of 
messages to facilitate communication for educational and training purposes; providing Internet chatrooms; providing 
online forums; access services to telecommunications networks; Internet portal services [providing user access to a 
global computer network]; telecommunications, namely granting of access to distributed databases; providing access to 
searchable online database.

Cl.42;Computer services namely providing temporary use of online non-downloadable computer software; providing 
temporary use of online non-downloadable computer software, mobile applications and web applications for review, 
access, reading, monitoring, research, sharing, recommendation, add-on, integration, synchronization, organization and 
presentation of content, research, articles, information, texts, videos and images from public and private newspapers, 
blogs, websites, medical and research resources; hosting a website with technology for review, access, reading, 
monitoring, research, sharing, recommendation, add-on, integration, synchronization, organization and presentation of 
content, research, articles, information, texts, videos and images from public and private newspapers, blogs, websites, 
medical and research resources, medical and scientific journals and databases; computer services, namely, hosting an 
online community website for users to participate in discussions and feedback from other users, forming virtual 
communities and social networking; hosting an online community website, mobile applications and web applications with 
shared communications between group members; design of information systems; programming of electronic operating 
systems; design, development, maintenance and updating of software; design and development of computer software 
systems for input, output, adaption, demonstration and storage of data; design and development of software.
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3874920    16/03/2018
[International Registration No. : 1407831]
Magee Clothing
New Row Donegal Town Ireland

Proposed to be Used
IR DIVISION
Cl.24;Fabrics for manufacturing men and women's outwear, fabrics for use in the manufacture of clothing, bags, purses
and wallets, fabrics, cloths of woven textile materials; household textile items, fabric table toppers, placemats, napkins, 
bed throws, blanket throws, throws, travelling rugs and lap rugs, tweed; apparel fabric; bedroom textile fabrics.

Cl.25;Clothing for men and women, ladies and men's suits, skirts, shirts, headgear, scarves, shawls, fabric belts, belts 
of textile, gloves.
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Priority claimed from 13/02/2018; Application No. : 3704199 ;Spain 

3874938    22/02/2018
[International Registration No. : 1408493]
MARBYS LOGICAL FOOD PROCESS, S.L.
Pol. Ind. Arboledas II, Avda. de Drago, 15-28 E-45200 ILLESCAS (TOLEDO) Spain

Proposed to be Used
IR DIVISION
Cl.1;Preservatives for foodstuffs, preserving compounds for food products; emulsifiers for use in food manufacture, 
emulsifiers for food preparations.

Cl.5;Antioxidant food supplements.
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Priority claimed from 01/12/2017; Application No. : 49954-2017 ;Honduras 

3874949    28/03/2018
[International Registration No. : 1408645]
ZeniMax Media Inc.
1370 Piccard Drive Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game software for use with computers and video game consoles; downloadable computer and video 
game software offered via the internet and wireless devices; electronic devices featuring computer game software for use 
with computers and video game consoles; pre-recorded digital media in the nature of CD-ROMs and DVDs featuring 
computer games and video games, wallpapers, screensavers, digital music files, and graphics, videos, films, multimedia 
files, motion pictures, and animation in the field of video games and computer games; downloadable digital media, 
namely, downloadable images, downloadable artwork, downloadable text files, downloadable audio files, downloadable 
video files, downloadable game software, and downloadable motion pictures.

Cl.41;Entertainment services, namely, providing on-line interactive computer games; entertainment services, namely, 
providing information and entertainment in the nature of news, information, non-downloadable art pictures, non-
downloadable video clips, and non-downloadable trailers relating to electronic computer games via the Internet; providing
non-downloadable electronic publications in the nature of books, magazines, journals and newspapers in the field of 
novels, comics and cartoons; movie film production; movie film distribution; rental of amusement machines and 
apparatus; rental of game machines and apparatus.
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Priority claimed from 25/09/2017; Application No. : UK00003259088 ;United Kingdom 

3874986    22/03/2018
[International Registration No. : 1406884]
STRATEGIC TECHNOLOGY CONSULTANTS LIMITED
No.1 Royal Exchange London EC3V 3DG United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Spark plug wires; spark plugs; electric ignition coils.

Cl.9;Ignition cables; battery cables; battery chargers; battery starters; batteries.
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Priority claimed from 15/11/2017; Application No. : 4404755 ;France 

3877476    03/05/2018
[International Registration No. : 1409521]
PROJETCLUB, SA
4 Boulevard de Mons F-59650 Villeneuve d'Ascq France

Proposed to be Used
IR DIVISION
Cl.18;Sports bags.

Cl.25;Clothing for racket sports, pullovers, cardigans, vests, skirts, dresses, trousers, shorts, tee-shirts, socks; 
headgear, hats, caps, headbands; footwear for sports (these goods in connection with ball and racket sports); soles 
(these goods in connection with ball and racket sports).

Cl.28;Sporting articles not included in other classes (excluding clothing, footwear and mats); tables for table tennis, 
table tennis nets, balls for games, table tennis balls, rackets, table tennis rackets, coverings for table tennis rackets.
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Priority claimed from 07/12/2017; Application No. : 713889 ;Switzerland 

3877485    29/03/2018
[International Registration No. : 1409439]
Bobst Firenze S.r.l.
Via Fratelli Cervi 76 I-50013 Campi Bisenzio (FI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Printing machines and modules [machine parts], particularly for flexographic, heliographic and offset printing; 
control devices, components and spare parts for printing machines and modules [machine parts].

Cl.9;Computers, electronic control apparatus, instruments and devices for printing machines and modules [machine 
parts]; electronic sensors and digital cameras for detection, tracking and adapting; software for printing machines and 
modules [machine parts].
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Priority claimed from 08/09/2017; Application No. : 017189663 ;European Union 

3877487    05/03/2018
[International Registration No. : 1409441]
PRODUITS BERGER
1342 rue d'Elbeuf, Bourgtheroulde-Infreville F-27520 GRAND BOURGTHEROULDE France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in apparatus or lamps intended for disinfecting, sanitizing and purifying the atmosphere, 
releasing perfumes and essential oils into the air, as well as absorbing odors and smoke, especially that of tobacco; 
industrial chemicals; chemical catalysts.

Cl.3;Perfumery products for use in apparatus or lamps intended for disinfecting, sanitizing and purifying the 
atmosphere, releasing perfumes and essential oils into the air, as well as absorbing odors and smoke, especially that of 
tobacco, all stain-removing products; perfumery products; air fragrances; natural perfumery products; potpourri; 
essential oils and aromatic extracts intended for sanitizing and purifying the atmosphere, releasing perfumes into the air; 
natural oils for perfumes and scents; cosmetic products and preparations for skin care, body milk, massage candle; 
soaps.

Cl.4;Candles and wicks for lighting; perfumed candles; wicks for candles; illuminating wax; tallow candles; fuel oils for 
lamps; kits for making candles (wax and wicks for candles).

Cl.5;Products for deodorizing, disinfecting and purifying air for use in apparatus or lamps intended for disinfecting, 
sanitizing and purifying the atmosphere, releasing perfumes and essential oils into the air, as well as absorbing odors and
smoke; air fresheners other than for personal use.

Cl.11;Apparatus used for disinfecting, sanitizing and purifying the atmosphere, by releasing perfumes and essential 
oils into the air, as well as absorbing odors and smoke; electric dispensers for air fresheners; catalytic lamps.

Cl.21;Perfume vaporizers; perfume burners and incense burners; oil burners [aromatherapy]; empty bottles of glass or 
plastic for perfumery; empty bottles for essences not of precious metal used for disinfecting, sanitizing and purifying the 
atmosphere, by releasing perfumes and essential oils into the air as well as absorbing odors and smoke.

Cl.35;Advertising; commercial business management; commercial administration; advertising services provided over 
the internet; commercial information services; retail services including online for chemicals for use in apparatus or lamps 
intended for disinfecting, sanitizing and purifying the atmosphere, releasing perfumes and essential oils into the air, as 
well as absorbing odors and smoke; retail services including online for industrial chemicals, chemical catalysts, 
perfumery products for use in apparatus or lamps intended for disinfecting, sanitizing and purifying the atmosphere, 
releasing perfumes and essential oils into the air, as well as absorbing odors and smoke; retail services including online 
for perfumery products, air freshening preparations, natural perfumery products, potpourri, essential oils and aromatic 
extracts intended for sanitizing and purifying the atmosphere, releasing perfumes into the air, natural oils for perfumes 
and scents, cosmetic products and preparations for skin care, body milk, massage candles, soaps; retail services 
including online for candles and wicks for lighting, perfumed candles, wicks for candles, wax for lighting, candles, fuel 
oils for lamps, kits for making candles (wax and wick for candles); retail services including online for products for 
deodorizing, disinfecting and purifying the air for use in apparatus or lamps intended for disinfecting, sanitizing and 
purifying the atmosphere, releasing perfumes and essential oils into the air, as well as absorbing odors and smoke, air 
fresheners other than for personal use; retail services including online for apparatus intended for disinfecting, sanitizing 
and purifying the atmosphere, releasing perfumes and essential oils into the air, as well as absorbing odors and smoke, 
electric dispensers for air fresheners, for catalytic lamps; retail services including online for perfume vaporizers, perfume 
burners and incense burners, oil burners [aromatherapy], empty flasks of glass or plastic for perfumes and scents, empty 
flasks for essences not of precious metal intended for disinfecting, sanitizing and purifying the atmosphere, releasing 
perfumes and essential oils into the air, as well as absorbing odors and smoke.
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Priority claimed from 22/11/2017; Application No. : UK00003272428 ;United Kingdom 

3877489    21/05/2018
[International Registration No. : 1409458]
Robert Welch Designs Limited
Lower High Street, Chipping Campden, Gloucestershire GL55 6DY United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Cutlery; knives, forks and spoons; silverware; food preparation and serving implements; canteens and sets of 
cutlery; non-electric food slicers; kitchen knives and cutting implements; knife handles; knife sharpeners (hand tools); 
sharpening steels; fire irons; oyster openers; paring knives; penknives; pestle and mortars; pizza cutters [non-electric]; 
scissors; vegetable peelers [hand operated].

Cl.21;Tableware, cookware and containers; cooking utensils; cosmetic and toilet utensils and bathroom articles; 
barware; baking utensils; baskets for household purposes; bottle opener; bowls; bread bins; ceramic tableware; 
corkscrew; cruet sets; crystal glassware; cutlery trays; glassware; household utensils; kitchen utensils; serving utensils; 
pewter ware namely pewter tankards, pewter goblets; pewter jugs, pewter hip flasks, pewter candle holders, pewter 
bowls, pewter plates, pewter table ware; stainless steel tableware; stemware; bottle stands; bowls; candlesticks; 
candelabras; candle holders; candle plates; candle snuffers; carafes; casserole dishes; chopping boards; coasters; 
condiment grinders; cups; decanters; dustbins; frying pans; grill pans; hip flasks; hurricane lamps; ice buckets; jewellery 
dishes; kitchen paper holders; knife racks and blocks; napkin rings; napkin holders; nutcrackers; oven gloves; pestles for
kitchen use; plant pots; plates; saucepans; shaving brushes and stands; soap dishes; soap holders; spice racks; stands 
for kitchen utensils; storage containers; storage jars; teapots; coffee pots; cafetieres; tablecloth holders; towel holders; 
trivets; vases; waste paper baskets; picnic hampers and crockery.

Cl.35;Advertising and marketing; business management; business administration; office functions; retail and online 
retail services relating to cutlery, knives, forks and spoons, silverware, food preparation and serving implements, 
canteens and sets of cutlery, non-electric food slicers, kitchen knives and cutting implements, knife handles, knife 
sharpeners (hand tools), sharpening steels, fire irons, oyster openers, paring knives, penknives, pestle and mortar, pizza 
cutters (non electric), scissors, vegetable peelers (hand operated), egg timers (sandglasses/hourglasses), weighing 
apparatus and instruments, measuring apparatus, lights and lampshades, cooking appliances, apparatus for water supply 
and sanitary purposes, bathroom installations, oil lamps, appliances for the preparation and/or dispensing of beverages, 
coffee machines, parts and fittings for all the aforesaid goods, charms, chronographs, clocks and watches, cufflinks, 
jewellery, jewellery boxes, ornamental sculptures made of precious metal, works of art of precious metal, stationery, 
office requisites, gift bags, wrapping paper, books, magazines, packaging materials, paper knives, paper-clip holder, desk 
mats, writing implements, paper, envelopes, drawing pens, fountain pens, printed matter, pencil holders, page holders, 
photograph stands, stands for pens and pencils, paperweights, furniture, basket ware, bathroom cabinets, bathroom 
fittings in the nature of furniture, book and tablet stands, carpet coasters for protecting furniture legs, coffee tables, 
curtain rods, rings and tie-backs, desk racks, fire guards, food racks, hangers, hooks and stands for clothes, indoor 
blinds, mirrors, occasional tables, picture frames, plant stands, reading easels, umbrella stands, wine racks, display 
stands, tableware, cookware and containers, cooking utensils, cosmetic and toilet utensils, bar ware, baking utensils, 
baskets for household purposes, bottle opener, bowls, bread bins, ceramic tableware, corkscrew, cruet sets, crystal 
glassware, cutlery trays, glassware, household utensils, kitchen utensils, pewter ware namely pewter tankards, pewter 
goblets, pewter jugs, pewter hip flasks, pewter candle holders, pewter bowls, pewter plates, pewter tableware, stainless 
steel tableware, stemware, bottle stands, bowls, candlesticks, candelabras, candle holders, candle plates, candle 
snuffers, carafes, casserole dishes, chopping boards, coasters, condiment grinders, cups, decanters, dustbins, frying 
pans, grill pans, hip flasks, hurricane lamps, ice buckets, jewellery dishes, kitchen paper holders, knife racks and blocks, 
napkin rings, napkin holders, nutcrackers, oven gloves, pestles for kitchen use, plant pots, plates, saucepans, shaving 
brushes and stands, soap dishes, soap holders, spice racks, stands for kitchen utensils, storage containers, storage jars, 
teapots, coffee pots, cafetieres, tablecloth holders, towel holders, trivets, vases, waste paper baskets; conducting, 
arranging and organising trade shows and trade fairs for commercial and advertising purposes.
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3877490    23/01/2018
[International Registration No. : 1409457]
Triumph Services B.V.
Boezembocht 23 NL-3034 KA ROTTERDAM

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions for shipping companies; crew 
management for ships; port management services.

Cl.36;Insurance; financial affairs; real estate affairs related to sea going vessels and shipping companies.

Cl.37;Building construction; repair services, installation services related to sea going vessels.

Cl.39;Shipping company services; port management services; shipping services including liner shipping, stevedoring 
and pre-shipment trucking and freight forwarding for breakbulk, bulk, containers and project cargo; tug services; ferry 
services; shipping agency services for arranging the transportation of the aforementioned cargo; services related to Ro-
Ro (roll on/roll off) and Lo-Lo (lift on/lift off) operating systems.
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3877494    21/02/2018
[International Registration No. : 1409467]
Royal Botanic Gardens Board
Birdwood Ave MELBOURNE VIC 3004 Australia

Proposed to be Used
IR DIVISION
Cl.3;Soaps, essential oils, cosmetics.

Cl.16;Paper, cardboard and goods made from these materials in the nature of printed matter; calendars, photographs, 
stationery, printed publications.

Cl.21;Glassware, porcelain and earthenware.

Cl.24;Textile goods, tea towels, bed covers, table covers.

Cl.42;Scientific and technological services and research and design relating thereto.
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Priority claimed from 27/02/2018; Application No. : 546105 ;Czech Republic 

3877500    19/03/2018
[International Registration No. : 1409333]
Pulsar Expo s.r.o.
Biskupský dvur 2095/8 CZ-110 00 Praha 1, Nové Mesto Czech Republic

Proposed to be Used
IR DIVISION
Cl.12;Motor vehicles; ambulances; armoured vehicles; automobile chassis; vehicle chassis; automobile bodies; bodies 
for vehicles; motor homes; automobiles; engine mounts for land vehicles; hoods for vehicle engines; hoods for vehicles; 
military vehicles for transport; motor buses; motor coaches; motor racing cars; ski carriers for cars; torsion bars for 
vehicles; tractors; upholstery for vehicles; vehicle bumpers; fitted covers for vehicles; electric vehicles, namely 
electrically powered buses and trucks; water vehicles, namely amphibious vehicles; glass windows for vehicles [finished 
goods]; vehicle windscreens; side view mirrors for vehicles; rear view mirrors for vehicles.

Cl.28;Scale model vehicles; toy vehicles; toy models; video game machines.

Cl.42;Computer programming; computer software design; conversion of computer programs and data, other than 
physical conversion; creating and maintaining web sites for others; interior design; engineering; graphic arts design; 
industrial design; packaging design; scientific laboratory services; scientific research; technical research in the field of 
automotive industry; technological consulting services in the field of automotive industry; material testing; vehicle 
roadworthiness testing.
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3877501    11/12/2017
[International Registration No. : 1409349]
Hangzhou GeniusPros Technologies Co., Ltd.
Room 1301-1, NO. 3 Zijinqizhen Building, NO. 859 Shixiang West Road, Sandun Town, Xihu District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; computers; computer peripheral devices; computer software, recorded; light-emitting 
electronic pointers; transmitters of electronic signals; navigational instruments; electro-dynamic apparatus for the remote 
control of signals; monitoring apparatus, electric; speed measuring apparatus [photography]; surveying apparatus and 
instruments; distance measuring apparatus; optical apparatus and instruments; printed circuits; light dimmers 
[regulators], electric; photoelectric sensors.

Cl.28;Apparatus for games; video game machines; controllers for game consoles; electronic action toys; toy vehicles; 
parlor games; drones [toys].

Cl.42;Technical research; research and development of new products for others; technological consultancy; surveying; 
computer software design; consultancy in the design and development of computer hardware; maintenance of computer 
software; computer system design; monitoring of computer systems by remote access; cloud computing.
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3877509    27/11/2017
[International Registration No. : 1409557]
SHENZHEN TAT FOOK SCBD INVESTMENT CO., LTD.
32B, Noble Centre, No. 1006, 3rd Fuzhong Road, Futian District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.7;Papermaking machines; copper mesh for printing; nickel net for printing; printing presses; moulds being parts of 
machines for processing plastics; metalworking machines; molds [parts of machines]; foundry machines; turbines other 
than for land vehicles; wind power plants; machine tools; robots [machines]; handling machines, automatic 
[manipulators]; industrial robots; optics cold processing equipment; generators of electricity; compressors [machines]; 
reduction gears other than for land vehicles; soldering apparatus, gas-operated; electroplating machines.

Cl.9;Computer peripheral devices; computer for industrial use; wristband, data recording instrument; electronic tags for 
goods; network communication equipment; portable media players; measuring, instruments; optical apparatus and 
instruments; material for electricity mains [wires, cables]; electronic chip; remote control apparatus; electrolysers; 
eyeglasses.
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Priority claimed from 08/12/2017; Application No. : 017575432 ;European Union 

3877514    15/05/2018
[International Registration No. : 1409571]
EVOSPORT AB
Servicegatan 1 SE-941 51 Piteå Sweden

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses; sports eyewear and helmets for sport.

Cl.25;Clothing, shoes, headgear; sportswear, namely t-shirts, trousers, shorts, sweat shirts, socks, jackets, 
sweatbands, headbands, hooded jackets, caps and hats.

Cl.28;Gymnastic and sporting articles, not included in other classes; floorballs, floorball sticks, shafts and blades for 
floorball sticks, floorball stick covers and bags for floorball sticks, goalie protectors, goalie gloves, grip tape for floorball 
sticks.
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Priority claimed from 28/11/2017; Application No. : 30 2017 112 206 ;Germany 

3877517    24/05/2018
[International Registration No. : 1409362]
WILO SE
Nortkirchenstr. 100 44263 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps; pump installations; pumps (parts of machines); pumps for pressure increase; electrical pumps (machines); 
pumps (parts of machines, engines or motors); self-regulating pumps (other than for the delivery of fuel at filling 
stations); base plate mounted pumps; glanded pumps; multi-stage centrifugal pumps; elevating apparatus (machines); 
water supply machines (pumps); pump-motor assemblies; pumping station assemblies.

Cl.11;Water distribution installations; water supply installations.
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3877537    07/06/2018
[International Registration No. : 1400643]
DD IP Holder LLC
P.O. Box 9141 Canton MA 02021 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Fruit-based fillings for doughnuts, cookies, cakes and pies; edible oils and fats; fruit topping; nut topping; 
shortenings; hash brown potatoes; soups; vegetable and meat salads.

Cl.30;Doughnuts and bakery products; cookies; cakes; pies; muffins; plain, glazed, coated and filled fried cakes; 
bagels; sandwiches; pizza; sugar; flour; flavoring extracts; confectionery chips for baking; honey; yeast; baking-powder; 
custard-based fillings for cakes and pies; chocolate-based fillings for cakes and pies; chocolate-based topping; coffee 
and coffee-based beverages; tea and tea-based beverages; cocoa and cocoa-based beverages; coffee-based iced 
beverages, namely, coffee-flavored slush-type drinks.

Cl.32;Fruit drinks and fruit juices; fruit-flavored slush-type drinks; smoothies; coffee-flavored soft drinks; syrups and 
other preparations, concentrates, and powders for making soft drinks and fruit drinks.

Cl.43;Restaurant services, cafe services, snack bar services, carry-out food services.
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3877539    07/06/2018
[International Registration No. : 1403126]
DD IP Holder LLC
P.O. Box 9141 Canton MA 02021 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Fruit-based fillings for doughnuts, cookies, cakes and pies; edible oils and fats; fruit topping; nut topping; 
shortenings; hash brown potatoes; soups; vegetable and meat salads.

Cl.30;Doughnuts and bakery products; cookies; cakes; pies; muffins; plain, glazed, coated and filled fried cakes; 
bagels; sandwiches; pizza; sugar; flour; flavoring extracts; confectionery chips for baking; honey; yeast; baking-powder; 
custard-based fillings for cakes and pies; chocolate-based fillings for cakes and pies; chocolate-based topping; coffee 
and coffee-based beverages; tea and tea-based beverages; cocoa and cocoa-based beverages; coffee-based iced 
beverages, namely, coffee-flavored slush-type drinks.

Cl.32;Fruit drinks and fruit juices; fruit-flavored slush-type drinks; smoothies; coffee-flavored soft drinks; syrups and 
other preparations, concentrates, and powders for making soft drinks.

Cl.43;Restaurant services; cafe services; snack bar services; fast-food restaurant services.
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3877541    08/06/2018
[International Registration No. : 1405562]
BXB DIGITAL PTY LIMITED
LEVEL 40, GATEWAY 1 MACQUARIE PLACE SYDNEY, NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Providing consulting services in the area of global sustainable business solutions; providing tracking services 
and information concerning tracking of assets in transit, namely, vehicles, trailers, drivers, cargo and delivery containers 
for business inventory purposes; supply chain management services; business consulting services relating to product 
distribution, operations management services, logistics, reverse logistics, supply chain, and production systems and 
distribution solutions; business management services, namely, managing logistics, reverse logistics, supply chain 
services, supply chain visibility and synchronization, supply and demand forecasting and product distribution processes 
for others.

Cl.42;Data automation and collection service using proprietary software to evaluate, analyze and collect service data; 
data conversion of computer program data or information; data conversion of electronic information.
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Priority claimed from 03/10/2017; Application No. : 714299 ;Switzerland 

3877547    23/03/2018
[International Registration No. : 1409005]
The Federation For Associations Connected To The International HUMANA PEOPLE TO PEOPLE Movement (FAIHPP)
Avenue Louis-Casaï 18 CH-1209 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.24;Fabrics and textile goods not included in other classes; bed and table covers.

Cl.25;Clothing, footwear, headgear.

Cl.35;Business management and organization consultancy; Grouping for the benefit of others, of a variety of goods, 
with the exception of their transportation, enabling customers to conveniently view and purchase them; public relations 
services; services provided by commercial consultants in the agricultural field; retail sale of second-hand clothing, 
second-hand textile products and second-hand furniture; the bringing together, for the benefit of others, of second-hand 
clothing, second-hand textile products and second-hand furniture (excluding the transport thereof) enabling consumers 
to conveniently view and purchase those goods; public relations aimed at promotion of health, education and 
environmental protection.

Cl.36;Collection of charitable donations and charitable fund raising for others; financing of development projects; 
investment of funds for charitable purposes; provision of financial aid to social and charitable organizations; provision of 
monetary grants to charities; organization of charitable collections; financial sponsorship of entertainment, sporting and 
cultural activities; sponsorship in the form of financial support.

Cl.41;Education; training; entertainment; sporting and cultural activities; organization and conducting of symposiums; 
preparation and hosting of conferences, congresses, seminars and workshops for training; organization and conducting 
of conferences; organization of sports competitions; publication of books, magazines and other texts, other than 
advertising texts; library services; teaching; correspondence courses; provision of sports facilities; provision of 
recreational facilities; organization of exhibitions for cultural or educational purposes; tutoring; provision of training in 
the field of agriculture, horticulture and forestry; provision of educational courses in the field of diet and health care.
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Priority claimed from 08/11/2017; Application No. : UK00003269196 ;United Kingdom 

3877553    26/03/2018
[International Registration No. : 1408956]
Founders Forum LLP
Northcliffe House, Young Street London W8 5EH United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business networking services; business consultancy and advisory services; organisation of events, exhibitions, 
trade fairs and shows.

Cl.41;Organising and conducting events.
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Priority claimed from 09/01/2018; Application No. : 1367701 ;Benelux 

3877564    17/04/2018
[International Registration No. : 1409013]
Le Cordon Bleu International B.V.
Herengracht 28 NL-1015 BL Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Weighing, measuring and teaching apparatus and instruments; magnetic data carriers; all types of magnetic media 
including pre-recorded media namely DVDs, videos, CD-ROMs; USB flash drives; compact discs, DVDs and other digital 
recording media; calculating machines, data processing equipment; computer software; digital audio tapes; 
downloadable educational course materials; downloadable electronic books; downloadable electronic newspapers; 
downloadable video and audio files; educational software (including educational software downloadable from the 
internet); software and applications for mobile devices; downloadable electronic publications; food analysis apparatus; 
chargers; decorative magnets.

Cl.16;Printed matter; books; magazines; newsletters; newspapers; educational publications; flyers; cards; menus; 
periodicals; printed certificates; printed educational materials; photographs; catalogues; brochures; binders; study 
guides; calendars; note books; address books; stationery; instructional and teaching material (except apparatus); plastic 
materials for packaging (not included in other classes); writing or drawing books; bookbinding material; pens; pen and 
pencil holders; pencils; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; paper 
place mats.

Cl.41;Education; educational and teaching services, namely, conducting workshops, seminars, classes and providing 
distance learning services in the fields of the culinary arts, gastronomy, oenology, cooking, business management and 
the hospitality industry, and distributing course materials in connection therewith; providing educational demonstrations; 
providing of training; entertainment; sporting and cultural activities; publication and editing of printed matter; 
organisation of conferences, exhibitions and competitions in the fields of culinary arts, gastronomy, oenology, cooking, 
business management and the hospitality industry; electronic publication.
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Priority claimed from 29/12/2017; Application No. : 30 2017 113 530 ;Germany 

3877573    29/12/2017
[International Registration No. : 1409105]
X-Rite GmbH
Fraunhoferstr. 14 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.12;Bicycles and their parts and accessories; Scooters; automobile seat cushions; rearview mirrors; blind spot 
mirrors; steering wheel covers for automobiles; seats for automotive vehicles; inflatable seats for vehicles.

Cl.28;Games, toys and playthings; Gymnastic and sporting articles; toy scooters; ski scooters; Decorations for 
Christmas trees. 
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Priority claimed from 21/04/2017; Application No. : 30 2017 104 070 ;Germany 

3877626    05/10/2017
[International Registration No. : 1409861]
Klaus Faber AG
Lebacher Straße 152 - 156 66113 Saarbrücken Germany

Proposed to be Used
IR DIVISION
Cl.6;Unprocessed and semi-processed materials of metal; pipes, tubes and hoses, and fittings therefor, including 
valves, of metal; downpoles of metal for the accessing of cables; downpoles of metal for the distribution of cables; 
trunking [channels] of metal for electric cables; cable ducts made of metal [other than electricity]; clips of metal for cables 
and pipes; cables, wires and chains, of metal; reels of metal [non-mechanical] for storing cables; cable stretchers; cable 
supports made of metal; binding screws of metal for cables; cable straps of metal; metal hardware; ducts of metal for 
ventilating and air conditioning installations; ducts made of metal for trunking conduits for gases.

Cl.9;Cable harnesses; cable modems; cable connectors; cable adapters; cable detectors; cables for transmitting and 
receiving cable television signals; electric cables for the transmission of sounds and images; cable television converters; 
usb cables; luminous usb cables; telecommunications cables; data transmission cables; usb cables for cellphones; data 
synchronization cables; electric cables and wires; mobile high-definition link (mhl) cables; threaded electrical cable 
connectors; electric wiring harnesses; conductor bars; ducting for electric cables; cable channels (electric-); cable covers 
[conduits]; wire connectors [electricity]; electrical connecting cables; insulated electrical cables; heat resistant electric 
wires; thermocouple cables; cable junctions for electric cables; insulated cable for electrical installations; male 
connectors for electrical cables; connections for electric cables; threaded cable connectors of metal; identification 
threads for electric wires; cables for electrical signal transmission; joint boxes for housing cable joints; materials for 
electricity mains [wires, cables]; cable locators; power wires; current plugs; electricity conduits; power adapters; power 
distributors [electrical]; current-meters; apparatus and instruments for accumulating electricity; power line conditioners; 
power line protectors; apparatus and instruments for conducting electricity; ducts [electricity]; line drivers; 
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electromagnetic conduits; ducts [electricity]; conduit couplings [electric]; metal ducts [electric]; cables, electric; wires, 
electric; interface cables [electric]; electrical power extension cords; mounting cords [electrical]; insulated electrical 
cables; rubber covered electrical wires; heat resistant electric wires; connections for electric cables; junction boxes for 
electric wires; sheaths for electrical wires; circuits for heavy current; aerial cables for heavy currents.

Cl.16;Printed matter; paper and cardboard; bags and articles for packaging, wrapping and storage of paper, cardboard 
or plastics; packing cardboard; packaging materials; paper padding; plastic bubble packs for wrapping or packaging; 
printed packaging materials of paper; advertising pamphlets; promotional publications; printed promotional material; 
signboards of paper or cardboard; all above-mentioned goods not related to stationery.

Cl.35;Retail and wholesale services relating to cables, wires and other electrical goods, in particular copper ropes, 
including via the Internet; information on commercial matters, including via the Internet, cable network or other forms of 
data transmission; electronic processing of orders; advertising, marketing and sales promotion; business management; 
market research and market analyses; online advertising; online ordering services; compilation of online business 
directories.

Cl.39;Electricity distribution via cables; supply of electricity; leasing the use of power lines to third parties for the 
transmission of electricity; electricity distribution via cables; storage of electrical plant; packaging and storage of goods; 
transportation and storage; storage and delivery of goods; parcel receipt services; storage of packages; storage of cargo; 
distribution by pipeline and cable.

Cl.40;Metal fabrication and finishing services; custom manufacture of metal hardware; custom manufacture of 
elastomeric components; custom manufacture of thermoplastic components; custom manufacture of semiconductor 
components, devices and circuits; coppersmithing; rental of assembly machine equipment; custom assembling of 
materials for others; heat treatment of pipes and tubes made of metal; exterior and interior plating of pipes and tubes 
made of metal; photogravure printing; making of rubber stamps; processing of rubber.
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Priority claimed from 03/10/2017; Application No. : 4393394 ;France 

3877664    30/03/2018
[International Registration No. : 1409085]
TECHNA
Route de Saint Etienne de Montluc, BP10 F-44220 COUERON France

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances and foodstuffs for aquaculture animals; food supplements for aquaculture animals.

Cl.31;Foodstuffs for aquaculture animals; food substances for aquaculture animals.

Cl.44;Advice for zootechnics (information relating to breeding of aquaculture animals), advice for nutrition and feeding 
of aquaculture animals.
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Priority claimed from 22/05/2017; Application No. : UK00003232673 ;United Kingdom 

3877698    01/11/2017
[International Registration No. : 1408928]
BP p.l.c.
1 St. James's Square London SW1Y 4PD United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the petrochemicals industry; purified terephthalic acid.

Cl.4;Fuels; engine oils; electrical energy; electrical energy from renewable sources.

Cl.37;Vehicle service station services [refuelling and maintenance]; recharging services for electric vehicles; refuelling 
services; vehicle refuelling station services.

Cl.39;Distribution of energy; distribution of renewable energy; transport by pipeline.

Cl.42;Provision of scientific information, advice and consultancy in relation to carbon offsetting, namely in relation to 
reduction in production of carbon dioxide and other greenhouse gases; advisory and consultancy services relating to the 
design and development of chemical and mechanical processes for reducing the quantity of carbon dioxide in the 
atmosphere; technical research in the field of carbon offsetting; technological consulting services in the field of 
alternative energy generation; advisory services relating to energy efficiency.
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3877752    26/01/2018
[International Registration No. : 1409424]
ALKAN
Rue du 8 mai 1945 F-94460 VALENTON France

Proposed to be Used
IR DIVISION
Cl.7;Hoists, cranes and especially cranes intended to be placed on aircraft carriers for lifting aircraft, machine tools, 
motors and engines, engine components; couplings for machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; data processing equipment; fire 
extinguishers; software; on-board aircraft software especially for managing weapon management systems and electronic 
countermeasure systems; test benches; software for using test benches; control and security equipment for armament or 
for emergency use.

Cl.12;Vehicles, apparatus for locomotion by land, air or water, particularly forklift trucks, drones, aircraft and 
helicopters; component parts of aircraft, drones and helicopters (excluding devices for heating, air-conditioning, lighting, 
lights, defrosters, anti-glare devices (lamp fittings), reflectors, non-electric locks not of metal, registration plates not of 
metal), particularly payload systems for aerial bombs or marking buoys; towing equipment.

Cl.13;Materials for fitting out aircraft, drones, helicopters of other vehicles, particularly payload devices, devices for 
dropping or ejecting military or civil loads, especially marking buoys; firearms; ammunition and explosive projectiles, 
pyrotechnic, pneumatic or electromagnetic impellers for dropping military or civil loads, especially marking buoys, from 
aircraft.
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3877774    08/03/2018
[International Registration No. : 1410118]
FRANPLAST S.p.A.
Via Per Monterotondo, 5 I-25050 Provaglio d'Iseo (Brescia) Italy

Proposed to be Used
IR DIVISION
Cl.1;Plastics for industrial use, dispersions of plastics, plastics as raw materials, plasticizers, plastisols, unprocessed 
resins.

Cl.17;Gums and compositions of gum, gum thread not for textile use, raw and semi-worked gum, vulcanite (ebonite), 
semi-worked plastics, chips or granules for use as a playground ground cover, including elastomeric, polymeric and/or 
thermosetting copolymeric materials.

Cl.40;Preparation of mixtures, compounds of plastics and gums adapted and used for applications in all kinds of fields 
in industry, material treatment information.
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3877791    08/03/2018
[International Registration No. : 1410138]
FRANPLAST S.p.A.
Via Per Monterotondo, 5 I-25050 Provaglio d'Iseo (Brescia) Italy

Proposed to be Used
IR DIVISION
Cl.1;Plastics for industrial use, dispersions of plastics, plastics as raw materials, plasticizers, plastisols, unprocessed 
resins.

Cl.17;Gums and compositions of gum, gum thread not for textile use, raw and semi-worked gum, vulcanite (ebonite), 
semi-worked plastics, chips or granules for use as a playground ground cover, including elastomeric, polymeric and/or 
thermosetting copolymeric materials.

Cl.40;Preparation of mixtures, compounds of plastics and gums adapted and used for applications in all kinds of fields 
in industry, material treatment information.
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Priority claimed from 31/08/2017; Application No. : 017163635 ;European Union 

3877954    07/02/2018
[International Registration No. : 1409053]
Centogene AG
Schillingallee 68 18057 Rostock Germany

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations; diagnostic biomarker reagents for medical purposes; preparations for detecting genetic 
predispositions for medical purposes; nucleic acid sequences for medical and veterinary purposes.

Cl.35;Collating and systematic ordering of data in a computer database; computerized file management.

Cl.42;Industrial analysis and research services; research and development in the field of biotechnology; genetic 
engineering services; research and development in the field of medical diagnostics; design and development of computer 
software and databases; computerised scientific research, testing and analysis; providing of information in the fields of 
pharmacology.

Cl.44;Conducting of medical tests for diagnostic or treatment purposes; medical and health services relating to DNA, 
genetics and genetic testing; genetic counseling; medical laboratory services for the analysis of samples taken from 
patients; providing of information in the fields of medicine and veterinary medicine.
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Priority claimed from 01/02/2018; Application No. : 302018000004255 ;Italy 

3877965    15/02/2018
[International Registration No. : 1408911]
Artsana S.p.A.
Via Saldarini Catelli, 1 I-22070 Grandate (CO) Italy

Proposed to be Used
IR DIVISION
Cl.9;Sensors and detectors; sensors integrated into car safety seats for children to detect their presence.

Cl.12;Car safety seats for children; security harness for vehicle seats; seat covers for vehicles.
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3877972    27/02/2018
[International Registration No. : 1409672]
MEBA IHRACAT VE MAGAZACILIK LTD. STI.
Kestane Sokak No. 12 D:1 Merter Güngören Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks; footwear;
headgear.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely, unworked or semi-worked leather 
and animal skins, imitations of leather, stout leather, leather used for linings, goods made of leather, imitations of leather 
or other materials, designed for carrying items, bags, wallets, boxes and trunks made of leather or stout leather, 
keycases, trunks [luggage], suitcases, umbrellas, parasols, sun umbrellas, walking sticks, whips, harness, saddlery, 
stirrups, straps of leather (saddlery), woven or non-woven textile fabrics, textile goods for household use, curtains, bed 
covers, sheets (textile), pillowcases, blankets, quilts, towels, flags, pennants, labels of textile, swaddling blankets, 
clothing, including underwear and outer clothing, other than special purpose protective clothing, socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing], footwear, shoes, slippers, sandals, headgear, hats, caps with 
visors, berets, caps [headwear], skull caps, enabling customers to conveniently view and purchase those goods, such 
services may be provided by retail stores, wholesale outlets, by means of electronic media or through mail order 
catalogues.
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Priority claimed from 24/10/2017; Application No. : 017381419 ;European Union 

3877976    13/04/2018
[International Registration No. : 1409733]
Schiesser Marken GmbH
Schützenstraße 18 78315 Radolfzell Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather and goods made of these materials (included in class 18), namely small leather 
goods; trunks and travelling bags; casual bags.

Cl.25;Clothing; men's, women's and children's outerclothing, ready-made clothing; suits, shirts, trousers, bermuda 
shorts; gowns, blouses, ladies' shirts, skirts; jackets [clothing], heavy jackets, waistcoats, coats, combinations [clothing], 
parkas, mackintoshes, wind breakers; hosiery (clothing), pullovers, sweaters, bandanas, jerseys (clothing), t-shirts, 
sweatshirts, terry towelling clothing; underclothing for women, men and children, underwear, brassieres, knickers, 
breeches, chemises, bustiers, corselets, bodies, bodies, bodies, intimate wear; shirt and short combinations, slips, 
negligees; men's briefs, boxer shorts, men's vests; children's briefs, children's vests, men's, women's and children's 
sports underwear, sports bras, socks, stockings, leggings, tights, sock suspenders, garters, suspenders, sports 
outerclothing, gynmastic clothing, jogging suits, leggings, cyclists' clothing, knitwear (clothing), sports jerseys; fashion 
swimwear (clothing), bath linen (clothing), bathing suits, bathing trunks; swimwear for men, women and children, 
swimsuits, bathing trunks, bathrobes, beach clothes, beachwear; nightclothes for men, women and children, pyjamas, 
nightgowns, dressing gowns; layettes [clothing]; babies' wear, baby pajamas; babies' undergarments; gloves (clothing) of
textile, wristbands (sweatbands), sweatbands, headbands, belts (including belts of leather), braces, neckties, scarves, 
collar protectors for wear, earmuffs (clothing), aprons; footwear; bath sandals, bath slippers, sandals, athletics shoes, 
fabric shoes, beach shoes; headgear; swimming hats, swimming caps, shower caps, hats, hoods [clothing], caps 
[headwear].
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Priority claimed from 04/10/2017; Application No. : 714053 ;Switzerland 

3878026    14/03/2018
[International Registration No. : 1409081]
Läderach (Schweiz) AG
Bleiche 14 CH-8755 Ennenda Switzerland

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; confectionery, chocolate, chocolate confectionery; chocolate-based 
products; chocolate candy; chocolate tablets; chocolate sauces; chocolate coatings and desserts; chocolate-coated fruit; 
chocolate-based beverages; sugars, natural sweeteners, soft coatings, beekeeping products; ice, ice creams, frozen 
yogurts and sherbets; pastry and confectionery products; edible ice cubes; honey, brown sugar syrup; spices; ice for 
refreshment; chocolate truffles; chocolate extracts; chocolate mousses; aerated chocolate; chocolate powder; chocolate 
flavorings; chocolate creams; milk chocolates; chocolates with toppings; chocolate in alcohol; chocolate pralines; 
chocolate in the form of pralines; coffee mixtures; coffee essences; coffee flavorings; coffee-based toppings; all the 
aforesaid goods are from Switzerland.

Cl.35;Advertising; company management; commercial management services; administrative services; retail sale of 
cocoa, cocoa extracts for food and beverages, chocolate drinks, chocolate, chocolate pastes and chocolate coatings, 
chocolate bars, chocolate products, chocolate sauces, confectionery, marzipan, marzipan substitutes, chocolates, also 
filled with liquids, in particular wines and spirits, pastry and confectionery, ice, powder for ices, candy, also filled with 
liquids, jams, cakes and biscuits; online retail sale in connection with cocoa, cocoa extracts for food and beverages, 
chocolate beverages, chocolate, chocolate pastes and chocolate coatings, chocolate bars, chocolate products, chocolate 
sauces, chocolate mousses, confectionery, marzipan, marzipan substitutes, chocolates, also filled with liquids, in 
particular wines and spirits, pastry and confectionery, ices, ice cream, candy, also filled with liquids, jams, cakes and 
biscuits; wholesale services in connection with chocolate; organization of exhibitions for advertising purposes, 
organization of exhibitions for commercial purposes; commercial advice relating to franchising; all the aforesaid services 
originating from Switzerland.

7618



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

Priority claimed from 19/10/2017; Application No. : 87652575 ;United States of America 

3878032    18/04/2018
[International Registration No. : 1409898]
HARBOR PLATFORM, INC.
237 Kearny St. 234 San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software to facilitate the use of a blockchain or distributed ledger to execute and record financial 
transactions, including trades; downloadable computer software for developing, deploying, and managing applications, 
integrating applications, data, and services all for use in connection with transferring digital tokens based on the 
blockchain technology; downloadable software for processing electronic payment transactions; downloadable software 
for transactions using virtual currency, namely, software for managing, buying, selling, storing, transacting, exchanging, 
sending and receiving virtual currency; downloadable computer software for use in the administration of digital tokens 
used via a global computer network; computer software and mobile applications for use in accessing, reading, tracking, 
and using blockchain technology; computer software and mobile applications for use in accessing, reading, tracking, and 
using tokens via blockchain technology; computer software and mobile applications for the provision of digital tokens for 
use via a global computer network.

Cl.42;Software as a service (SAAS) services featuring software for facilitating the use of a blockchain or distributed 
ledger to execute and record financial transactions, including trades; software as a service (SAAS) services featuring 
software for processing electronic payment transactions; software as a service (SAAS) services featuring software for 
transactions using virtual currency, namely, software for managing, buying, selling, storing, transacting, exchanging, 
sending and receiving virtual currency; software as a service (SAAS) services featuring software for use in the 
administration of digital tokens used via a global computer network; electronic data storage; providing temporary use of 
non-downloadable computer software for use in accessing, reading, tracking, and using blockchain technology; providing
temporary use of non-downloadable computer software for use in accessing, reading, tracking, and using tokens via 
blockchain technology; providing temporary use of non-downloadable computer software for the provision of digital 
tokens for use via a global computer network.
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Priority claimed from 28/11/2017; Application No. : 017526468 ;European Union 

3878055    25/05/2018
[International Registration No. : 1409205]
Hannas Villervalla AB
Husargatan 19A SE-411 22 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.24;Textiles and textile goods, not included in other classes; table covers; bed clothes and blankets; cot blankets; 
ticks [mattress covers]; textile tissues; wash cloths; hand towels; bath sheets; towels [textile] for use in connection with 
babies.

Cl.25;Clothing, footwear, headgear; children's wear; children's outerclothing; stockings; socks; stuff jackets [clothing]; 
waistcoats; shawls; ear muffs (clothing); singlets; clothing for gymnastics; tee-shirts; babies' pants [clothing]; 
outerclothing; tops [clothing]; aprons for wear; lounging robes; skirts; undershirts; pants; denim jeans; gabardines 
[clothing]; jumpers; layettes (clothing); braces for clothing [suspenders]; slacks; sweaters; underwear; coats; pyjamas; 
shoulder wraps; knickers; cuffs; beachwear; bathrobes; slips [undergarments]; blouses; shirts; knitted goods (clothing); 
bandanas (neckerchiefs); furs (clothing); muffs (clothing); gowns; jackets [clothing]; mittens; paper clothing; petticoats; 
camisoles; ready-to-wear clothing; gloves (clothing); weatherproof clothing; leg warmers; smocks; coveralls; belts 
(clothing); belts (garments); tights; suits; cardigans; shifts; chinos; jackets; bootees (woollen baby shoes); children's 
headwear; caps (headgear); berets; headbands (clothing); cap peaks; hats; hoods (clothing); children's footwear; shoes; 
sandals; bath slippers; bath sandals; sneakers; gymnastic shoes; slippers; beach shoes; lace boots; infants' boots; 
boots; swimsuits; bathing trunks; swimming caps; swimming costumes; swimming trunks; bikinis.

Cl.35;Retail services in relation to clothing; wholesale services in relation to clothing; online retail store services 
relating to clothing; online retail services relating to clothing; mail order retail services for clothing; retail services in 
relation to toys; online retail services relating to toys.

7620



Trade Marks Journal No: 1858 ,   16/07/2018           Class 99 
 

3878092    02/02/2018
[International Registration No. : 1409816]
Hub Culture Services Ltd
Grand Union House, 20 Kentish Town Road London NW1 9NX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software, firmware and programs; computer software and programs for transmitting and encoding 
emails and electronic communications; virtual currency; tokens in digital form; digital stamps of monetary value; 
computer software and programs for providing email and electronic communication systems, utilising a system for the 
verification and renewal of virtual currency, tokens or digital stamps of monetary value, upon receiving such emails or 
electronic communications; computer software and programs for developing and administering reward and incentive 
programs and promotional schemes; computer software and programs for the facilitation of e-commerce transactions, 
including the reception of requests for payments and the transfer of virtual currency, tokens or digital stamps of monetary
value.

Cl.36;Issue and redemption of tokens of value, benefits and incentives; issue and redemption of tokens of value, 
benefits and incentives in the form of virtual currency, tokens or digital stamps of monetary value; secure electronic 
transfer of virtual currency, tokens or digital stamps of monetary value; clearing and payment services relating to the sale 
and redemption of virtual currency, tokens and digital stamps of monetary value; trading of virtual currency, tokens and 
digital stamps of monetary value; brokerage of virtual currency, tokens and digital stamps of monetary value; small 
valued financial transactions for e-commerce services; micro-payment services; information, advisory and consultancy 
services relating to all of the aforesaid.
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3878095    05/04/2018
[International Registration No. : 1409740]
Gavl Pty Ltd
115 CREMORNE ST CREMORNE VIC 3121 Australia

Proposed to be Used
IR DIVISION
Cl.35;Auctioneering; online auctioneering services, including auctioneering of property, animals and goods; real estate 
auctioneering; compiling real estate brokerage listings; providing online auction services; arranging and conducting of 
auction sales; arranging and conducting of auctions and reverse auctions via computer and telecommunications 
networks; arranging and conducting of auctions and reverse auctions via mobile telephones; organisation of internet 
auctions; organisation of housing and real estate displays and exhibitions for promotion or advertising purposes; 
compilation of lists of prospective customers; provision of an on-line marketplace for buyers and sellers of goods and 
services; compilation and provision of online directories; online advertising on a computer network, including advertising 
the sale of property, animals and goods; production of video recordings for advertising purposes.

Cl.38;Streaming of data, including live-streaming of videos of auctions of property, animals and goods; transmission of 
video films, including transmission of videos of auctions of property, animals and goods; electronic transmission 
(uploading, posting or displaying) of data, information, pictures, images, audio and/or video via online forums; providing 
online forums; data broadcasting services; webcasting (broadcasting over a global computer network), including 
webcasting of videos of auctions of property, animals and goods; netcasting (broadcasting over a global computer 
network); wireless broadcasting; broadcasting of programmes by television; operation of telecommunications apparatus; 
telecommunications, namely, providing online and telecommunication facilities for realtime interaction between and 
among users of computers, mobile and handheld computers, and wired and wireless communication devices.
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Priority claimed from 27/06/2017; Application No. : UK00003239970 ;United Kingdom 

3878101    19/12/2017
[International Registration No. : 1409976]
Publicis Groupe SA
133 avenue des Champs-Élysées F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; computer software; computer software platforms; software in the form of a set of 
applications; econometric modelling software; computer software capable of being accessed and/or downloaded online 
via global computer information networks or from a website on the Internet; software for collecting, managing, editing, 
compiling, modifying, transmitting, sharing and storing data and information; software and platforms for evaluating 
customer behaviour; software and platforms for analysing social media and social networking behaviour; software and 
platforms in the field of advertising and marketing; software and platforms for tracking, monitoring and reporting on 
media, press, social media, trends; software and platforms for the development of advertising-focused technology, data, 
and analytic tools; software and platforms for media buying; downloadable electronic publications and information 
provided on-line from databases or the Internet; electronic publications provided by electronic mail.

Cl.35;Advertising and marketing services; business management and organization consultancy; business 
administration; consultancy, development and implementation of commercial, advertising, communication and marketing 
strategies; market studies; research, compilation, processing and analysis of business data; updating and maintenance 
of data in computer databases; marketing, advertising, content development and brand consulting in the field of brand 
communication strategy services; branding services, namely, analysis and consulting on brands for businesses; advisory 
services in connection with sales promotion; business data analysis in the field of data science and consultancy services 
therefor; marketing analysis in the nature of digital media attribution measurement and optimization services; customer 
segmentation services, namely marketing services in the nature of conducting consumer tracking behaviour and 
consumer trend analysis; business consultancy and advisory service relating to the analysis of consumer interests and 
buying habits; advertising management services, namely management of commercial and advertising materials and 
media; media buying and planning services; rental and purchase of time and advertising space on all communication 
means and media; creation, writing, editing, publication and distribution of texts, visuals, content and advertising material 
(leaflets, prospectuses, printed matter, samples); promotion of products and services of others; production, post-
production, editing, publishing, distribution, rental and projection of sound, video and cinematographic works for 
advertising purposes; scriptwriting for advertising purposes; modeling services for advertising purposes; consultancy 
services relating to websites traffic optimization; provision, compilation and analysis of business information, business 
statistics and commercial information; organization, development and management of events for commercial or 
advertising purposes; consultancy for organizing, developing and conducting events for commercial or advertising 
purposes; public relations; advisory services relating to advertising sponsorship research; social media strategy 
consultancy; management of social media communities; economic forecasts; online advertising on a computer network; 
information, advisory and consultancy services relating to all of the aforesaid services.

Cl.42;Information technology consultancy; design, development, maintenance, hosting and implementation of 
computer software, computer platforms and computer programs; engineering in the field of communication and 
marketing, namely technical analysis and technical data processing; electronic data storage; providing software for text 
drafting, sounds, music and video production for web pages and web sites; research and development of new products 
for others; design, consulting and development of applications, software and web sites; technical project studies; graphic 
art design; programming of software for Internet forums; creation of programs for data processing; software as a service 
(SaaS); software as a service (SAAS), namely, software in the field of advertising and marketing; software as a service 
(SAAS), namely, software for tracking, monitoring and reporting on media, press, social media, trends; software as a 
service (SAAS), namely, software for the development of advertising-focused technology, data, and analytic tools; 
providing software technology tools in the nature of search engines and digital coding; software services, namely, 
provision of online platforms for tracking, monitoring and reporting on media, press, social media, trends; software 
services, namely, provision of online platforms for advertising, marketing, promotional and public relations purposes; 
software as a service, namely, software for evaluating customer behaviour and analysing social media and social 
networking behaviour; software services, namely, provision of online platforms for the development of advertising-
focused technology, data, and analytic tools; provision of software and platforms for media buying; providing brand and 
social analytics tools; information, advisory and consultancy services relating to all of the aforesaid services.
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Priority claimed from 06/10/2017; Application No. : 30 2017 110 114 ;Germany 

3878103    15/02/2018
[International Registration No. : 1409885]
Messe München GmbH
Am Messesee 2 81829 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Organization of exhibitions and trade fairs for commercial or advertising purposes; publication and issuance of 
advertising texts; providing consumer product and service advice.

Cl.38;Telecommunication services provided via Internet platforms and portals; providing access to platforms and 
portals on the Internet; providing access to e-commerce platforms on the Internet.

Cl.41;Arranging of exhibitions for cultural and teaching purposes; organization and arranging of congresses; 
organization and arranging of meetings.
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Priority claimed from 27/09/2017; Application No. : 4020170123300 ;Republic of Korea 

3878127    27/02/2018
[International Registration No. : 1409887]
DONG IN ENTECH CO., LTD
370-26, Daegotbuk-ro, Tongjin-eup, Gimpo-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.12;Child safety harnesses for vehicle seats; safety seats for infants and children for vehicles; small wagons for 
children; children's car safety seats; bicycles for children; baby carriages (stroller); bags for baby carriages (stroller); 
hooks for baby carriages (stroller); fitted covers for baby carriages (stroller); backrests for baby carriages (stroller); 
baskets for baby carriages (stroller); seats featuring a heating function specially adapted for baby carriages (stroller); 
insect screens for baby carriages (stroller); seats featuring a cooling function specially adapted for baby carriages 
(stroller); stroller covers; cup holders for baby carriages (stroller); hoods for baby carriages (stroller); car seats for 
babies.

Cl.18;Bags; diaper bags; shopping bags; pouch baby carriers; fabric covers specially adapted for baby carriers; 
children's schoolbags; back frames for carrying children; baby carriers; sling bags for carrying infants; slings for carrying
infants; backpacks for carrying babies; pouch baby carriers; sling bags for carrying babies; small backpacks; purses; 
trunks and traveling bags; carry-on bags; hipsacks.
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Priority claimed from 19/10/2017; Application No. : 87652583 ;United States of America 

3878149    16/04/2018
[International Registration No. : 1409896]
HARBOR PLATFORM, INC.
237 Kearny St. 234 San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software to facilitate the use of a blockchain or distributed ledger to execute and record financial 
transactions, including trades; downloadable computer software for developing, deploying, and managing applications, 
integrating applications, data, and services all for use in connection with transferring digital tokens based on the 
blockchain technology; downloadable software for processing electronic payment transactions; downloadable software 
for transactions using virtual currency, namely, software for managing, buying, selling, storing, transacting, exchanging, 
sending and receiving virtual currency; downloadable computer software for use in the administration of digital tokens 
used via a global computer network; computer software and mobile applications for use in accessing, reading, tracking, 
and using blockchain technology; computer software and mobile applications for use in accessing, reading, tracking, and 
using tokens via blockchain technology; computer software and mobile applications for the provision of digital tokens for 
use via a global computer network.

Cl.42;Software as a service (SAAS) services featuring software for facilitating the use of a blockchain or distributed 
ledger to execute and record financial transactions, including trades; software as a service (SAAS) services featuring 
software for processing electronic payment transactions; software as a service (SAAS) services featuring software for 
transactions using virtual currency, namely, software for managing, buying, selling, storing, transacting, exchanging, 
sending and receiving virtual currency; software as a service (SAAS) services featuring software for use in the 
administration of digital tokens used via a global computer network; electronic data storage; providing temporary use of 
non-downloadable computer software for use in accessing, reading, tracking, and using blockchain technology; providing
temporary use of non-downloadable computer software for use in accessing, reading, tracking, and using tokens via 
blockchain technology; providing temporary use of non-downloadable computer software for the provision of digital 
tokens for use via a global computer network.
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3878203    10/04/2018
[International Registration No. : 1410057]
VELTEKO s.r.o.
K Borovickám 1716 CZ-258 01 Vlašim Czech Republic

Proposed to be Used
IR DIVISION
Cl.7;Machines and machinery, mechanically operated, accessories of aforesaid machines; mechanical hand tools; parts 
of machines; tools, electrically operated or with other mechanical drives included in this class; processing machines, in 
particular packing and dosing machines.

Cl.9;Weighing machines.
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Priority claimed from 08/08/2017; Application No. : 4381800 ;France 

3878205    23/01/2018
[International Registration No. : 1410035]
Kuhn S.A.
4, Impasse des Fabriques F-67700 Saverne France

Proposed to be Used
IR DIVISION
Cl.7;Instruments for agriculture, wine-making, horticulture, and forestry (not hand-operated) and agricultural 
machines,wine-making, horticultural and forestry, in particular for use in agriculture, breeding, irrigation, horticulture, 
forestry, earthworks, gardening and/or cultivation for pleasure, storage of farm products, maintenance of landscapes and 
green spaces.

Cl.9;Apparatus and instruments for surveying, taking photo, weighing, measuring, signaling, checking (inspection), 
lifesaving (rescue); apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; data processing equipment; computer programs (software), navigation apparatus for vehicles (on-
board computers); electronic apparatus and instruments for collecting, transmitting and using information; computers, 
computer peripheral devices, analog and digital calculators; apparatus for electronic global positioning systems (GPS); 
electric couplings, warning devices, electric or electronic installations for the remote control of industrial and agricultural 
operations, transmitters (telecommunications), transmitters of electronic signals, radars, electrical monitoring apparatus, 
remote control apparatus, magnetic and electronic recording media, electronic bulletin boards in particular in the field of 
information, positioning, and diagnostics for agricultural machines, software for managing, viewing and analyzing 
agricultural data; control mechanisms for machines and engines; computer facilities for controlling and adjusting 
agricultural machines based on data from Global Positioning System (GPS) devices; spectacles (optics), spectacle cases; 
clothing and footwear for protection against accidents, irradiation and fire; safety footwear; headsets; simulators for 
commanding and controlling agricultural machines.

Cl.12;Vehicles, rental apparatus by land, air and water; tractors; hitches for tractors; handling carts; lift trucks, 
shopping trolleys; carts; trailers (vehicles), trailer hitches for vehicles; railway cars, railway couplings, wheel tires for 
vehicles, tipping bodies for trucks, mudguards, wheelbarrows, vehicle chassis; twowheeled trolleys; couplings for land 
vehicles; transmission shafts for land vehicles; motors and engines for land vehicles.
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Priority claimed from 17/07/2017; Application No. : 1859521 ;Australia 

3878238    12/01/2018
[International Registration No. : 1409806]
Liven Pty Ltd
1B 475 Blackburn Rd MOUNT WAVERLEY VIC 3149 Australia

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer software; network applications being computer programs; computer software 
downloaded from the Internet; computer software programs; downloadable software applications (APPS); application 
software and computer software for use in searching for restaurant and entertainment services, payment of restaurant 
and entertainment services and for making donations to charities.

Cl.35;Advertising; business promotion services; advertising services relating to the promotion of the goods and 
services of others; advertising services provided over the Internet and via a data base; compilation and provision of 
online directories; compilation of business data and business directories; compilation of online business directories; 
business consultation; business advice and consultation relating to advertising; compilation of information into computer 
databases; business organisation and management of discount services; discount services (sales promotion services); 
organisation and management of discount loyalty schemes.

Cl.36;Financial affairs; monetary affairs; electronic payment services; financial payment services for restaurant 
services; financial analysis; electronic funds transfer; credit card, debit card, pre-paid card and card substitute services; 
issuing electronic payment cards in connection with bonus and reward schemes; charitable collections; charitable 
fundraising; charitable services, namely financial services; organising of charitable collections; discount services 
(financial services); information, advisory and consultancy services in relation to the aforementioned services.

Cl.42;Software as a service (SAAS); online provision of web-based computer software; online provision of web-based 
applications; provision of online non-downloadable software; providing use of on-line downloadable software to enable 
users to search for restaurants and entertainment services, to pay for restaurant and entertainment services and to make 
donations to charities; hosting of software as a service (SAAS); design and development of computer software; provision 
of information, technical assistance and advice in relation to the design and development of software.
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Priority claimed from 07/12/2017; Application No. : 017568593 ;European Union 

3878272    04/01/2018
[International Registration No. : 1409923]
The Best Idea S.r.l.
Via della Croce Rossa 112 I-35129 Padova Italy

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; perfumes; cleaning and fragrancing preparations; cosmetics.

Cl.9;Software; computer software platforms; computer software packages; education software; educational software; 
application software; data communications software; computer programmes for data processing.

Cl.14;Jewellery; time instruments; key rings and key chains, and charms therefor; ornaments, made of or coated with 
precious or semi-precious metals or stones, or imitations thereof; statues and figurines, made of or coated with precious 
or semi-precious metals or stones, or imitations thereof; decorative articles [trinkets or jewellery] for personal use; 
identification bracelets [jewelry]; trinkets of bronze; trinkets coated with precious metal; key charms coated with precious 
metals; prize cups of precious metals.

Cl.25;Clothing; footwear; headgear.

Cl.35;Business analysis, research and information services; advertising, marketing and promotional services; 
arranging subscriptions to telecommunications database services; arranging subscription to an information media 
package; purchasing of goods and services for other businesses; business intermediary services relating to the matching 
of potential private investors with entrepreneurs needing funding; computerized on-line ordering services; price 
comparison rating of accommodations.

Cl.38;Telecommunication gateway services; access to content, websites and portals; telecommunication services 
provided via internet platforms and portals; provision of access to video and audio content, websites and portals; 
providing access to portals on the internet; providing access to platforms and portals on the internet; providing user 
access to portals on the internet; providing access to internet portals for third parties; providing access to a video 
sharing portal; telecommunication services provided via platforms and portals on the internet and other media; provision 
of access to an internet portal featuring video-on-demand programs.

Cl.42;Information technology [IT] consultancy and programming services; scientific technological services; design 
services; web portal design; programming of software for internet portals, chatrooms, chat lines and internet forums; 
design and development of computer software for logistics, supply chain management and e-business portals.
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Priority claimed from 13/10/2017; Application No. : 87645199 ;United States of America 

3878298    11/04/2018
[International Registration No. : 1409929]
Provivi, Inc.
1701 Colorado Avenue Santa Monica CA 90404 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Active chemical ingredients for use in the manufacture of insecticides, pesticides, fungicides, herbicides, 
bactericides and biocides.

Cl.5;Insecticides; pesticides; fungicides; herbicides; bactericides; biocides.
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3878974    27/04/2018
[International Registration No. : 1409472]
ZECHA Hartmetall-Werkzeugfabrikation GmbH
Benzstraße 2 75203 Königsbach-Stein Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for making tools, in particular carbide and diamond tools; motor driven tools, in particular milling tools 
for mold making, micro cutting tools, twist drills, flow punching tools and high precision tools for high precision milling 
for graphite machining; tools [parts of machines] made of carbide.

Cl.8;Hand-operated tools.

Cl.10;Surgical, medical and dental apparatus and instruments, as well as accessories for such apparatus (included in 
class 10) and high precision surgical, orthopedic and dental engineering tools.

Cl.40;Treatment of materials.
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Priority claimed from 14/09/2017; Application No. : 1872896 ;Australia 

3878998    13/03/2018
[International Registration No. : 1409737]
WiseTech Global Limited
U3A, 72 O'Riordan St ALEXANDRIA NSW 2015 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software programs including computer software for business purposes; computer software for freight 
forwarding, transportation brokers, customs broking and logistics including for airline carriers, ocean, river and water 
carriers, shippers, trucking and road haulage companies and warehouse facilities; computer software for database 
management, record creation, data transfer, document creation, accounting, workflow, training, testing and data sharing 
functions; training guides and manuals in the form of a computer program; electronic publications.

Cl.42;Software as a service and platform as service including software and platform as service as a service for 
business purposes; software as a service and platform as service for freight forwarding, transportation brokers, customs 
broking and logistics including for airline carriers, ocean, river and water carriers, shippers, trucking and road haulage 
companies and warehouse facilities; software as a service and platform as service for database management, record 
creation, data transfer, document creation, accounting, workflow and data sharing functions; advisory services relating to 
computer software and computer systems; computer database design consultancy services; design and development of 
computer software; installation, repair and maintenance of computer software including patching; cloud computing 
services; testing of computer software; support services for computer software; information in relation to the foregoing 
services.
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Priority claimed from 04/01/2017; Application No. : 87289451 ;United States of America 

3879246    05/07/2017
[International Registration No. : 1409837]
Hypothermia Devices, Inc.
420 N. Bonhill Road Los Angeles CA 90049 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Electrically heated and cooled devices for medical use, namely, back supports, ankle supports, knee braces, 
shoulder braces, elbow braces, neck braces, compression wraps, operating tables and stretchers; electrically heated and 
cooled devices for medical use, namely, helmets and medical beds featuring thermoelectric heating and cooling devices 
for therapeutic hypothermia treatment and targeted temperature management; thermoelectric heating devices and cooling 
devices specially adapted for use as a component in the aforesaid goods.

Cl.11;Electrically heated clothing and electrically cooled clothing, namely, headwear, body suits, footwear and gloves; 
thermoelectric heating devices and thermoelectric cooling devices for use in beds, chairs, seats, shirts, pants, headwear, 
body suits, footwear and gloves.

Cl.20;Furniture, namely, beds, chairs and seats, primarily for seating and sleeping featuring thermoelectric heating and 
cooling devices for comfort using targeted temperature control and temperature control.

Cl.25;Clothing, namely, shirts, pants, headwear, body suits, footwear and gloves featuring a device for thermoelectric 
heating and cooling for comfort using temperature control and temperature measurement.
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Priority claimed from 02/06/2017; Application No. : 30 2017 105 612 ;Germany 

3879259    27/11/2017
[International Registration No. : 1409827]
Müller-BBM VibroAkustik Systeme GmbH
Robert-Koch-Straße 13 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, rich client application software and web client application software for mobile devices for 
capturing, displaying and managing data and for creating graphics for dynamic data in the field of acoustics and 
resistance as well as for vibration technology; software, including in the form of downloads, for capturing, analysing and 
managing dynamic data in the fields of acoustics, vibration technology and resistance; computer data media with 
software; electric modules and apparatus for treating and processing dynamic data, in particular acoustic signals, digital 
bus data and vibration signals; electric measuring and checking (supervision) apparatus and systems consisting thereof 
in the field of acoustics, vibration technology and resistance, in particular for measuring and processing dynamic data, 
including acoustic signals, digital bus data and vibration signals; apparatus for recording, transmission or reproduction 
of sound or images; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electrical signals and electricity; instruments for measuring and transmitting of commands.

Cl.37;Updating of hardware, namely installation, maintenance and repair of measuring and control equipment and 
systems consisting thereof.

Cl.41;User training in connection with computer software and measuring technology hardware for dynamic data 
capture in the field of acoustics and resistance, and for vibration technology.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of measuring technology hardware for capturing dynamic data; technical planning of 
vibroacoustic system solutions for measuring, analysing, evaluating and managing dynamic data; maintenance, updating 
and repair of software for capturing, analysing and managing of dynamic data in the field of acoustics, vibration 
technology and resistance; research and development services for updating hardware and consultancy relating thereto; 
rental of measuring technology hardware and computer software for capturing, analysing and managing dynamic data in 
the fields of acoustics, vibration technology and resistance; consultancy relating to development in the field of measuring 
technology, analysis methods and computer software application solutions for capturing, analysing and managing data, 
technical capturing of measurement data, namely dynamic data, in particular digitalization of analogue data, electronic 
data storage and design of software-based information directories for third parties (information technology services); 
hosting of data and cloud-based services in the fields of acoustics, vibration technology and resistance.
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3879289    08/05/2018
[International Registration No. : 1409846]
GIADA GROUP S.R.L.
Via Giovanni Mayr, 10 I-20122 Milano Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; purses; school book bags; bags (nose -) [feed bags]; card wallets [leatherware], 
traveling trunks, travelling bags, backpacks, wallets, bags (net -) for shopping, attache cases, beach bags, casual bags, 
handbags, travel baggage, handbag frames, document cases, cases made of leather, beauty cases sold empty, key-cases 
of leather and skins, travel garment covers, sport bags, hat boxes of leather; garment bags for travel, shoulder straps of 
leather, shoulder belts of leather, unprocessed animal skins; dog collars, clothing for pets; umbrellas; walking-sticks; 
whips, harness and saddlery; harness fittings of iron.

Cl.25;Clothing; coveralls; underwear; jumpers; shirts; sweaters; men's suits; ready-made clothing; breeches; top 
clothes; articles of knitwear, coats, skirts, petticoats, pullovers, topcoats, jackets [clothing], quilted jackets, ski jackets, 
ski trousers, parkas, leather clothing, t-shirts, chemisettes, trousers, dressing gowns, tights, gilets, jerseys, pajamas, 
robes, brassieres, vest tops, bustiers, briefs, children's wear, layettes, swimming caps, swimming costumes, clothing for 
gymnastics, rainproof clothing, mackintoshes, masquerade costumes; footwear, slippers, bath sandals, boots, sports 
(boots for -), riding shoes, galoshes, footwear, beach shoes, sandals, training shoes, gymnastic shoes, overshoes; 
headgear, hats, caps, cap peaks; socks, stocking suspenders, stockings, garters, gloves, mittens, muffs, shawls, ties, 
neckties, scarves and headscarves, veils, bandanas (neckerchiefs), fur clothing, fur stoles, belts; wedding dresses.
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Priority claimed from 15/09/2017; Application No. : 3683577 ;Spain 

3879299    16/10/2017
[International Registration No. : 1409852]
E-SPORTS MEDIA RIGHTS, SL
Avenida Baix Llobregat, 3-5 E-08970 SANT JOAN DESPI (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; dissemination of audiovisual and multimedia content via the Internet; satellite 
dissemination services relating to sporting events.

Cl.41;Entertainment services; video game entertainment services; organization of events for cultural, entertainment 
and sports purposes.
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Priority claimed from 12/09/2017; Application No. : m 2017 20240 ;Ukraine 

3879316    26/02/2018
[International Registration No. : 1409938]
Tovarystvo z obmezhenoiu vidpovidalnistiu "Simcord"
vul. Otakara Yarosha, 18 Kharkiv 61045 Ukraine

Proposed to be Used
IR DIVISION
Cl.36;Financial analysis; stock brokerage services; stocks and bonds brokerage; brokerage of carbon credits; real 
estate brokerage; insurance brokerage; securities brokerage; issuance of tokens of value; investment of funds; 
trusteeship representatives; debt advisory services; electronic funds transfer; providing financial information via a web 
site; capital investment; bail-bonding; exchanging money; processing of debit card payments; processing of credit card 
payments; antique appraisal; stamp appraisal; real estate appraisal; numismatic appraisal; art appraisal; fiscal valuation; 
jewelry appraisal; check verification; securities lending; mutual fund brokerage; surety services; debt collection agency 
services; savings bank services; mutual fund development services; factoring; financial information; financial 
management; financial management of reimbursement payments for others; financial consultancy; financial evaluation 
[insurance, banking, real estate]; financing services; financial customs brokerage services; business liquidation services, 
financial; financial planning for retirement; lease-purchase financing; clearing-houses, financial.

Cl.45;Arbitration services; intellectual property consultancy; leasing of internet domain names; licensing of intellectual 
property; licensing of computer software; mediation; legal document preparation services; litigation services; on-line 
social networking services; alternative dispute resolution services; legal research; copyright management; legal services 
in relation to the negotiation of contracts for others; monitoring intellectual property rights for legal advisory purposes; 
registration of domain names for identification of users on a global computer network.
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Priority claimed from 01/11/2017; Application No. : 40201721495U ;Singapore 

3879340    23/11/2017
[International Registration No. : 1410011]
USG Boral Building Products Pte. Limited
8 Boon Lay Way, 08-14 8 @ Tradehub 21 Singapore 609964 Singapore

Proposed to be Used
IR DIVISION
Cl.17;Fillers for panel joints and industrial coating made of compounds from non-metallic minerals for insulating 
plasterboard panels; acoustical ceiling tiles and panels.

Cl.19;Building materials not of metal, gypsum, gypsum cement, calcined gypsum, calcined plaster, casting plaster, 
cement based wall coatings, pottery plaster, moulding plaster, cement board, mortar, cement, plaster compositions for 
use in building for filling holes, joint compounds [cementitious building materials, other than in the nature of paint], joint 
reinforcement tape, wall panels, gypsum wall panels, ceiling boards, coreboards, gypsum liner panels, linerboard paper, 
sheathing, floor patch levelling compounds, anchoring cement, wall partitions made of non-metallic materials, floor 
underlays of non-metallic materials, subfloors, sheeting panels of non-metallic materials for use in building.
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Priority claimed from 01/09/2017; Application No. : 017160731 ;European Union 

3879408    27/02/2018
[International Registration No. : 1410116]
EUROPEAN ORGANISATION FOR THE EXPLOITATION OF METEOROLOGICAL SATELLITES Organisation 
intergouvernementale
Eumetsat-Allee 1 64295 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, life-saving 
and teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; 
magnetic data carriers; phonograph records; cash registers; calculating machines, data processing equipment and 
computers; weather balloons; scientific apparatus and instruments for use in meteorology and climatology, included in 
this class; satellites; satellite computers; satellite receivers; satellite equipment; satellite transmitters and satellite 
receivers; satellite antennas; satellite communications equipment; satellite navigation equipment; ground stations for 
satellite communications; target surveillance apparatus [satellite]; satellites for scientific purposes; satellite for signal 
transmission; software for the analysis of satellite imagery; software for satellite navigation systems; recorded computer 
programs; computer programs [downloadable]; computer software [stored programs]; computer operating programs 
[saved]; computer peripherals; data processing equipment; distance measuring apparatus; apparatus for recording 
distances; electronic publications [downloadable]; transmitters of electronic signals; transmitting sets 
[telecommunications]; electronic components; computers; software; electronic devices for storing data and user 
terminals for meteorological, environmental and climatology information and data processing; detectors; remote control 
devices; electrical and electronic equipment and installations composed thereof for the remote control of industrial 
operations; electrodynamic apparatus for the remote control of equipment; interfaces [interface devices for computers]; 
echo sounders; monitoring apparatus [electric]; nautical apparatus and instruments; optical apparatus and instruments; 
speed indicators; surveying apparatus and instruments; high-frequency apparatus; mathematical instruments; 
cosmographic instruments; precision measuring instruments; measuring apparatus; measuring instruments; counters; 
computer software for encryption; image recognition software.

Cl.16;Paper; printed matter; bookbinding material; photographs; stationery; instructional and teaching materials 
[except apparatus]; brochures; booklets; forms [printed]; newsletters; printed magazines; newspapers; printed reports; 
prospectuses; drawings; graphic representations; atlases; books; geographical maps; globes [terrestrial globes]; cards; 
schedules [printed]; albums; almanacs; calendars; printed arithmetic panels; diagrams; advertisement boards of paper or 
cardboard; document files [stationery].

Cl.35;Business management; business administration; office functions; business organization consultancy services; 
business management and organization consultancy; assistance with regard to business organization; computerized file 
management; systemization of data in a central file; maintenance of meteorological, environmental and climatology 
information and data; data processing [office work]; automated compilation and systematization of information into 
computer databases; compilation of statistical data; compilation and systematization of data in computer databases; 
office work in the field of electronic data processing; data search in computer files [for others]; updating and maintenance 
of data in computer databases; collection, systemization, compilation of meteorological, environmental and climatological 
data stored in computer databases; compilation of mathematical data.

Cl.38;Telecommunications; satellite transmission; satellite broadcasting; satellite telecommunications services; 
satellite transmission services; rental of satellite transmission capacity; operation of telecommunications satellites; 
transmission of images via satellite; transmission of information via satellite; retransfer of images via satellite; sound and 
picture transmission via satellite; telecommunications services for the operation of satellite-to-earth receiving antennas; 
transmission of data, sound and images via satellite; telecommunication services for the operation of the earth-satellite-
television channels; satellite broadcasting of sound, images, signals and data; satellite transmission of data through a 
global online computer network; telecommunications by computer terminals, via telematics, satellites, radio, telegraphy, 
telephones; computer aided transmission of messages and images; communications by and / or between computers and 
computer terminals; information about telecommunication; data transmission, data transfer and providing online 
information, in particular with regard to meteorology, environment, climate and meteorological, environmental and 
climatological information and data; satellite-based and terrestrial data services; data transmission in real time and data 
transmission in near-real time; transmission of encrypted messages; electronic transmission of encrypted data; multicast 
or point-to-point transmission services; sending data; data transfer; data communication services by means of e-mail; 
streaming of data; data transfer by telecommunications; transmitting data signals; computerized data transmission; 
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telecommunications services for providing online access to data; advisory services relating to data transmission; 
computerised transmission of messages, information and images; encrypted electronic transmission and sending of 
data; provision and rental of access time to databases; electronic exchange of data from databases, which are accessible 
via telecommunication networks; providing access to data or documents stored electronically in central files for remote 
access.

Cl.39;Physical storage of electronically stored data and documents; location of live animals for conducting 
environmental consulting services.

Cl.40;Processing of aerial and satellite images; photographic image processing.

Cl.41;Education; training; entertainment services; sporting and cultural activities; organization of competitions; 
conducting seminars; organization of seminars for educational purposes; organization of seminars for training purposes; 
organization of shows for educational purposes; organization of seminars and conferences; organization of competitions 
and award ceremonies; organization of conventions and conferences; arranging, conducting and organizing workshops 
[training]; arranging, conducting and organizing of congresses; arranging, conducting and organization symposia; 
arranging, conducting and organizing conferences; arranging, conducting and organizing seminars; the above-mentioned 
services in particular with regard to meteorology, environment, climate and meteorological, environmental and 
climatological information and data.

Cl.42;Scientific and technological services and research and design related thereto; industrial analysis and research 
services; design and development of computer hardware and software; research on meteorology, environment and 
climate; provision of meteorological information, namely prognosis regarding meteorology, environment and climate; 
information relating to meteorology, environment and climate; information services relating to meteorology, environment 
and climate; provision of information relating to meteorology, environment and climate; provision of meteorological 
information in the nautical field; computer programming; analyses regarding the installation of computer systems; 
advisory services relating to environmental and climate protection; consulting services relating to research in the field of 
forest protection; geological prospecting; research relating to geology, environment and climatology; conducting 
scientific studies relating to geology, environment and climatology; land surveying; urban planning; providing 
meteorological information; development and research services regarding new products for others; technical research; 
technical project studies; quality control; services relating to the data encryption and decryption; conversion of document
data between computer formats; encryption of digital images; IT consulting.
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Priority claimed from 03/10/2017; Application No. : 4393352 ;France 

3879968    30/03/2018
[International Registration No. : 1409498]
ESSILOR INTERNATIONAL
147 rue de Paris F-94220 CHARENTON-LE-PONT France

Proposed to be Used
IR DIVISION
Cl.7;Working, machining, trimming, cutting, drilling, grinding, edging, blanking, grooving, engraving, bevelling, counter-
bevelling, chamfering, surface grinding, finishing, smoothing, polishing, fine reworking and/or stripping machines for 
spectacle lenses and ophthalmic lenses; machines for blocking spectacle lenses and ophthalmic lenses; spectacle lens 
and ophthalmic lens edgers; parts and components of all the aforesaid goods.

Cl.9;Measuring and/or marking and/or contour follower and/or tracer and/or centering apparatus and instruments, all for 
spectacle frame rims and/or spectacle lenses and/or ophthalmic lenses and/or lens patterns; the aforesaid apparatus and 
instruments either incorporating spectacle lens and ophthalmic lens machining and edging devices, or being intended to 
be used in association with edgers; parts and components for all the aforesaid apparatus and instruments; remote 
controls for the aforesaid apparatus and instruments; software for controlling and monitoring the aforesaid apparatus and
instruments; software for remote edging of spectacle lenses and ophthalmic lenses; software for quality control of 
spectacle lenses and ophthalmic lenses; software for engraving, cutting, edging and remote edging spectacle lenses and 
ophthalmic lenses; software for placing orders for spectacle lenses and ophthalmic lenses.
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Priority claimed from 21/04/2017; Application No. : 30 2017 104 076 ;Germany 

3879987    05/10/2017
[International Registration No. : 1409730]
Klaus Faber AG
Lebacher Straße 152 - 156 66113 Saarbrücken Germany

Proposed to be Used
IR DIVISION
Cl.6;Unprocessed and semi-processed materials of metal; pipes, tubes and hoses, and fittings therefor, including 
valves, of metal; downpoles of metal for the accessing of cables; downpoles of metal for the distribution of cables; 
trunking [channels] of metal for electric cables; cable ducts made of metal [other than electricity]; clips of metal for cables 
and pipes; cables, wires and chains, of metal; reels of metal [non-mechanical] for storing cables; cable stretchers; cable 
supports made of metal; binding screws of metal for cables; cable straps of metal; metal hardware; ducts of metal for 
ventilating and air conditioning installations; ducts made of metal for trunking conduits for gases.

Cl.9;Cable harnesses; cable modems; cable connectors; cable adapters; cable detectors; cables for transmitting and 
receiving cable television signals; electric cables for the transmission of sounds and images; cable television converters; 
usb cables; luminous usb cables; telecommunications cables; data transmission cables; usb cables for cellphones; data 
synchronization cables; electric cables and wires; mobile high-definition link (mhl) cables; threaded electrical cable 
connectors; electric wiring harnesses; conductor bars; ducting for electric cables; cable channels (electric-); cable covers 
[conduits]; wire connectors [electricity]; electrical connecting cables; insulated electrical cables; heat resistant electric 
wires; thermocouple cables; cable junctions for electric cables; insulated cable for electrical installations; male 
connectors for electrical cables; connections for electric cables; threaded cable connectors of metal; identification 
threads for electric wires; cables for electrical signal transmission; joint boxes for housing cable joints; materials for 
electricity mains [wires, cables]; cable locators; power wires; current plugs; electricity conduits; power adapters; power 
distributors [electrical]; current-meters; apparatus and instruments for accumulating electricity; power line conditioners; 
power line protectors; apparatus and instruments for conducting electricity; ducts [electricity]; line drivers; 
electromagnetic conduits; ducts [electricity]; conduit couplings [electric]; metal ducts [electric]; cables, electric; wires, 
electric; interface cables [electric]; electrical power extension cords; mounting cords [electrical]; insulated electrical 
cables; rubber covered electrical wires; heat resistant electric wires; connections for electric cables; junction boxes for 
electric wires; sheaths for electrical wires; circuits for heavy current; aerial cables for heavy currents.

Cl.16;Printed matter; paper and cardboard; bags and articles for packaging, wrapping and storage of paper, cardboard 
or plastics; packing cardboard; packaging materials; paper padding; plastic bubble packs for wrapping or packaging; 
printed packaging materials of paper; advertising pamphlets; promotional publications; printed promotional material; 
signboards of paper or cardboard; all above-mentioned goods not related to stationery.

Cl.35;Retail and wholesale services relating to cables, wires and other electrical goods, in particular copper ropes, 
including via the internet; information on commercial matters, including via the internet, cable network or other forms of 
data transmission; electronic processing of orders; advertising, marketing and sales promotion; business management; 
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market research and market analyses; online advertising; online ordering services; compilation of online business 
directories.

Cl.39;Electricity distribution via cables; supply of electricity; leasing the use of power lines to third parties for the 
transmission of electricity; electricity distribution via cables; storage of electrical plant; packaging and storage of goods; 
transportation and storage; storage and delivery of goods; parcel receipt services; storage of packages; storage of cargo; 
distribution by pipeline and cable.

Cl.40;Metal fabrication and finishing services; custom manufacture of metal hardware; custom manufacture of 
elastomeric components; custom manufacture of thermoplastic components; custom manufacture of semiconductor 
components, devices and circuits; coppersmithing; rental of assembly machine equipment; custom assembling of 
materials for others; heat treatment of pipes and tubes made of metal; exterior and interior plating of pipes and tubes 
made of metal; photogravure printing; making of rubber stamps; processing of rubber.
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Priority claimed from 23/08/2017; Application No. : T201751811 ;Finland 

3880035    20/02/2018
[International Registration No. : 1409948]
Mirka Ltd
Pensalavägen 210 FI-66850 Jepua Finland

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; non-woven and flexible abrasive materials and abrasive 
products; abrasives; abrasive nets; abrasive films; abrasive cloth; abrasive paper; abrasive wheels; abrasive discs; 
abrasive belts; abrasive sheets; abrasive strips; abrasive rolls.

Cl.7;Machine tools; hand-held tools, other than hand-operated; machines and apparatus for polishing [electric]; 
machines and machine tools for abrasive and polishing purposes and parts thereof; machines for manufacturing abrasive 
and polishing products; painting machines; machines for processing plastic.

Cl.8;Hand tools and implements [hand-operated]; abrading instruments [hand instruments]; grindstones [hand tools]; 
abrasive discs [parts for hand operated tools]; abrasive wheels for use with hand tools; polishing tools (hand operated -); 
polishing discs [hand operated tools].
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3880039    10/04/2018
[International Registration No. : 1409509]
SGII, INC.
19651 Alter Foothill Ranch CA 92610 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and personal care products, namely, lipstick in solid or liquid form, lip liner, lip gloss, lipstick remover, 
eye liner, eyebrow liner and mascara.

Cl.35;Rendering technical assistance in connection with the establishment and/or operation of person-to-person retail 
merchandising of various goods, namely, cosmetics and personal care products; and distributorship services for various 
goods, namely, cosmetics and personal care products.
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3880052    25/09/2017
[International Registration No. : 1409270]
TASAKI & Co., Ltd.
3-2, 6-chome, Minatojima Naka-machi, Chuo-ku Kobe 650-0046 Japan

Proposed to be Used
IR DIVISION
Cl.14;Platinum [metal]; alloys of precious metal; precious metals, unwrought or semi-wrought; pearls [jewellery]; 
diamonds; beads for making jewellery; jewellery; ornaments [jewellery]; paste jewellery; semi-wrought precious stones 
and their imitations; unwrought precious stones; semi-precious stones; trinkets [jewellery]; cloisonne jewellery; bracelets 
[jewellery]; brooches [jewellery]; chains [jewellery]; charms [jewellery]; clasps for jewellery; tie clips; necklaces 
[jewellery]; cuff links; rings [jewellery]; earrings; hat ornaments of precious metal; tie pins; lockets [jewellery]; pendants; 
tiaras; ankle bracelets; badges of precious metal; ornamental pins; pins [jewellery]; jewellery cases [caskets]; key rings 
[trinkets or fobs]; statuettes of precious metal; statues of precious metal; clocks; wristwatches; straps for wristwatches; 
movements for clocks and watches; stopwatches; buckles for watchstraps.

Cl.16;Pens [office requisites]; stationery; wrappers [stationery]; writing instruments; paper; pencil lead holders; writing 
paper; pencils; note books; notepads; appointment books; paper stationery; paper sheets [stationery]; ball-point pens; 
fountain pens; ink; postcards; seals [stamps]; writing cases [sets]; writing cases [stationery]; photo-engravings; printed 
matter; printed publications; catalogues; magazines [periodicals]; books; pamphlets; posters; stickers [stationery]; 
stands for pens and pencils; photographs [printed]; photograph stands; money clips; passport cases of leather.

Cl.18;Bags; card cases [notecases]; credit card cases [wallets]; handbags; key cases; pocket wallets; purses; business 
card cases; coin purses; clutch bags; pouches of leather; tote bags; shoulder bags; Boston bags; business cases; 
pouches; attaché cases; backpacks; bags for sports; briefcases; suitcases; travelling trunks; garment bags for travel; 
travelling bags; travelling sets [leatherware]; valises; rucksacks; accessories adapted for bags, namely, decorations for 
bags; accessories adapted for pouches, namely, decorations for pouches; bags of leather, for packaging; pouches, of 
leather, for packaging; industrial packaging containers of leather; vanity cases, not fitted; handbag frames; purse frames; 
handles for canes and walking sticks; canes; walking sticks; umbrellas; parasols.

Cl.21;Cabarets [trays]; cups; dishes; drinking vessels; saucers; services [dishes]; table plates; tableware, other than 
knives, forks and spoons; chopsticks; crystal [glassware]; drinking glasses; tea services [tableware]; teapots; ice 
buckets; vases; ceramics for household purposes; china ornaments; crockery; porcelain ware; sugar bowls; shoe horns; 
shoe trees [stretchers].

Cl.35;Retail services and wholesale services for woven fabrics and bedding; retail services and wholesale services for 
bags and pouches; retail services and wholesale services for personal ornaments; retail services and wholesale services 
for personal articles; retail services and wholesale services for furniture; retail services and wholesale services for 
articles for use with rituals; retail services and wholesale services for bladed or pointed hand tools, hand tools and 
hardware; retail services and wholesale services for kitchen equipment, cleaning tools and washing utensils; retail 
services and wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services and wholesale 
services for printed matter; retail services and wholesale services for paper and stationery; retail services and wholesale 
services for clocks, watches and spectacles [eyeglasses and goggles]; retail services and wholesale services for semi-
wrought precious stones and their imitations; auctioneering; commercial administration of the licensing of the goods and 
services of others; business management and organization consultancy; marketing research; marketing studies; shop 
window dressing; demonstration of goods; marketing; advertising.
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Priority claimed from 24/11/2017; Application No. : 2017749765 ;Russian Federation 

3880065    12/04/2018
[International Registration No. : 1409233]
TEEMP Limited Liability Company
Territory of the Innovation Center Skolkovo, Bolshoy boulevard, 42, building 1, floor 1, room 334, workplace 19 RU-143026 Moscow 
Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
software; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; answering 
machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for 
vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; 
apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-dynamic apparatus 
for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; remote control 
apparatus; sound recording apparatus; global positioning system [GPS] apparatus; distillation apparatus for scientific 
purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check franking; sound transmitting 
apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing 
apparatus, except for artificial respiration; apparatus and installations for the production of X-rays, not for medical 
purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; salinometers; acidimeters for batteries; aerometers; battery jars; barometers; anode batteries; galvanic 
batteries; batteries for lighting; solar batteries; solar panels for the production of electricity; batteries, electric; balances 
[steelyards]; betatrons; binoculars; biochips; 3D spectacles; monitoring apparatus, other than for medical purposes; acid 
hydrometers; beacons, luminous; electronic tags for goods; lens hoods; magnetic tape units for computers; computer 
memory devices; fire hose nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring 
instruments]; safety tarpaulins; electronic key fobs being remote control apparatus; bullet-proof clothing; signalling 
buoys; life buoys; marking buoys; vacuum gauges; electrolysers; variometers; scales; baby scales; bathroom scales; 
letter scales; weighbridges; precision balances; scales with body mass analysers; camcorders; video cassettes; video 
telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
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hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; plumb bobs; range finders; 
densimeters; densitometers; optical goods; detectors; smoke detectors; infrared detectors; counterfeit coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; disk drives for computers; juke boxes for computers; DNA chips; electronic interactive 
whiteboards; electronic notice boards; bullet-proof waistcoats; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; 
electric door bells; signal bells; audio interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or 
mechanical; marine depth finders; probes for scientific purposes; buzzers; needles for surveying compasses; needles for 
record players; measures; pressure measuring apparatus; simulators for the steering and control of vehicles; inverters 
[electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; measuring instruments; 
cosmographic instruments; mathematical instruments; levelling instruments; instruments containing eyepieces; 
surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for the treatment of air or 
water; spark-guards; coaxial cables; fiber optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; 
calorimeters; calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal 
imaging cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display 
units]; holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers 
and photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; carriers for dark 
plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; 
coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; crash test dummies; resuscitation mannequins 
[teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' helmets; 
protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, cables]; 
voting machines; money counting and sorting machines; material testing instruments and machines; furniture especially 
made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for counter-operated apparatus; coin-operated 
mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors; microscopes; 
microtomes; microphones; audio mixers; modems; lightning rods; monitors [computer hardware]; monitors [computer 
programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; teeth 
protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; electronic sheet music, downloadable; 
computer software, recorded; sheaths for electric cables; identification sheaths for electric wires; weighing machines; 
computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses for astrophotography; egg-
candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection against accidents, irradiation 
and fire; clothing for protection against fire; asbestos clothing for protection against fire; clothing especially made for 
laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; 
oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train 
animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters 
[telecommunication]; telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for 
divers; gloves for protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos 
gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables 
[surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit boards; compact disc players; 
cassette players; protective films adapted for computer screens; protective films adapted for smartphones; sound 
recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; semi-conductors; 
polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, electric; telerupters; food 
analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; distance measuring 
apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of leather; apparatus for 
measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time recording apparatus; 
apparatus and instruments for astronomy; surveying apparatus and instruments; weighing apparatus and instruments; 
nautical apparatus and instruments; navigational instruments; optical apparatus and instruments; apparatus and 
instruments for physics; chemistry apparatus and instruments; measuring apparatus; measuring devices, electric; boiler 
control instruments; meteorological instruments; naval signalling apparatus; observation instruments; navigation 
apparatus for vehicles [on-board computers]; satellite navigational apparatus; regulating apparatus, electric; precision 
measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, downloadable; 
printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers for use in 
photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; telescopic sights 
for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone wires; wires, 
electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer game software; 
computer programs [downloadable software]; computer operating programs, recorded; record players; processors 
[central processing units]; rods for water diviners; electronic publications, downloadable; distribution consoles 
[electricity]; control panels [electricity]; radar apparatus; masts for wireless aerials; transmitting sets 
[telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; frames for photographic 
transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge protectors; voltage regulators for 
vehicles; stage lighting regulators; speed regulators for record players; cell switches [electricity]; washing trays 
[photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; relays, electric; X-ray 
photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; 
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grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for loudspeakers; subwoofers; 
saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling devices]; dog whistles; 
signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection against accidents; fire alarms; 
signals, luminous or mechanical; sirens; electronic access control systems for interlocking doors; integrated circuit 
cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; 
sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; 
speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; theodolites; interactive touch screen terminals; thermo-
hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone 
arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring instruments]; 
transformers [electricity]; step-up transformers; vehicle breakdown warning triangles; triodes; starter cables for motors; 
discharge tubes, electric, other than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical 
purposes; telephone receivers; squares for measuring; gauges; quantity indicators; automatic indicators of low pressure 
in vehicle tires; gasoline gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope 
indicators; levels [instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; 
particle accelerators; electric installations for the remote control of industrial operations; steering apparatus, automatic, 
for vehicles; balancing apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; 
protection devices against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; 
oxygen transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for 
photographic prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; 
battery chargers; chargers for electric batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus 
and machines; apparatus for editing cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing 
equipment]; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; 
demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; 
adding machines; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic 
effects units for musical instruments; bar code readers; downloadable image files; downloadable music files; animated 
cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; radiology 
screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; 
epidiascopes; ergometers; armatures [electricity]; black boxes [data recorders]; directional compasses; verniers; 
levelling staffs [surveying instruments]; video baby monitors; plugs, sockets and other contacts [electric connections]; 
mechanical signs; signs, luminous; woofers; sounding leads; circular slide rules; protective helmets; mouse pads; 
compact discs [read-only memory]; connectors [electricity]; close-up lenses; mouse [computer peripheral]; life saving 
apparatus and equipment; shoes for protection against accidents, irradiation and fire; hemline markers; baby monitors; 
light dimmers [regulators], electric; safety restraints, other than for vehicle seats and sports equipment; scanners [data 
processing equipment]; cellular phones; wearable activity trackers; readers [data processing equipment]; downloadable 
ring tones for mobile phones; filters [photography]; magic lanterns.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; energy 
auditing; recovery of computer data; industrial design; graphic arts design; computer virus protection services; 
engineering; installation of computer software; meteorological information; clinical trials; material testing; textile testing; 
bacteriological research; biological research; geological research; research in the field of environmental protection; 
cosmetic research; mechanical research; chemical research; research and development of new products for others; 
scientific research; analysis for oil-field exploitation; underwater exploration; technical research; calibration [measuring]; 
web site design consultancy; computer security consultancy; information technology [IT] consultancy; consultancy in the 
design and development of computer hardware; architectural consultancy; internet security consultancy; computer 
software consultancy; data security consultancy; technological consultancy; oil-well testing; quality control; vehicle 
roadworthiness testing; land surveying; dress designing; updating of computer software; monitoring of computer 
systems to detect breakdowns; monitoring of computer systems for detecting unauthorized access or data breach; 
monitoring of computer systems by remote access; software as a service [SaaS]; maintenance of computer software; 
authenticating works of art; design of interior decor; quality evaluation of standing timber; quality evaluation of wool; 
digitization of documents [scanning]; conversion of data or documents from physical to electronic media; urban planning;
providing information on computer technology and programming via a web site; providing search engines for the internet;
conversion of computer programs and data, other than physical conversion; conducting technical project studies; 
computer system design; rental of web servers; computer rental; rental of computer software; unlocking of mobile 
phones; geological prospecting; oil prospecting; hosting computer sites [web sites]; construction drafting; computer 
software design; cloud seeding; consultancy in the field of energy-saving; creating and designing website-based indexes 
of information for others [information technology services]; creating and maintaining web sites for others; computer 
programming; technical writing; copying of computer programs; cloud computing; architectural services; chemistry 
services; outsource service providers in the field of information technology; packaging design; off-site data backup; 
computer technology consultancy; telecommunications technology consultancy; scientific laboratory services; weather 
forecasting; styling [industrial design]; cartography services; data encryption services; physics [research]; electronic 
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data storage; surveying; electronic monitoring of credit card activity to detect fraud via the internet; electronic monitoring 
of personally identifying information to detect identity theft via the internet; interior design; design and development of 
computer hardware and software; oil-field surveys; geological surveys; provision of scientific information, advice and 
consultancy in relation to carbon offsetting; server hosting.
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Priority claimed from 25/09/2017; Application No. : 87621252 ;United States of America 

3880067    23/03/2018
[International Registration No. : 1409211]
Knewton, Inc.
100 Fifth Avenue, 8th Floor New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services in the nature of providing online computerized learning courses of instruction.

Cl.42;Providing online non-downloadable software for use in computerized learning management, knowledge 
management, individualized educational assessments, learning plans, educational content management; providing online 
non-downloadable software for accessing, aggregating, processing, tracking, communicating, analyzing, managing, 
measuring, reporting, storing, viewing, sharing, downloading data, information, metrics, statistics, and content regarding 
students, student performance, and educational materials; providing online non-downloadable software for accessing, 
customizing, adapting, delivering, aggregating, managing, administrating, uploading, downloading, editing, displaying, 
sharing, manipulating, publishing and facilitating educational content, curriculum materials, digital media and learning 
tools.
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Priority claimed from 24/11/2017; Application No. : 2017749763 ;Russian Federation 

3880068    12/04/2018
[International Registration No. : 1409246]
TEEMP Limited Liability Company
Territory of the Innovation Center Skolkovo, Bolshoy boulevard, 42, building 1, floor 1, room 334, workplace 19 RU-143026 Moscow 
Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
software; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; answering 
machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for 
vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; 
apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-dynamic apparatus 
for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; remote control 
apparatus; sound recording apparatus; global positioning system [GPS] apparatus; distillation apparatus for scientific 
purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check franking; sound transmitting 
apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing 
apparatus, except for artificial respiration; apparatus and installations for the production of X-rays, not for medical 
purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; salinometers; acidimeters for batteries; aerometers; battery jars; barometers; anode batteries; galvanic 
batteries; batteries for lighting; solar batteries; solar panels for the production of electricity; batteries, electric; balances 
[steelyards]; betatrons; binoculars; biochips; 3D spectacles; monitoring apparatus, other than for medical purposes; acid 
hydrometers; beacons, luminous; electronic tags for goods; lens hoods; magnetic tape units for computers; computer 
memory devices; fire hose nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring 
instruments]; safety tarpaulins; electronic key fobs being remote control apparatus; bullet-proof clothing; signalling 
buoys; life buoys; marking buoys; vacuum gauges; electrolysers; variometers; scales; baby scales; bathroom scales; 
letter scales; weighbridges; precision balances; scales with body mass analysers; camcorders; video cassettes; video 
telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; plumb bobs; range finders; 
densimeters; densitometers; optical goods; detectors; smoke detectors; infrared detectors; counterfeit coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; disk drives for computers; juke boxes for computers; DNA chips; electronic interactive 
whiteboards; electronic notice boards; bullet-proof waistcoats; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; 
electric door bells; signal bells; audio interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or 
mechanical; marine depth finders; probes for scientific purposes; buzzers; needles for surveying compasses; needles for 
record players; measures; pressure measuring apparatus; simulators for the steering and control of vehicles; inverters 
[electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; measuring instruments; 
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cosmographic instruments; mathematical instruments; levelling instruments; instruments containing eyepieces; 
surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for the treatment of air or 
water; spark-guards; coaxial cables; fiber optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; 
calorimeters; calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal 
imaging cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display 
units]; holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers 
and photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; carriers for dark 
plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; 
coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; crash test dummies; resuscitation mannequins 
[teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' helmets; 
protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, cables]; 
voting machines; money counting and sorting machines; material testing instruments and machines; furniture especially 
made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for counter-operated apparatus; coin-operated 
mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors; microscopes; 
microtomes; microphones; audio mixers; modems; lightning rods; monitors [computer hardware]; monitors [computer 
programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; teeth 
protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; electronic sheet music, downloadable; 
computer software, recorded; sheaths for electric cables; identification sheaths for electric wires; weighing machines; 
computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses for astrophotography; egg-
candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection against accidents, irradiation 
and fire; clothing for protection against fire; asbestos clothing for protection against fire; clothing especially made for 
laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; 
oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train 
animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters 
[telecommunication]; telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for 
divers; gloves for protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos 
gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables 
[surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit boards; compact disc players; 
cassette players; protective films adapted for computer screens; protective films adapted for smartphones; sound 
recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; semi-conductors; 
polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, electric; telerupters; food 
analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; distance measuring 
apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of leather; apparatus for 
measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time recording apparatus; 
apparatus and instruments for astronomy; surveying apparatus and instruments; weighing apparatus and instruments; 
nautical apparatus and instruments; navigational instruments; optical apparatus and instruments; apparatus and 
instruments for physics; chemistry apparatus and instruments; measuring apparatus; measuring devices, electric; boiler 
control instruments; meteorological instruments; naval signalling apparatus; observation instruments; navigation 
apparatus for vehicles [on-board computers]; satellite navigational apparatus; regulating apparatus, electric; precision 
measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, downloadable; 
printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers for use in 
photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; telescopic sights 
for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone wires; wires, 
electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer game software; 
computer programs [downloadable software]; computer operating programs, recorded; record players; processors 
[central processing units]; rods for water diviners; electronic publications, downloadable; distribution consoles 
[electricity]; control panels [electricity]; radar apparatus; masts for wireless aerials; transmitting sets 
[telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; frames for photographic 
transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge protectors; voltage regulators for 
vehicles; stage lighting regulators; speed regulators for record players; cell switches [electricity]; washing trays 
[photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; relays, electric; X-ray 
photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; 
grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for loudspeakers; subwoofers; 
saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling devices]; dog whistles; 
signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection against accidents; fire alarms; 
signals, luminous or mechanical; sirens; electronic access control systems for interlocking doors; integrated circuit 
cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; 
sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; 
speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
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timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; theodolites; interactive touch screen terminals; thermo-
hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone 
arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring instruments]; 
transformers [electricity]; step-up transformers; vehicle breakdown warning triangles; triodes; starter cables for motors; 
discharge tubes, electric, other than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical 
purposes; telephone receivers; squares for measuring; gauges; quantity indicators; automatic indicators of low pressure 
in vehicle tires; gasoline gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope 
indicators; levels [instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; 
particle accelerators; electric installations for the remote control of industrial operations; steering apparatus, automatic, 
for vehicles; balancing apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; 
protection devices against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; 
oxygen transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for 
photographic prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; 
battery chargers; chargers for electric batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus 
and machines; apparatus for editing cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing 
equipment]; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; 
demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; 
adding machines; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic 
effects units for musical instruments; bar code readers; downloadable image files; downloadable music files; animated 
cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; radiology 
screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; 
epidiascopes; ergometers; armatures [electricity]; black boxes [data recorders]; directional compasses; verniers; 
levelling staffs [surveying instruments]; video baby monitors; plugs, sockets and other contacts [electric connections]; 
mechanical signs; signs, luminous; woofers; sounding leads; circular slide rules; protective helmets; mouse pads; 
compact discs [read-only memory]; connectors [electricity]; close-up lenses; mouse [computer peripheral]; life saving 
apparatus and equipment; shoes for protection against accidents, irradiation and fire; hemline markers; baby monitors; 
light dimmers [regulators], electric; safety restraints, other than for vehicle seats and sports equipment; scanners [data 
processing equipment]; cellular phones; wearable activity trackers; readers [data processing equipment]; downloadable 
ring tones for mobile phones; filters [photography]; magic lanterns.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; energy 
auditing; recovery of computer data; industrial design; graphic arts design; computer virus protection services; 
engineering; installation of computer software; meteorological information; clinical trials; material testing; textile testing; 
bacteriological research; biological research; geological research; research in the field of environmental protection; 
cosmetic research; mechanical research; chemical research; research and development of new products for others; 
scientific research; analysis for oil-field exploitation; underwater exploration; technical research; calibration [measuring]; 
web site design consultancy; computer security consultancy; information technology [IT] consultancy; consultancy in the 
design and development of computer hardware; architectural consultancy; internet security consultancy; computer 
software consultancy; data security consultancy; technological consultancy; oil-well testing; quality control; vehicle 
roadworthiness testing; land surveying; dress designing; updating of computer software; monitoring of computer 
systems to detect breakdowns; monitoring of computer systems for detecting unauthorized access or data breach; 
monitoring of computer systems by remote access; software as a service [SaaS]; maintenance of computer software; 
authenticating works of art; design of interior decor; quality evaluation of standing timber; quality evaluation of wool; 
digitization of documents [scanning]; conversion of data or documents from physical to electronic media; urban planning;
providing information on computer technology and programming via a web site; providing search engines for the internet;
conversion of computer programs and data, other than physical conversion; conducting technical project studies; 
computer system design; rental of web servers; computer rental; rental of computer software; unlocking of mobile 
phones; geological prospecting; oil prospecting; hosting computer sites [web sites]; construction drafting; computer 
software design; cloud seeding; consultancy in the field of energy-saving; creating and designing website-based indexes 
of information for others [information technology services]; creating and maintaining web sites for others; computer 
programming; technical writing; copying of computer programs; cloud computing; architectural services; chemistry 
services; outsource service providers in the field of information technology; packaging design; off-site data backup; 
computer technology consultancy; telecommunications technology consultancy; scientific laboratory services; weather 
forecasting; styling [industrial design]; cartography services; data encryption services; physics [research]; electronic 
data storage; surveying; electronic monitoring of credit card activity to detect fraud via the internet; electronic monitoring 
of personally identifying information to detect identity theft via the internet; interior design; design and development of 
computer hardware and software; oil-field surveys; geological surveys; provision of scientific information, advice and 
consultancy in relation to carbon offsetting; server hosting.
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Priority claimed from 23/11/2017; Application No. : 592166 ;Portugal 
3880082    27/04/2018
[International Registration No. : 1410064]
PRIMETAG, S.A.
CAMPUS UNIVERSITÁRIO DE SANTIAGO, EDIFÍCIO 1 P-3810-193 AVEIRO Portugal

Proposed to be Used
IR DIVISION
Cl.9;Computer software products; network operating system programs; computer software, including software 
downloadable from the internet.

Cl.35;Web site traffic optimization; advertising of business web sites; promoting the goods and services of others 
through advertisements on internet web sites; providing business information via a web site; development and 
implementation of marketing strategies for others; advertising, marketing and publicity services; marketing; marketing 
research; marketing studies; writing of publicity texts; publication of advertising material on-line; publication of publicity 
materials and texts; organization of advertising events; organization of trade fairs for advertising purposes; organizing 
and conducting trade fairs, events and exhibitions for commercial or advertising purposes; provision of information and 
advisory services relating to e-commerce; provision of enhanced directory assistance for commercial purposes; 
merchandising; consultancy services relating to the procurement of goods and services; consultancy services relating to 
advertising, publicity and marketing; internet advertising services; information, advisory and consulting services related 
to business management and business administration provided on-line or via the internet; advertising on the internet for 
others.

Cl.41;Arranging, conducting and organization of conferences; arranging, conducting and organization of congresses; 
arranging, conducting and organization of colloquiums; arranging, conducting and organization of seminars; arranging, 
conducting and organization of workshops [training]; consultancy and information services relating to arranging, 
conducting and organization of colloquiums; consultancy and information services relating to arranging, conducting and 
organization of conferences; consultancy and information services relating to arranging, conducting and organization of 
workshops [training]; organization of competitions [education or entertainment]; organization of cultural events; 
organization of educational events; organization of educational, entertainment, cultural and sporting competitions; 
advanced training; coaching [training]; continuous training.

Cl.42;Hosting computer databases; hosting computer sites [web sites]; hosting computer software applications for 
others; consultancy relating to computer database programs; commissioned writing of computer programs, software and 
code for the creation of web pages on the internet; programming of customized web pages; programming of customized 
web pages featuring user-defined information, personal profiles and information; design of home pages and web pages; 
design of home pages and internet pages; consultancy relating to the design of home pages and internet sites; 
consultancy relating to the design of home pages and internet pages; hosting of customized web pages; creating and 
maintaining customized web pages; creating and maintaining web sites for others; compilation of web pages for the 
internet; design and updating of home pages and web pages; design and creation of home pages and internet pages; 
design and creation of home pages and web pages; design and creation of home pages and web sites; hosting of 
weblogs [blogs]; design, development, maintenance and updating of computer software for data processing; design, 
programming and maintenance of computer software; development and maintenance of computer database software; 
maintenance and updating of software for communication systems; maintenance of computer software; consultancy 
relating to the creation and design of web sites; consultancy relating to the creation and design of web sites for e-
commerce; consultancy relating to the creation of home pages and internet pages; design and development of home 
pages and web sites; design and maintenance of web sites for others.
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Priority claimed from 21/12/2017; Application No. : 40201725260T ;Singapore 

3880083    11/01/2018
[International Registration No. : 1409779]
Mapletree Investments Pte Ltd
10 Pasir Panjang Road, 13-01 Mapletree Business City Singapore 117438 Singapore

Proposed to be Used
IR DIVISION
Cl.35;The bringing together, for the benefit of others, of a variety of goods, enabling customers to conveniently view 
and purchase those goods in a shopping mall, in a department store, in supermarket, in a virtual shopping mall or from a 
catalogue or Internet website specializing in the sale of general merchandise by mail or by means of telecommunications; 
provision of business information over the Internet about retail opportunities; sales promotion services; display of 
merchandise; publicity services; direct mail advertising; window dressing; provision of advice, information and 
assistance to customers with regard to the selection of goods; business statistical information; design of marketing 
materials used in retail outlets; advertising and promotion services; business advice, business assistance, provision of 
business information and business research services, business analysis services; compilation of business directories 
and business guides; market research; data processing; business management for others; dissemination of advertising 
and promotional materials; compilation of mailing lists; business representative services for manufacturers; preparation 
and issuing of publicity materials; distribution of samples; demonstration of goods and samples; organization, operation 
and supervision of sales and promotional schemes; computerised business information services; ordering products and 
services for third parties via electronic data transmission; organisation of exhibitions for business or commerce; 
television advertising; computerized data retrieval services for information, images, audio material and text; business 
management of on-line retail including provision of business information services relating to organisation, management, 
performance and facilitation of sale of products and services via a global computer network; provision of the aforesaid 
services on-line from a computer database or the Internet; information and advisory services relating to all of the 
aforesaid.

Cl.36;Financial advice, assistance, information, analysis, evaluation and research services; taxation and duty financial 
planning services, in relation to real estate, real property, working space, premises and/or accommodation; financial 
assistance and advice relating to real estate, real property, working space, premises and/or accommodation; advisory 
services relating to finances and investment; financial consultancy and advisory services relating to the management of 
property, estate management and facilities management; valuation and appraisal services relating to property; fund 
management, financial analysis, financial consulting services, financial management services, financial research, 
financial stock and money brokerage, merchant banking, buying and selling of securities, unit and investment trust 
management, factoring services for invoices, investment services; management of property; real estate property 
management; property portfolio management; rental of property; arranging leases for the rental of property; property 
investment; real estate brokerage, real estate appraisal services; rent collection services; insurance services; credit card 
services; debit card services; issue of tokens of value including gift vouchers; exchanging money; real estate valuations; 
advice and information relating to property [real estate]; leasing of office space for retail businesses, leasing of 
commercial premises for retail businesses, leasing of shopping premises, leasing of outlet premises for retail businesses;
all the aforesaid services included in this class.

Cl.37;Advisory services relating to the maintenance, repair and renovation of buildings and other structures, advisory 
services relating to the renovation of property; construction of commercial retail buildings, renovation of property; 
property maintenance; building renovation services; cleaning, maintenance and construction of building and working 
platforms; renovation, refurbishing, repair, painting and decorative painting of buildings; restoration of office and retail 
premises; building construction supervision, car washing, vehicle valeting [cleaning] services; janitorial cleaning and 
maintenance services; building project management to oversee the manufacture and installation of shop fittings, stands 
and interiors.

Cl.42;Architectural consultancy; advice on architectural design and construction design of new buildings, working 
space, construction drafting, drafting of construction and site plans, land surveying, surveying of land plots for fitness of 
construction; surveying; design of computer based building management and maintenance systems and design of 
building technology related projects; information, consultation and advice in respect of the aforesaid; chartered 
surveying services; quantity surveying; surveying services; building surveying and property inspection; building and 
land surveying; planning of real estate development; consultancy services relating to surveying; preparation of reports 
relating to all the aforesaid; design services, design of shop interiors, design of shop fittings, design of non-marketing 
printed materials used in retail outlets, design project management; computerized data storage services for information, 
images, audio material and text.
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3880085    29/03/2018
[International Registration No. : 1409097]
PIERRE FABRE DERMO-COSMETIQUE
45 Place Abel Gance F-92100 BOULOGNE France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic products for skin care and treatment; cosmetic products intended for skin lightening.

Cl.5;Dermo-cosmetic skin care and hygiene products intended for skin lightening.
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Priority claimed from 29/09/2017; Application No. : 87628367 ;United States of America 

3880112    27/03/2018
[International Registration No. : 1409725]
Perimetrics, LLC
360 San Miguel, Suite 204 Newport Beach CA 92660 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific instrumentation for determining structural characteristics of a material sample or structure, such as 
structural integrity, structural stability, defects, cracks, fractures, stress fractures, and similar characteristics; scientific 
instrumentation for determining structural characteristics of a material sample, a structure or part of a structure; scientific 
instrumentation for determining the structural characteristics of material sample or structure in vivo, such as natural teeth
and implant supported prostheses, as well as on structures and materials in vitro; scientific instrumentation for predicting
the suitability of a material prior to its use in constructing a structure, mechanical or anatomical; scientific 
instrumentation for measuring mechanical energy dissipated by a material sample or structure; scientific instrumentation 
for providing a value of the damping capacity as well as mechanical response data that can be used to further evaluate 
the mechanical integrity of a sample or structure; scientific instrumentation for making measurements on structures and 
materials in vivo, such as natural teeth and implant supported prostheses, as well as on structures and materials in vitro; 
accompanying software for instrumentation, namely, software for operating the above-indicated scientific 
instrumentation.

Cl.10;Apparatus for clinical diagnosis of any structural movement in dental structures, such as teeth and/or dental 
implants and their restorations; dental handpieces; dental instruments for use in clinical diagnosis of any structural 
movement in dental structures, such as teeth and/or dental implants and their restorations; dental instruments, namely, 
probes for detecting cracks, fractures and defects; probes for medical purposes; probes for dental purposes; dental 
instruments, namely, apparatus for detecting stability of dental implants; dental apparatus for detecting stability of dental 
structures; dental instrument for detecting structural integrity, structural stability, defects, cracks, and fractures.
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Priority claimed from 13/10/2016; Application No. : 015923956 ;European Union 

3880517    11/04/2017
[International Registration No. : 1410908]
MHI Vestas Offshore Wind A/S
Dusager 4 DK-8200 Aarhus N Denmark

Proposed to be Used
IR DIVISION
Cl.7;Wind mills, wind power plants, wind turbines, including offshore wind mills, offshore wind power plants, offshore 
wind turbines; mill towers and masts, blades, blade hubs, millhousings, bottom-mounted and floating mill foundations, 
rotation devices, yaw rings and gears, devices for setting the pitch of the blades, brakes and brake devices, main shafts, 
universal joints, transmission devices, clutches and electric generators, cooling devices, helicopter platforms for wind 
turbines, corrosion protection and reserve power supply plants; engines, powertrains, and generic machine parts; parts 
and fittings for wind turbines and windmills; control mechanisms for machines, engines or motors, including control 
mechanisms for wind turbines and windmills; machines for the control and redistribution of wake in offshore wind power 
plants; control mechanisms for wind turbines and windmills, including power modes for wind turbines and windmills; 
control mechanisms for wind turbines and windmills, including control mechanisms for the control of wind turbine 
windmill capacity in offshore wind power plants; parts and fittings for all the aforesaid goods.

Cl.9;Electrical, electronic and computer equipment for wind mills, wind power plants, wind turbines and other wind-
operated machines; control and monitoring equipment including for automatically turning on or off the generator and for 
automatic starting after public power line break-downs, apparatus for overvoltage protection against strokes of lightning; 
microprocessor equipment for controlling and monitoring voltage, frequency, phase conditions, rotor speed, efficiency 
and thickness of brake pads, temperature, wind direction and wind speed; vibration and oscillation sensors for 
installation in mill housings; watt-hour meters; measuring, detecting and monitoring instruments, indicators and 
controllers; electronic control systems, including control systems for wind turbines and windmills; energy control 
devices; energy regulators; flow measuring apparatus, including flow measuring apparatus for use in connection with 
wind turbines and windmills; flow control installations [electric], including flow control installations used in connection 
with wind turbines and windmill; electricity storage apparatus; power modules; electronic control systems, including 
control systems for the control of wind turbine and windmill capacity in offshore wind power plants; electric control 
devices for energy management; computer software and computer hardware for the operation, control, maintenance and 
optimization of off-shore wind turbines; application software in the form of apps for the use in connection with wind mills, 
wind power plants, wind turbines; flow control installations; parts and fittings for all the aforesaid goods.

Cl.42;Scientific and technological services and research and design relating thereto; conducting research projects 
concerning offshore wind mills, offshore wind power plants, offshore wind turbines and other offshore wind-operated 
machines; technological assessment and analysis of offshore wind power plants, including analysis of loads, electrical 
infrastructure and performance of the wind turbines and windmills; technological assistance concerning offshore wind 
mill and offshore wind power projects and conducting such technical projects, development and testing of offshore wind 
mills, offshore wind power plants, offshore wind turbines, offshore wind-operated machines, and components therefor; 
analysis of technical data; providing of technological information and data; preparation of technical reports; operation in 
the nature of monitoring and control of wind mills, wind turbines and wind power plants, including remote monitoring and 
control of wind mills, wind turbines and wind power plants; advisory, consultancy and information services relating to all 
the aforesaid services.
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Priority claimed from 04/05/2017; Application No. : 30 2017 011 180 ;Germany 

3880573    05/07/2017
[International Registration No. : 1411392]
Pelikan Vertriebsgesellschaft mbH & Co. KG
Werftstrasse 9 30163 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.2;Consumables for 3D printers, namely metal powder ink (toner) in powder or liquid form, binding agents; printing 
inks; printing pastes; inks; ink (toner) in powder or liquid form for printers and copiers; ink-jet ink for ink-jet printers for 
industrial and office applications; filled (refillable and non-refillable) ink cartridges and ink refill kits for typewriters, 
printers, 3D printers and other office printing equipment; filled (refillable and non-refillable) toner, toner kits and toner 
cartridges for 3D printers, laser printers and copy devices; special containers and covers adapted, for the aforesaid 
goods insofar as included in this class.

Cl.7;3D printers and their accessories, insofar as included in this class; 3D printing pens [machines] and their 
accessories, insofar as included in this class; printing machines for industrial purposes; commercial ink-jet printing 
machines; machines which supply printing machines with ink and systems comprising thereof; storage containers for 
inks and ink media, adapted for use in printing devices, in particular 3D printers; spare parts for the aforesaid goods, as 
included in this class; ink supply systems for printers, in particular 3D printers, consisting of ink pumps, ink tanks and ink
connections; computer-controlled machines and their components, namely printing machines for commercial purposes 
as well as their spare parts for the manufacture of three-dimensional plastic articles in rapid prototyping and rapid 
manufacturing processes.

Cl.17;Plastic material, in particular for use in the production of threedimensional models by way of additive 
manufacturing methods, in particular plastics for the fabrication of three-dimensional parts based on digital data using a 
3D printer; parts and component parts of all above named goods, insofar as included in this class; accessories for all 
aforementioned goods, insofar as included in this class.
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